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At this stage, Shri Nama Nageswara Rao and Shri Ramesh Rathod

went back to their seats.
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*SHRI S.S. RAMASUBBU (TIRUNELVELI): I would like to thank you for giving me this opportunity to express
my views on the Demand for Grants (General) for the year 2012-2013 and I support the same.

Our hon. Finance Minister has presented a balance and growth oriented budget despite adverse growth
rate. However, we are the front runner in economic growth in any cross-country comparison. Two years
back, we have braved and efficiently tackled the recession which was looming large all over the world. There
are indications that our economy is turning around as core sectors and manufacturing show good signs of
recovery. Government is taking all out efforts to promote our industrial production which will boost further
our GDP and in the year 2012-2013, it is expected to touch about 7.6%

Coming to agriculture, we had attained self-sufficiency in agricultural production. Considering the population
explosion, we have to take more efforts to improve production of agricultural commodities and to ensure
availability of food for all and zero-tolerance on malnutrition and hunger death. We have also stood number
two in the production of milk. However, the prices of milk and milk products and food items have steeply
increased over the years. Government should take concerted efforts to contain the prices of food items and
inflation should be checked though presently it is under control. Steps should also be taken to prevent
hoarding, black marketing and adulteration. The proposed allocation of Rs. 200 crore for research on new
plant, seed varieties will further boost the agricultural sector.

More priority should be given to protect the interests of the farmers as they are our saviours. Farmers should
be given affordable credits. Debt ridden farmers should be saved from suicides and they should be protected
from the money lenders. Government is giving remunerative prices for paddy, sugarcane, wheat, etc.
However, the vegetable growers are not getting their due share. Because of inadequate transport facility,
lack of cold storage facilities, financial and other constraints, farmers are facing lot of difficulties in storing
their harvested fruits and vegetables. Quite often, they are forced to sell their product at much below the
cost price and they are constantly cheated by the middlemen who are amassing huge profits. Generally, the
prices of fruits and vegetables are not fixed by the farmers, the middlemen and the commission agents are
fixing the prices. I shall, therefore, urge upon the Hon. Minster to announce Minimum Support Price (MSP)
for vegetables and fruits along with ( MSP) to other crops and also to save the poor farmers who are
engaged in the production of the same.

In my Tirunveleveli District, Tamil Nadu — Kalakadu, Valliyur, Ambassamudram, Alangulam and Nanguneri
areas are fully agriculture oriented. Huge numbers of people are engaged in farming and their main
cultivation is paddy, sugarcane, banana plantation, vegetables, etc. However, they are not getting adequate
protection of crops for their produce. On many occasion, their crops which are sufficiently grown and are in
the yielding/harvesting stage suddenly getting damaged due to powerful 'whirlwinds'. Due to which they are
incurring heavy losses by overnight and not able to recover even their sowing cost and are driven to debt
trap. Though the Government is providing compensation to farmers for crop losses due to flood, drought,
tsunami, they are not considered financial assistance due to whirlwind. This is also a kind of natural calamity,
difficulty to predict, unforeseen and the farmers are deserving compensation for such losses.

At this juncture, I urge upon Hon. Minister to consider 'whirlwind' as a national calamity and provide
adequate compensation to the affected farmers who have incurred heavy losses throughout the country



because of whirlwind.

Over the years, Government's subsidy bills on various items are mounting. Government should not succumb
to pressure on the subsidy issue. We should take every effort to bring subsidy bill to the minimal.
Government's endeavour to keep central subsidies under 2 per cent of GDP in 2012-13 and to bring it down
to 1.75% over the next three years will certainly boost our economy. As regards, agriculture, over the years,
the use of chemical fertilizers increased manifold which has resulted increased subsidy burden of the
Government and farmers have to spend more on fertilizers like urea, potash, etc. and they are also not easily
available to them. Therefore, I urge upon the Union Government to take necessary steps in educating and
bringing awareness to the farmers on the use of organic fertilizers like plants/animal bi-products, farm
resideues,dry leaves, kitchen waste, etc. This will further reduce the dependence of farmers on chemical
fertilizers, reduce subsidy burden and import bill on fertilizers to the Government, reduce crop loss and will
pave way for increased output in due course.

For 2013, Government has proposed to raise Rs. 30,000 crore by way of disinvestment. In the last few years,
some PSUs were disinvested and Government has mopped up more revenue. However, in some cases
disinvestments were vehemently opposed by working class. Government should take efforts to protect the
interests of the employees in the case of disinvestments and there should not be any retrenchment and loss
making PSUs, if any, are to be revived. Besides, most of the PSUs are headless since long which has resulted
undue delay in decision-making. Apart from that in some of the loss making PSUs, salaries of the employees
are not released in time bound manner and the employees are in distress. Therefore, I urge upon the Union
Government to took into the genuine grievances of the employees and also to fill all the vacant posts in the
PSUs.

As regards banking sector Indian banks are very sound and profitable. At the time of recession, number of
banks in various countries were closed but we had successfully overcome the crisis. But out nationalized
banks are not adequately staffed and their long pending wage agreements are also not settled amicably.
Now-a-days, bank jobs are not lucrative. Government should look forward to redress the genuine problems
of the banking sector.

Getting education loan is a nightmare to large number of students. They are facing lot of difficulties in
getting their education loan. Often there is lot of complaints on education loan though Government is more
considerate on the education of students. They are running from pillar to post in getting their loan. Quite
often, their cases are rejected by citing one discrepancy or other by the bank officers with malafide
intentions. Though the students are considered for admission in the institutions on the basis of merit/marks
secured by them, they are rejected for education loan by the bankers on ground that the same marks
secured by them is less for consideration. This is utter disregard to the standards fixed by the institutions for
the selection of candidates and the attitude of the banks will demoralize the morale and confidence of the
poor students who aspire for higher education. Therefore, I urge upon the Union Government to direct the
bank authorities to give higher priority in the distribution of education loan.

As regards health, Government's allocation to this sector is inadequate. Affordable/free medical aid should be
made available to all poor people in the country. We have made remarkable progress in the rural health
mission. However, there are some constraints. In the rural areas, doctors are not sufficiently available. Our
Government's earlier proposal of rural posting of doctor/MBBS trainees will provide much fillip to this sector.



Besides, Government's proposal of launching of National Urban Health Mission will boost the health needs of
urban poor. The proposal regarding expansion of Pradhan Mantri Swasthya Suraksha Yojana regarding
upgradation of six more Government medical colleges is also a need of the hour. I also urge upon the
Government to expedite the proposal of setting of new AIIMS-like institutions in various parts of the country
at a faster pace.

In this connection, I would like to point out that Palayamkottai Government Siddha Medical College, which is
functioning in my Tirunelveli Lok Sabha Constituency/District since 1964, is one of the oldest and reputed
medical colleges imparting affordable and quality Siddha education to large number of students in the
country.

As regards commencement of classes for the Academic Year 2011-2012, this college has faced lot of
problems and the Department of AYUSH has cancelled the approval and classes were not started till the first
week of this month. With the result, the future of hundreds UG and PG students were at stake. Students
were left in mental depression and agony and observed Dharna/indefinite hunger. After intervention of the
court, this college has reopened. At this juncture, I urge upon the Union Government to extend all necessary
assistance to the college so as to facilitate the students who are pursuing our ancient Siddha medicine.

Government's proposal to allocate Rs.5,000 crore to Small Industries Development Bank of India (SIDBI) will
help smaller companies. This sector needs more thrust for faster expansion and capital infusion as they are
mostly relying on bank loans for funds which are normally available with tough riders. This proposal will boost
rural economy and generate more employment opportunities in the small scale sector.

Moving to power, we are facing huge shortage of power. Many states in the country particularly Tamil Nadu
is reeling under huge power shortage. With the result, the economy of the States getting collapsed,
industries are facing the threat of closure and all essential services come to a standstill. After braving much
obstacle from various quarters, with the sustained efforts of the Government decks were cleared to start
Koodunkulam Power Project in Tamil Nadu which is the only hope of power generation to the dark grooming
State. Besides steps should also be taken to generate more power from other renewable energy sources Viz.
wind, power, solar, bio-gas, etc to remove the shortage of power in the country and liberal credits should be
made available to this sector.

Coming to transport sector, Government is granting huge funds to the States for plying city bus services
under Jawaharlal Nehru Urban Renewal Mission (JNNURM) and with the result in most of the cities bus
services were improved. However, there are reports that some States are misused or diverted this fund for
other purposes. Government should ensure that funds are properly utilized by the States before making
additional grants under the scheme. As regards metro rail services, Delhi Metro Rail Service has become very
much popular world-wide. Many of the States have started construction of metro-mono rail projects. I urge
upon the Union Government to grant liberal credits to the States particularly for Tamil Nadu for starting the
above projects which will greatly ease their credit requirements and congestion in cities and dependence on
private vehicles.

As regards, Shipping sector, our able Shipping Minister has initiated lot of steps to modernize the ports and
to promote inland navigation. He has taken steps to upgrade the facilities in the Tuticorin Port and to start
Light House Museums at various parts which will be very much educative to the students. He has started
ferry services to Tuticorin-Columbo and also there are also proposals to start ferry service from



Rameshwaram-Thalaimannar.

Like farmers, weavers in the country are also in distress. Many of them were thrown out of employment and
committed suicides. Debt waiving schemes should properly reach to the wavers and they have to be given
liberal credits. Cotton farmers are the worst sufferers. Government should take steps for purchase and export
of their produced goods.

I also take this opportunity to welcome the Government's proposal to address the shortage of houses for low
income groups in major cities and towns in the country and the steps proposed by the Government will
definitely solve the problems.

In this connection, I would like to submit that in the last few years, there has been increasing incidents of
illegal river sand quarrying reported from various parts of the country particularly in Tamil Nadu. Sand
mining is a very lucrative due to the presence of minerals in the sand and also important source of raw
material for construction purposes.

However, the sand mining is remained under the control of mafia gang. They are carrying out the business
and sometimes in connivance with the officials, loaded trucks of sand illegally from the river beds and
minting money. Also because of this, rivers in the country become shallow, water turned to saline and also
leads huge shortage for drinking purposes. Their agents sell the sand upto Rs. 4,000 per unit whereas it
costs roughly Rs. 600 per unit including the rate fixed by the State Governments. Besides, sand is also
exported to various counties Viz, Malaysia, Singapore and Maldives leaving much shortage to Government
projects and construction of houses. With the result, poor/middle-class people in the country are suffering a
lot for construction of their huts/houses. Due to illegal sand quarrying, large scale incidents of assault and
killing are taking place in the country on the officials and general public who are resisting the sand

quarrying.

Therefore, I plead the Union Government to take immediate steps in preventing sand and take stern action
against the mafia groups who are indulged in sand quarrying in the country.

Hon. Minister has given some relief to taxpayers in the form of hiked income tax exemption limit and also
made some changes to the tax slabs, which will give benefit of upto Rs. 22,600 per annum. However, I am
constrained to note that the increase in rates of excise duty and service tax will affect most of the sectors and
ultimately the common man will have to bear the burden. I shall, therefore, urge upon the Hon. Minister to
have a relook of the increase in service tax and excise duties and also to increase the exemption limit of
Income Tax at least to Rs.3 lakh which will largely benefit to the salaried class of people.

*SHRI PREM DAS RAI (SIKKIM) : The tax to GDP ratio has fallen from 17.4% in 2007-08 to 14.7% in 2010-11
(BE). The gross tax collection is also projected to increase only from 10.1% of GDP in 2011-12 (RE) to 10.6%
of GDP in 2012-13. In this situation how are we going to fund our over increasing services sector the picture
is even darker. The expenditure from the Union Budget going towards the social sector has been fluctuating
between 1.8% of GDP to 2.0% of GDP from the year 2008-09 to present.



A lot of schemes are being run by the Central Government in every sector. Now the question that remains to

be answered is how efficient these are and how well are they running? And in order to answer this question

one would need to step up the admin costs and fill the vacancies. May not be the right answer.

Redeployment of scarce manpower and making a leaner bureaucracy is perhaps the way forward. That is

there needs to be a relook at the way we administer the centrally sponsored schemes.

In the inclusive growth arena, the focus is on productive employment rather than on direct income

redistribution, as a means of increasing incomes for excluded groups.

Education

An allocation for Rs. 25.555 crore has been earmarked for RTE-SSA. This is an increase of 21.7%
over 2011-12.

No fresh allocation or specific allocation has been made to address the issue of ICT education.

National Mission was allocated 943 crores but this time it has not been addressed.

The 6% of GDP to be spent on education is still far from reaching. The demographic dividend that

India has to be utilized and for that increasing expenditure is an inevitable step.

Inclusion has taken a hit as the grants have reduced for provision for education to the disabled, and

girl child to name a few. This is against the cardinal principal of equity that our constitution states.

The ever increasing number of schemes of the Government and improper allocation to the same is

an issue. It is better to give 10 rupees to 10 people than 1 Re each to 100.

There is huge gap between the outlay in the 11 FYP and the actual expenditure on technical
education. The expenditure has been 41.14%, 22.04% and 71.73% respectively. Such gaps can
exponentiatethe problem of low quality of students coming out of schools, multiply equity issues and
lack of technical education infrastructure.

Education Cess was started as a supplement to education financing has come up to its substitute.

This is a critical matter that needs to be addressed.

Criticism:

RTE :

Inadequate outlays
Unclear Prioritisation within education

Under utilization of allocated funds

RTE norms mandate provision of a functional toilet. Sanitation is a critical factor for a healthy mind

and body and the same needs to be addressed. An increase of 4500 crores in the campaign might
not be enough to reduce the pupil teacher ratio and also address the sanitation in school issues.

As of September 2009, 36% schools across India did not have a functional toilet and 25% lacked a
separate toilet for girls.



o The current teacher ratio is not satisfactory and the requisite student-teacher ratio of 30:1. For that

incentivizing teacher is a critical step.
Health

Unlike the last three budgets there were no specific commitments regarding provision on health insurance to
the BPL families. Last year allocation was Rs. 26,760 crores. During the last budget, a Task Force was
constituted to work out the detailed and to recommend to the Government, the process and procedures to
be adopted for extension of RSBY to unorganized sector workers in hazardous mining and associated
industries like slate and slate pencil, dolomite, mica and asbestos etc. In this scenario no fresh or revised
allocation can be a hindrance.

o Health infrastructure facilities in the mountain states should be beefed up. In my state people have
to walk for 10-12 km in order to reach the nearest dispensary. Given the state that I come from is
mountainous; it makes it very hard for the people to trek up and down to get medical treatment. I
therefore suggest having different parameters for the mountains states while making such policies
and disbursing funds.

o There is a macro issue involved of less allocation of resources to the health sector as compared to

the outlays in the 5 year plan. For example, 89478 crores were sanctioned for NRHM under the 11th
FYP but till 2011-12 around 76% of the allocations had been made. Thus this needs to be
addressed.

Rural Development :

The proposed budget had declined by 825 crores which is not a pleasant sign. The fact that more than half
of the population in the country still lives in the rural areas, this is not a welcome step. On assessment of the
physical and financial targets set forth in the 111t FYP shows the huge gap in Indira Awas Yojana, SGSY

and MNREGS. As this is the 15t budget of the 12t FYP, more allocations should have been made to the rural
population (Recommendation from the working group).

o MNREGA

@=  The allocation to the flagship scheme of the Government has fallen. The bigger picture
that now the Government should focus on is the expenditure on implementation of the
scheme. Administration and Supervisory expenditure must increase to ensure proper
implementation of the scheme.

@= A quick snap at the physical achievement of the work under MNREGA would tell us that
the average completion of the targ -eted work has not exceeded 50%. This shows the lack

of implementation and supervision.

(M= Criticism:



@=  Non maintenance of record and delayed measurement resulting in delayed payments
of wages

(= Issues with Grievance Rederessal System
o National Rural Livelihood Mission

@m= Increase outlay from 2681.3 Crores in 2011-12 to 3915 crores in 2012-13 (BE)

@= The worrying point is that the allocations as outlaid in the 11t and the ones reached in
the last 5 years do not match leaving a gap. The allocations made were only to the tune of

67.8% of the proposed outlay in the 11t FYP.
@= Analysis of SGSY shows that the financial achievement and credit disbursal tar.
o PMGSY

@=  Increased allocation from 14450 crores (RE) in 2011-12 to 181772.8 crores in 2012-13
(BE). In 2010-11 the allocation was 17412.5 crores.

Agriculture

o Decline in expenditure on agriculture and allied activities from 11.21% in 2010-11 (actual) to
9.3% in 2012-13 (BE). This is not a good sign as majority population earns their livelihood from
farming.

o Drastic decline in allocation for crop insurance from 3135 crore in 2010-11 (AE) to 1136 crore in
2012-13 9(BE). This reduction in a scenario of uneven rainflall, changing climate can cause
misery to a lot of farmers. In Sikkim, Big Cardamom has been a victim of insects and if such
measures are taken the farmers are not left with a lot of options.

Climate Change

o Many direct programmatic interventions such as Grid Interactive and Distributed Renewable
Power and Renewable energy for Rural Application, in which renewable energy gets distributed
and promoted among beneficiaries have received downbeat allocations.

o The Green India Mission aims to enhance ecosystem services as carbon sequestration and
storage, hydrological services and biodiversity and also provisioning services such as fuel, fodder
and non timber forest products. The deliverable outcome is to afforest an additional 10mn
hectare of forest lands, wastelands and community lands with a target expenditure of 46000
crores over the next 10 years. However even after 2 years of implementation, the mission has
received only 200 crores in 2012-13 (BE) and Rs. 50 crore in 2010-11 (RE). Some of its funding
also comes from the National Clean energy fund which was originally conceived as a dedicated
corpus to fund the R&D activities for innovating projects.

o Conservation of water resources are critical areas of policy intervention in the wake of climate

change. Major identified implications of climate change on water resources are significant in the



context of rapid decline of glaciers and the snowfileds in Himalayan Regions. As per the National

water mission document 2012 that estimated cost is Rs. 89,101 crores during the 12th plan
period. Constrasting to the mission the budget for ministry of water resources has only .13% of
the total budgetary allocations.

o The National solar mission fixed to deploy 20,000 MW of solar electricity capacity in the country by

2020 in the 15t phase (2010-12) 1,000 MW is planned to the installed at an estimated cost of 4337
crores. The analysis of object level expenditure in 2011-12 (BE) of the ministry of NRE suggests it

has received approximately Rs. 500 crores which is way behind the estimated cost for the 1St
phase of the implementation of the NSM.s

Centre State Relations

o Itis a distrusting trend in the federal system in India where all the buoyant tax bases are in the

hand of the centre albeit the major responsibilities (about 80% of the developement expenditure
on the areas such as irrigation, roads, health etc.) are in the hands of the states.

Gross Devolution and Transfer (GDT) from centre to states (GDTCS). In the wake of the resource crunch
faced by the centre since 1997 (which was a consequence of some liberalization policies) the magnitude of
financial resources from centre to states has also been compressed. GDTCS has fallen from 7% of GDP in
1991 to about 5% in 2012-13 (BE). As a proportion of total expenditure from the budgets of all the states,
GDTCS has fallen from 45% in 1991 to 39% in 1998-99; subsequently it has fallen from 31.1% in 1999-2000
to 28% 2003-04. There has been a gradual increase in the subsequent years to settle at about 33% in 2010-
11.
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*SHRI D. VENUGOPAL (TIRUVANNAMALAIL): We expected that the Government will realize from the
electoral defeats faced by the major component of the UPA Government and the budget presented
reflected the continued policy paralysis gripping the UPA Government. As our beloved leader, Dr.



Puratchi Thalavi Amma reacted to this budget, this Budget is an exercise in futility, an ill-wind that
blows nobody any good, and to top it all, anti-people, it demonstrates the continued policy paralysis
gripping the Union Government. The budget did not provide any tangible solutions to the problems
crippling the Indian Economy which is at a cross-roads facing insurmountable problems and required
some bold measures which are lacking in the budget. The Budget exercise turned out to be 'Business-
as-usual' with some tinkering here and there. The projected growth rate of 7.6% per cent would be
difficult to achieve as no real stimulus for growth and soaps to private investment had been provided.

While there has been a lot of talk of bringing back the black money stashed in foreign countries for
more than three years now, nothing tangible has been done on that count. The Budget lacks the
roadmap of controlling fiscal consolidation and big bang reforms. Marginal tax benefit is given to the
individual but the increase in service tax/excise duty/customs duty etc. is going to put additional
burden on the common man it is the same thing again give a bit and get back a large chunk.

Year after year it becomes more and more clear that the budget is just a one day event for the equity
markets and nothing more. There was a casual mention to bring in a white paper (without any time
frame) to bring in the black money but nothing more than that. A more serious approach to this can
solve the big revenue problem for the Government.

Increase in customs duty on gold will not help much in the long run and it can lead to unethical
activities and will not curb demand. It will only lead to increase in the price of gold and it will also affect
the workers engaged in the ornament making business.

On the Budget pledging full subsidy support for the proposed Food Security Bil, many State
Governments had already opposed the legislation 'tooth and nail' as it will distort the Universal PDS of
the States.

Direct transfer of subsidy on fertilizers to retailers would only cause great harm to the farmers than
doing good. Already there is a huge shortage of fertilizers and the farmers are facing a lot of problems
on this account. Therefore, the Government should have made more emphasis on providing fertilizers
to farmers.

Holding that there was no announcement to enable states directly raise resources to implement
infrastructure projects. The Centre could have created an instrument for raising debt funds to provide
support to such projects similar to the infrastructure debt fund to finance Central projects. The
segments required the attention of the Government have been neglected such as sanitation, health,
etc. India spend less than 2% of GDP on health while out-of-pocket spending on health is 73%,
whereas even countries smaller than India in terms of size and economy spend much than what India
spends on GDP. Two million children under 5 years of age die every year in India, almost one out of
three malnourished children live in India and 45.9% children under 3 years of age are underweight.
The health sector needs much of the Government's attention as more new and new diseases are
catching up in the country. The hospitals are ill equipped. The density of people and doctor ratio is
quite wider as compared to other nations. Even in rural areas you will not find doctor for many
kilometers. Therefore, these can be achieved only if the Government takes a lead step to spend at least
2.5% of GDP on health. These are all the areas the Government should have paid more attention. How
long we can neglect these segments. Only cities are developing in the country and the people living



there, whereas the condition of the people in rural areas is contrary to what we see in cities and towns
in the country. India lives in its villages, and while the cities have grown immensely over the last 20
years, rural areas have not seen that kind of development. For India's economy to be strong, rural
economy needs to grow. Rural areas are still plagued by problems of malnourishment, illiteracy,
unemployment and lack of basic infrastructure like schools, colleges, hospitals, sanitation, etc. This has
led to youth moving out of villages to work in cities. This could be compared to the brain drain from
India to US. Our villages need to grow in tandem with cities and standard of life has to improve there
for inclusive growth to happen. If rural India is poor, India is poor. While we have fully air conditioned
international schools in our cities, the schools in villages still don't have benches and chairs, leave alone
computers. We have huge shortage of teachers in rural areas, and the school drop out rate is huge. In
cities, we have wide roads, flyovers and underpasses while many villages still don't have proper roads.
Urban-rural road links can play a vital role in rural growth. Employment opportunities are hardly there
in villages which forces youth to move to cities creating imbalance in the eco system and leaving the
villages deprived. While we may have numerous hospitals, nursing homes and medical facilities in
cities, villages neither have health awareness nor health facilities. See the condition of major hospitals
like AIIMS to know how many villagers have to flock to cities for even basic treatments. Women
fetching water from kilometers away. Banking services need to be popularized and credit should be
available for basic services like agriculture.

Therefore, as informed by our beloved leader Dr. Puratchi Thalavi Amma, this budget contains nothing
for the State to generate fund for the developement of rural area in the State. The nation can grow
only when its rural area is totally developed.

In short, the Budget presented is a poor reflection of the commitment of the Central Government to
take the economy forward on a growth trajectory.
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*SHRI C. RAJENDRAN (CHENNAI SOUTH): As my leader and Hon. Chief Minister of Tamil Nadu said,
the Union Budget does not provide any tangible solutions to the problems facing the Indian economy
like slowing down of GDP rate, decline in investments, high inflation, huge fiscal deficit and weakening



of the rupee against dollar. Infant mortality and maternal mortality rates are on the rise; children are
malnourished; children do not get good education in schools; unemployment rate is going up; and
there is all round dissatisfaction among the people. It is sad to notethat there is no solid attempt on the
part of the Indian Government to address these concerns.

There is a huge fiscal deficit as announced by the Finance Minister and it continues to rise each year.
The Government had set a growth target of 8.5%, but it feel down to 6.9%. Since the Government is
not able to contain fiscal deficit within the limits that it set under the FREBM Act, the Finance Minister
mentioned that he would amend the Act itself, so as to enable the Government to exceed the limits. I
feel that the Government has to find out ways to reduce fiscal deficit instead of changing the norms. In
this connection, it is worth mentioning what the Chief Minister of Tamil Nadu, Dr. Amma, said. Our
leader said that when the Centre is trying to amend the FRBM Act, the states are not permitted any
relaxation and it puts the states into undue hardship and financial stress. Hence, the Centre must
consider giving the states also some sort of relaxation.

After a brief Iull for a few months, the inflation again started going up. This is a cause of worry and
adequate steps are to be taken forthwith.

About black money, the Finance Minister just mentioned that he would present a White Paper on Black
Money. That is not sufficient. There are reports, which suggest that an amount equivalent to 500 billion
dollars is kept in foreign banks. The Centre must take immediate action to bring back the black money
that is kept abroad in Tax Havens. Merely signing treaties and talking with other countries will not solve
the problem of black money.

In the case of PDS and other schemes, intended to give subsidies for the poor, the Budget says that
the Government would reduce subsidies except for the provisions under Food Security Act. Already
common men are suffering because of inflation and high prices. If subsidies are also brought down, he
would undergo untold miseries. Here again, the data of BPL families differ with different committees.
Saxena Committee and Tendulkar Committee gave varying figures of people below poverty line.
Secondly, the data released by the Planning Commission recently says that those who earn more than
Rs. 28 per day in urban areas and Rs. 22 per day in rural areas would not be considered as poor; and
that the overall poverty rate in India has come down. It is absurd and there is a need to re-visit these
areas so that the real poor people are identified and they are extended subsidies adequately.

In a federal set up, the States and the Centre are considered on a similar platform. But the Centre is
not treating the States on par; and especially the States ruled by the Opposition Parties suffer a lot.
The States are made to come to the Centre with a begging bowl, to implement the welfare schemes in
the respective States. This situation has to change.

Energy is very essential for any country's development. There needs to be substantial investment for
power sector. We find that many states are reeling under severe power crisis and sufficient efforts
needs to be taken to encourage States to have many projects to generate electricity.

There is @ meager increase of Rs. 100 under the National Pension Scheme. It is not going to provide
social security to those who are dependent on pension. It is very pertinent to mention here that the
Tamil Nadu Government is giving a pension of Rs. 1000 per month. The Central Government must



revisit this scheme to increase the pension amount.

The increase in the Service Tax from 10% to 12% is going to cause substantial increase in inflationary
tendencies. I request the Finance Minister to retain it at 10% itself.

Coming to education sector, though allotment to elementary education has seen two-fold increase
during the last four years, a survey says that only 6% of the funds go to their education and the rest is
spent on anything from painting the walls to other school events. With this result, it says that students
of class-5 are hardly be able to read the books meant for students of class-2. This is the sad state of
affairs of Indian education.

MGNREGS is meant to provide money to the poor by providing them guaranteed employment for a
minimum number of days in a year for a minimum amount of money. But this scheme is mired with
large scale corruption and irregularities. The Government had spent over Rs.1 lakh crore on this over
the last six years. The number of days of work per person is also constantly coming down each year. 1
request the Government to revamp the whole scheme.

In a nutshell, I would say that this Budget suffers because of policy paralysis of the Union Government.
The soon it recovers from this and comes out of it, the better it is for the country and its poor.
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*SHRI A. GANESHAMURTHI (ERODE) : Hon.Chairman, the Union Budget for the year 2012-13 is being discussed in this
august House now. Let me say thanks for this opportunity to have my views recorded. This Budget was awaited with bated
breathe this year by many for many reasons. Unfortunately, neither the salaried class, nor the small merchants nor the
agriculturists, nor the general public including those from the textiles sector are happy with this Budget. Their expectations
have been belied and this Budget has disappointed all of them.

I would like to draw the attention of the Government to the fact that the middle class would be hit hard by the increase in
excise duty and service tax, as the Budget has not spared two wheelers including bicycles, household material, hotel food
bill and mobile phone bills.

Both the agriculturists and the pump set manufacturers would be affected by the increase in excise duty on electrical
motors and the pump sets.

No new viable schemes or plans have been spelt-out to benefit the textile sector. Small merchants were expecting some
relief but their hopes have been dashed.

Several Agricultural Universities in the country are getting financial grants. But at the same time, the Tamil Nadu
Agricultural University is not getting any financial assistance though it is a pioneering institution as the oldest agricultural
institution with research facilities that can boast of several innovations and inventions. It is condemnable to have ignored
the Tamil Nadu Agricultural University without extending any financial assistance from the Central funds. I would like to
urge upon the Hon. Finance Minister to make an announcement in this at least in his reply to the debate on this year's
Budget.

It has been stated that 14 central universities of international standard would be established all over India and various
committees have recommended the places where these institutions would come up during the Eleventh Five Year Plan. As
early as in 2008, a Press Release from the Ministry of HRD stated that one of those central universities would be



established in Coimbatore. This was confirmed by the HRD Minister in his reply to questions answered both in Lok Sabha
and Rajya Sabha. Centrally funded universities have come about in other places except in Coimbatore where even the
semblance of commencing the work in this regard cannot be seen yet. Hence, I urge upon the Union Government to see
that the announcement does not remain a mere announcement and I want the Centre to allocate the adequate funds to
establish a central university there.

The efforts made by the Government to permit FDI in retail sector would only result in affecting the interests of our small
retail traders and small merchants apart from the manufacturers and the consumers.

Yielding to the pressures of the MNCs, I am afraid the Government has press the panic button and has reduced 2% subsidy
grant to inland production.

In the name of reducing the governmental expenditure, the Government are thinking of reducing the subsidy extended to
fertilizers and petroleum products. In the name of streamlining certain measures are resorted to which adds to confusion
giving a rise to mismanagement. I would like to point out that this would greatly affect our farmers.

Food production needs to be increased and the Government has not spelt-out the measures that are contemplated to give
a boost to it. The Government has given up price control hold over the petroleum products. This was resorted to when it
came to determining the fertilizer prices too. Now, the fertilizers units themselves have been authorised to determine the
prices for their products. And this has resulted in escalation of fertilizers prices which almost doubles every year.

There is no measure to control fertilizer prices, the costs of agricultural inputs have increased to three fold and four fold.
Enough manpower could not be drawn towards agriculture and this has resulted in increase in agricultural wages.
Cultivation activities could not be carried out in time. Power shortages also reduced the quantum of agricultural production.
So, the agricultural cost of production has increased at the same time the price the farmers get for their agricultural
produce dwindles down further. Agriculturists hardly get remunerative price. These losses faced by the agriculturists have
resulted in a backward trend and a kind of retardation.

Turmeric was sold at a cost of “17,000 per quintal last year. This year it fetches a mere “3500 per quintal. Coconut
prices has also come down. The price of Tapioca has come down to “1500 per quintal from 8000 and “9000 per quintal.
There must be a direct procurement mechanism in place to procure agricultural produce from the farmers and the
Government themselves must come forward to determine the prices. Turmeric must get an MSP of * 10,000 per quintal and
Coconut must get an MSP of *70 per kilogramme. The Government must announce this and arrange to procure it from the
farmers directly.

Ordinary citizens are not getting any benefit or security cover in this Budget. The Government has spelt-out its
decision go for disinvestments to fetch “30,000 crore. This is a wrong move like selling the wall to buy a wall hung picture
or like paying the grocer selling the house.

Fifteen per cent of increase in Customs duty will only hamper our industrial growth. Small industries get an allocation
of a meagre sum of * 5,000 crore. This is quite inadequate. Reduction in taxes on companies was expected but in vain.

The schemes under MGNREGA have not been streamlined and are not adding up to infrastructure or national assets.
This has resulted in under utilization of manpower benefiting only the middleman. Hence, I urge upon the Government to
find out ways and means to make use of this paid labour to strengthen our agriculture and textile sector in a productive
manner to ensure real development.

This Budget is a mere statement of receipts and payments listing out revenue and expenditure. Constructive
economic reforms have not been stated. This Budget fails to promise growth and development. This Budget does not
contain the road map to strengthen our infrastructure.

I would like to agree with the editorial in the daily 'Dinamani' that states that this Budget has got nothing new and
big. To make a comment like "Thanthai periyar', I would only say that Hon. Finance Minister's Budget is like an onion which
when peeled off layer by layer would yield nothing and would be found empty and only tears remain at the end.
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*SHRI RUDRAMADHAB RAY (KANDHAMAL): All the Budgets presented during the tenure of UPA II
Government had failed to obtain the objectives of maintaining economic growth, growth of institutional
changes through which welfare programmes are derived. It is an anti-people, directionless and absolutely
disappointing. The burning issues like corruption, inflation and unemployment are not met with sincerity in
the Budget. In the Budget 2012-13 the Gross Tax Receipts of the Government are estimated to Rs. 10,77,612
crore whereas on the expenditure side it is estimated to Rs. 14,90,925 crore and the deficit between the two
will be bridged through borrowings, but Hon. Minister have not clarified from where such borrowings will
come.

The Global crisis has affected the growth of the country. The Gross Domestic Products has come down
to 6.9 per cent in 2011-12 after having grown at the rate of 8 plus in previous two years. The global crisis
had affected the economic growth of the country. Madam, the Hon. Finance Minister has outlined the restrict
the expenditure on Central subsidies to below two per cent of GDP in 2012-13 and intends to reduce it to
1.75 per cent in the next three years. From this it is evident that the Government is bent up to reduce
subsidy in subsequent years.

In this connection, I would like to mention here that subsidy plays very important role now-a-days
because most of the Government programmes, even that of the State Governments cannot reach the poor
without subsidy to poor people. The states are coming forward with so many welfare schemes. We are also
giving subsidy on fertilizer, gas without that we cannot run the Government that is the duty of the
Government to take care of its citizens. When we are talking for food security we cannot think to reduce the
subsidy.

The Government has increased indirect Taxes which will have impact on common man in the country.



An additional burden of Rs. 40,000 crore would adversely affect the general public across the country. The
hike of two per cent on Excise Duty and Service Tax would affect labour intensive employment avenues like
tourism etc. in the country.

Rural labour demand might get a boost through the Budgetary provision of more than Rs.20,000 crore
for farm growth, irrigation and rural development. As far as urban middle-class demand is concerned, the
situation is not encouraging. Jobless growth together with high inflation would eat up substantial purchasing
power of urban communities and with that gets the added cut in EPF interest rate to 8.5 per cent. The three
bottlenecks viz skill shortage, raw-material shortage particularly coast and infrastructure shortage especially
power, aviation, highways and ports had been addressed much has been done in these areas both in terms
of fund allocation and innovative measures. But despite all these a 7.4 per cent growth rate target looks
ambitious as the RBI would fail to reduce the interest rate in fact of high fiscal and spiraling inflation. Without
an interest cut of rate of interest, consumption and investment cannot be boosted substantially.

Regarding Agriculture, I would like to mention here that it is the backbone of our country. If we want
to develop agriculture, we have to give more impetus for agriculture without this we cannot survive. Even
though we are trying to increase our economy through industrialization and agriculture sector but still our
activities are based on agriculture which is now-a-days in doldrums. An increase of 18 per cent in the total
plan outlay of the Department. We have the largest cattle wealth in the world, largest arable land mass but it
is a great concern that in terms of production per acre or per hectare or production per head of cow or
production of wool per sheep is very low. There have been about 40% of post harvest crop losses in the
country. By the increase of the 18% can we able to meet number of such challenges of the Agriculture
Sector. The MSP which we are given is not sufficient; most of the agriculturists are deserting the agriculture
activity. In my state we are producing paddy but farmers are not able to sell their products at proper prices.
We do not have proper and good quality of storage godown in the state. There is a need to set up scientific
godown in Odisha which will not only help the farmers of the state but also help the state for storage or
foodgrains. For Agriculture Research we have not been allocating 1 per cent of our Gross Agriculture GDP. In
the absence of sufficient allocation for agriculture research we cannot achieve the goal. Central Rice
Research Institute at Cuttak which is in the state of Odisha is one of the biggest in Asia had enough
contribution in the past. But there is not specific budget allocation for this Research Institute. It is, therefore,
requested to sanction special package to this institute in the current plan so that the CRRI, Cuttak will have
effective contribution to the Nation. The Hon. Minister has stated to increase the investment to 18 per cent or
more to private sectors which is not sufficient. The Private Sectors should be encouraged in various activities
in Agriculture sector.

The increase of allocation for Health Sector will not be able to meet the goal until and unless the
Government provide and develop infrastructure, manpower required for the sector. We have to develop
monitoring mechanism to analysis the programmes taking place in the various schemes in health sector
particularly National Rural Health Mission. There is a need for a special package for BPL facilities for medical
treatment in the country. Medical Colleges may be established more in backward state like Odisha so that
shortage of Doctors can be met in rural Health Centres'.

Similarly, Health sector, Education sector is also very important for building the future of the country.
The programmes like Sarva Siksha Abhiyan and Madhyamika Siksha Abhiyan is not satisfying the norms of
R.T.E. Act. The State Government are unable to provide adequate teaching staff due to gradual decrease of



central Government assistance. The ratio in infrastructure development need to be increased. Although
Government of India have sanctioned a good numbers of Anganwadi centres in the country these are
functioning without buildings and infrastructures. It is necessary to increase the support of union
Government to states so that the infrastructure and buildings required to run Anganwadi Centres in the
country would have independent buildings. The increased allocation for the success of these programmes in
Odisha is urgently required.

I would also like to mention here about the circulation of black money in our economy. There is not
much black money in circulation in Indian economy. It is only one part, there is another thing which is
spoiling our economy and that is fake currency, a large number of cases of circulation of fake currency were
reported and people are arrested. These are published in printing media and they are coming from our
neighboring countries to India through various routes. The real estate value is going up like anything and
that is only because of the circulation of fake currencies and black money. Therefore, the Government has to
take corrective steps to control this vital problem.

With these worlds, I conclude and request to Hon. Finance Minister be sympathetic to the people of
Odisha.

*31, fpASY errer fom (Siar):: RaTdR Jor BT b 3IIR 3T Tole U9T B &1 SR ATel SIT 28T ol b 3nffes Jert Bl sIfer Sof &b fore o
mﬁaﬁmmm%,ﬁﬁﬂ@mm|mésmsmmmmammmamaﬁaﬂﬂﬁﬁaS?Ismlaa—c'z{
391 P 82 AP DI PO of Po 3¢dlc ot "Garel " it DI dorfeedt of Aacht smomsll W urefl W2 R PR P G v a1 A Al el el
3 aiftr GRIctt 1 AT Hiel R 3| Yrtel B3 b HU 9 3 SIerdl b 3PR Ak B 4500 w35 Fue qam 8 At sadt b g s 41,440
PAS YrRIT B B U 3 SIGIAT P AU oIS 3| 33 ToIc B olcitoll of 3Mf¥arR! 8 gob 3nfies et Bt aren Bl 3l Bfer B2 &= 3) 3wret 3wt
oI clld AT Jolldl b AT 3 BT SR JafSl dicoll = &) el 3 AR P o refcaazen w2 dledmretter sisfte Rz sTet At &) ferare s
woic 2012-13 T 32 €1, R USol dIell sl 3RR ST AT 3) faforder qiftRll 3 3 JipesRd Ardsfors duforll 6t Farett & e woic 3 Boa
I8l ORI SIel foRIgISTeID 3 g1 394lc off fop I fAforder yiffrl 3 31 25 yferera JiacoRa duforit 3 Siel basol P fere g et 91 et 28t
uforll @I Gsit Iuctetl Aol B fe1e D, cifcbol 53 aR it or19n 12l el &) FADR of 3EIcl [T arf & fere of aet fAfsIder ®I cig TeTd
30 &SR A Fuv B2 e 3 aftss fAforder A qiftell A ARG 8, b DrRiagil & e sidca ot geT fgon 3 3 sictan, dc a i &t
PuforI 3cdolol d 3cUIG U2 B2 FRIRIAT & 37dfiG cone Jdt off, cifdser uaer B SoIc DI A6 3 Toic 3 9ft 37 U2 &=Iret o1&l f=m srm| Sor 3
3curGol 3eR 380l DI BP I5IE el d S Irolol 3 [o1d9l P fe1e Yirirsol ¥ wail 8 Yiuct bl I1R3is 3k [t uR st 3l Jarm: 3 oI bRt
af A JAufer 61 et Hlo 3 s Sl MR 31lol arel el 3 @R sl #AE3L 3l AP ) AR A Alotell 3 o6 $A Tole DI dIp2 BRI waee
81, O fo1u HfIRI DA 3 RIS 3 Tolc DI fPAYUT D2 dl Aol 31 3 [ Izl W2 $A Jolc DI DI IST Y9I old! USel| BIArSs] ST 3R
Afdar S & 531 3 iy @1 aR Dufora e IusiepIsl U2 SIcT Softy adt P prulsral ot Her gew A Yo DT AW Sol bt wlforer bt o15
2| oiuive aat B 63l 3 DI ufdadol odl fopen srRI for wruforll B oIt R DI JAerIEt ordl Bl s forderd 1 aderel deie 3 wadid
0.01 yferora 3xa@? vd RBefladt vt 3 20 yferorm 61 ge SB2 To BRIGI Sol Bt Difdrer Hi o 3 ciftbor $ADT el SAIGT o1l Brer uresn
Fiif Afdfer St gt & sr 3| woie 3 Fgu forderm! P e efla sitdt siradt bie aifa 6t o1 2 frwet 50 zemr Fuw & forder U2 fisy
B¢ ol YIadllol &b srI 3 cifdbol $ADI clid-sol Uli¥Is diol ad @2 &1 sri 3| BA BI¢ 61d9rd wd Bl & Sil IRR A6l A diel ad & fere dar
BART 3 SARTY SADT T5A SAGT YA IR TGIR U2 ofdl USen| et &b Aper 3 off S/a am s Al dR ordl diefl, JA9RT oIt 2391 $AD
{10 IRPR D1 AFa DG 3olal aloy; et uSh sreferazen fRidr @1 fawT 8 3z $3@1 Hen 3RR IRR TGIR U2 USdT 3| 33D 3ICIIdI, HSIIS DI G2
Pl Dal 3ol #fl IRPR P 1w Tolldl #1 P Sen wRAifes vaRwrsst s¢t 3l Afdr Saat B 531 3 s Ao Bl Torwshl B3y 3 IRR TEIR D
fo1e 18 goic dad sret ez ofdl IR 3

PN DI IRDR Yrefdrapdr &) ol 28t & cifcbol Rt dlol &oIR DRAs bl gl Dl U 360l #SRUL bl 1AL A Yrallord Sl oldl fdbar sRi,
Riaré Jfden aga O 1w o1t sitsar arcfl uf¥eision #acagul 2 Afdper goic 3 $AD fo1e Yraener ord fpen s oIt ST uf¥istol P e Yraeror
fpu Bl Al sAA 3MRifere 8l I eIt PBretean) Sifdd PN Dl STl Sof D 1w S1A ofifer 2 =Aistolr @I S1ay =1 ofdl fdpen sRIr PN i) A UeIRIol
3ol &b fé1u SIA ofifer & AlStolr DI 31y ofdl ) DIV ud syetivr 81qY 3 UelrIol Aol Dl SIA Aol Bl Al 91831 U2 Gelld P 3R WIS cctol
oIl 35I| 2811 §oIc 3 3BT P 3oy oldl et woic 3 281 A5 3 a1 17 yferera &l afig o1 yraerel| $313 Al Iof 281 Alel @ it QI ©2 urelr
3RIN & f3Tol U2 891 uscl A D D2 3B 8| 3ellc D FHAIleid A I 2811 &) ¥ [orolt Aaez B 3BT airel, fagell weulorl A slRIR XBical I
YfpR ol ot @2ol, ARd 3 Fageft amefihl A Stamsish & Sifve fAwmlRm dlor arcl RrIRT &I foriur yfdpen o 3me! deor & e oIS fady
Arstott bt v sft o1dl B o1 3) sRAfere Aom Bt S Pt ofdt At A ST U2 YT 3R uSen) AfRT Tt agat A wsft A B PRIER w2
TR 3RR US| 3ol P NI 32 38T 8l SIEl| Aol d 36 AEsH arI3ill & JIRIM UR el 9o IGIol B PRUI Alell AN 8l SIReH| Hidic



3cUIG 9 I PRICH d5cId? WG [t e U2 9o collol A Agol 8l SRl Asia dicisll ol duvl Dl BIsd2 3cd d ddoitd! 918l
JTerrell U2 PIE SNl oldt &t o vd aIferap! 9181l @l IGIdl Sol P e i Fidl of goic 3 DI o divvn o1dl & den spefivr exql & wedl & e
UISIORICT TPt A Ef¥eel Pl DIS HINUII ofdl Dl oI5| RITAMRID {91811 DI I3Idl Gol P fe1u Isic 3 fp2it oI AlsToll Pl VU o18l| IRDR of DS
P fa.f2a. ol sole 3 et = &) fibq Asreerel ¥ ol Py fA.fa. 8, ciicpat gloll & fere @IS U ordl &= sRI Pog bl IASA 9 des TelRA
fora¥fel dietol I divur YRreil & cifdpol asic ¥ sAD fee IS 1y &t oldl fbarr srI 53 YyooR fad #id} of AsRelel & AT 36 ARI bRl &)
ol 31 SR BIq] oI 3T {9181 A3 Dol S 1w IS o YRt o1dt fepe a1w 3) 3T foretr & feru asic 3 sremt A fep=it oft ardcst o1 yraeret
18l fparr srIl 8 BIelifch BS[horel IRt s bl alvull Al 83 & cifcbol $ADI DRIGI AeATS] DI T8l Al 36T ADAl & Sl Bld9lol cllol Pl AIUA
2ol 3 Al 8l VA i fae dcfl Dl SR BIYl DI €Alol RAIA B ol fe1u o P dluv 2ol anidu off, qriifco sl ABI AALSI DI UD TSI APl
8 Sil anf¥fop FsIGHRl B aeral ol acdl @l I forgt ordl et urer &

Tl 3 o #id} of scifs a2 w2 6000 et Hierol &t dun ar @2 ¢t 3 cifepol f3181bT P b2 DS €N odf I 3 VA 3 IR Iyetior
SclIopi 312 Dl 3 YreIfdra fOrer 3uctsel 2ol bl 3ol AiSioll DI 33 {lNUI & ST fdbdoll RIcSIar ugol uivsht =g ol drcit ara et
siixcrerd 3 o 31811 &1, uael A & foraTat Dbl et A S[FT 28T &) DS IPell 31 Al TP AL ol 3t 181D T3t BedicRt 3ol 1 &) 124 uaadi Alston
& & dofol et sot el 3 A 2500 ufcred Yrsde uréorfor & s dolle Silol 3| asic 3 farT Jicft of faSeft forg @I Qirargel dof d fere oIS
fadiy Alwo ordl b1 3| fager s I I8 Yia 2ol arcll 3 IR Ica deffe eIt acd & 8l &) VA 3 ¢ a1z Aled BIc olldd &b et
fager 3t forer A dfer 38 SIKd &) Arel fAger 3 fiwel P AT # DS AR BI DI 50 d gRIasR & AP ATl T 8] Joldl ST DI ADI
oft farT 3t o DI A9 Yraenat ol fope 2

TSIC U9l Dol B A6 AT Jicff Yo IRl of 12 STt ASeiiier 3l AHAT ToTsil GRI el Jdolc Pl [$3¢T Dol P BAcT DI 3R SIARI DxT T8 AS
iR fope o5 A Toic 3 PB IRT o0 o1dl B2 UIY) ISR 3o JMidid FeRI B G213 aur B gRwaild &t 3eefls oo ge e 33 f&on & @3
B31cT 31cd TS 3 3R S Al 3 S Blol I Aal AR ST 23T 3| U= AoRN siieft 6t sp[rs 3 actor drcft 1dfie JDR 6t Yrerfdrasiail 3 i,
{1811 T 3D, FiISTor I SARIDPR 32 ARG i, B 18 actol arctl AT ast Astony 28 &) b2 8ft aoic Sxam2 o1l oo 6 @R 3 3@
SoIDl T2 DIS I8 I B3I 3| [ Jicf} of Sol AdHell 3 DIS Usel oldl D, dfed JAearaell bR, Sis? eIfdst 3k uRRI smen¥d el I3 Sil
FRA 9166 Ul RiGad of 3s1et A, Iorh 31 31T oft o1t oS & 3 3 31et 91 i Job 3MR IR FAGT DI Si=ft fre1 Jizemsl 6t S
3 spgisclta2ur @I H3RIGT dct 28T &I, asi 8ft 3ot ofiferal 3 Blol arcl ofd3Aroll bt fidr 8¢ IR ofiferRI dGciol bt Solg ofaAlel DI WS CTUSIl
A GD Sol DI DI [l oRI 82 [P ulRisiol A glol dlcl fderuel ! G gu ulkistoll ¥ &l Yot oI orRimd #l Sits & sk cifdbol
faort DRig Y1 ol bl Fcidt dl 3xdt 518, cifdbol Yoralat Y $Jel &= sr JAsTard: 3ol Asi &b ot I ot JAerdell fdmrRT oI TqewRRa ug
32t YRUIT 3 SR 33 ToIc DT AW TlbIol aIcH b AGICAT siell s[efivr TN AlSIoll I &lol 3 cldl T &l el 33 Alslol & Gl 3 a1 sl
&3t bt fOrpreKt ot a1$ &, Uz IADI FActerd Sit b A1 Yot I 9t Ui Sout 18l &) sA Alstoll of speiur Sfiaet sliz ASIGI B FErCt 3 DTt
o oo &) e #ief} of 3 A1 I 3Mrdcol fUeel Arel b AR F6IR DAS UL A DA DD AdRI eIk PAS UT D2 &) ppedlor faorr &
el JoIc 31 I, Ui PRIST 3 9t DI afg 8 APT RTBIID A 3l b HGIT DI ToIc Al PRI &, yefivr DRI B el 3 it ot 3 a1 3

ISIPIRT F1eT & TP TR BRAS JUT A SHUR UEd Slol P 9IG AB B! SAGT ol Dt 3mmeiep! off) are BRIt 61 weldt g8 2 Sl o ol 8, =
I8 Yol DS A6 P Ud A I ) foeT 9icf} of ol quif 3 Al ol SiEidl & a1 BlRIct IR WR <ol P AIGT bl 8, UR 3oalol Ael ARSI et A
ol dIcl SisT I IS &A1 o1dt 331 &) 53R Sl aKd 8l Al &) Al Al SRIEI DI A& ol arell ArE ST Plofol $A Alel Sidl 3Meal Al e 33A
L B3t b a6 3npfl &t 51 28 B% dvs i AfISt 3 et B2 St SIrosht, srerfd Sistet 3 B2 RIS ST A AN Bl SIRPY Gelloldid] ASD AlSToll
I 3MAcol JR BSIR PRUS A TED AIGIRT FSIR PRAS 8l IRI 3| H61I SIl ASTel3ll 3 e Bldl 3, W I8 31 3l $3Id 9 S Ul W dedl 3,
Slfep ASD, Yel, ditl, ole2 Sifl DI sst PRI ASteli3ll ®I €6l oldl, olld9lE 3R 3boR Bield2 dic cd ) As didl AcT ast fddrt
AlSToM3ll & ust 3 Jact 3| efSres Jarsll oI Pel Toic A Al s BRIt 96T 3, W2 S[elor abRI & geic 3 #A1q, uia bRt &t & afs 58 3,
Sl AGRWIfT DI G2 A ot ot &) AlSeTall 1 Al A2 AT I &l o1l 311 23T & b = Ja1e, T die 3k dRII cp? RS9I SIe) IqeT A fordel wedl
@) AP FAAcl W A 3IR AdgoroficT Jollol b T8 IRDR ol $A ToIC 3 AT ol A TP AsToll Y Dol Pl dlgun oI &) A Bl i Brea
II-g>u slurd & yfer SieReddl betrol & fere oft Riar yoe &t o) uf¥ar forister ot 8ft Ridr SIS o1, clfdbol dolc 31 9RN & dT DAS
UE DI Rl RA 3T ACRRAAD [IDRI oD DIHDIS DI | Al SIKI 3 b AP oAl IR Y9I Jolld I DIORI Pl A dic olal
forerel A &) 33 AG D Ws ¥ AY GA BRI Bl A g3 &) I forIen arel AfHSt D Fi¥ 3 AN €Ul of Blol 3lI2 HAelel Pl oI Dol A &
83| o Jicf} o 8fiSIol O 3IEPR Dlofel I SIap fpal, U= seoll RBI-9REd AlSTell & feTe Solc 3 DI TRI YA of Dol A S PIKL cllvll Bl
forI9N 33| BRI 91 3 A Dol AIST APl Bl oRM 3 b IRPR DI Al ToTe AT ST 1S 9t 8 AT o1

*9ff parcior urRIare! (SivIeNa)::: 53 q¥ Pl 3M¥ ToIc RIS 3iIR #SSMS TTol arell 3 AfRA S 3l vaRissr St ot &3t & welest A
@3t sl axall Bt blerd el o goity Ald Saxt @1 10 A werm: 12 Glact ol 3 s sucHl @I Sielr g9 81 Sieen; vaRsst sl
AT a1 I G1-a1 BRIST aiis A AEsIS S6 3poll a6 siwetl idie siiz kel DI DIl 3 TG & DRUI D! ADIoll 9 g0l dlel SRI clloll DI
Sl UdoI &R Follol I AU Al I8 YR ofal 8l uIest) Uscl A 3Mfeic derslcl Sicl 38 J1sig2 det U2 Zrdi ol Sifeifxd dlist us SiresT,

B SSIC dgd &l SIPRICAD & qRlifcd 52 Sal IGRI SRN 8, Si farilr are @t Jmol B form vw IurRr e i are o oI 3 dIol DI G2R1
JURI ol IRDR b ocUIGd !, S GlldI9NEL AT AIDRI DI U2 IR 3 AT IR U2 Deldl bl Sie| cifdbel 330 AW DIS DG ofdl




3ORII 3R 3| 3AD! Ul DA gu Pacl ¢ad DI 3ol SAGT DI MY, Pacl $A AW &6 3 A IRXPR 3ol AR a1 Dl P OrRIfefT o2
urestt; cifdpel $3AepI 3D PRI 3R ASIMS U I SIPRICAD YA US| Al Sl Al AdI B2 DI BT Silol A Ad R ST IS | SADI
219t il uz Sid1 fOro1E & fSedl 3 A2 fotet siiz Scfiwlar & et Uz b USen| A A DI JUIId Adeendl 3 SADT IR Sloldl U2 USen TRiifh
AfRA A 3R TaRISST SACT D IRID ¢ Dl &t I@1 &R0 oI 3 ST Deart aifde=r forfer Jar 31 Stem AfS1 W <Al 62 3 Dt o1 1.25 $rict ot
Pl of TRl DI sl RN 3| SR Pataril Bl o[l 531 3| fASoft wal w2 25 o u= vep yfererd g ot &t divvn sierd 2 ddiew
ST G2 3 Deldl B HACT DI AIDIR DI AIUA cloll AI3Y)

SIRICOR 3IGT Dol dlcll & fe1e DD 3IRI DI S=Ioiea Hlerr il fUeel Alel B oiRA 3R &5IR it 33 IGTDR Gl el D2 f&=r orn & Shicd dg 8t
DA 3| ARID2 ge Dl AT dlol era Hue &I Sirelr aIfde eff) 3wt gelc 3 #ASIS iR ArdSIforD A1 yuirell I #SIgd Dol DI DI Yol olal
3| Apet gl Icuis 8.9 yferor 3 oA Slp2 7.6 yfererd ao REic Siel srRiiaeel & Ade DI Gl g

{31 3icf} o sffuur J1EeTS, SfeeTare b PR 3 DI oft ABA ot P FeAel U2 Tl SINUT 3 bacl U9l T & RORRY 3T Stordr 3t €12 forian 3 goic
3 35T 31 geofl) So b Aol 5 IR ol ISt 3nfies goilfern & 3l w1 oic sl dlail 8 goilferll @t Sl 3 Fapraen BT ol 53T a1 3
uactt goildl fIpRI 52 3 3 Briac @ cm:2 &) Sishd &t fiert 2 6.9 BRict av uga o8 3| a6 ! Ridsee usd] 8| 33 Pl o af 3
TBID2 7.6 BRIt am A Sirol @1 YR e sri 3 iz 33 31l ad 3 334 8.6 Blaidt ad a Sl @ 33061 3 Afdbal bR g3 ol b s
TGRI SIEST, §olc 3 $ADI DI I ofdl 3| 3PR 391 A Al 33 A forderdl & Blict uzd 3 3R forder agen A Siidl sft agefl; Afdser goic
3 Ot Sfiferdl @1 3ccia o1dl & Sit fAPRI 52 daral &I 3%l dierd! 2 ar forderm! ot a8 R Sl &l i Jormr forder wergrlt dlom,

G131 &<t goildl fedlr are o1 et &) G23rRIcr M A & arc] ard a1 arcr 3t sa12 fére @<t Riar @ fwwr 8 ot Sioll @l Pretrap? S[sar arer
Pl Sl 3| I3 ISl Icl dsit 3 96 3T &) ot arer 5-9 BRIct aw et Sl ot a1 dt S &t 3 clftpet 3 3 us il arer 88 GRSt ao
Ugd 3l SIeel| 36 PR 33 sl I 8t el arer Siis forn i Al =16 6il BRIS dd 8l SIesT Sl Brb! Aol &) frilr areT ad d6d1 8 s
PR bl WGl o 8l 3 ad g6 Sie) il Fidt b dru Sishd adt & dl JIDR BT s 8ft acal & e b2 JRdR of faferder o1 St
183 =1 fepRn ot a oft W o1 &l AAopT| AR s B o 3Iel O fere off IS ast 3wedls ol s,

foreT dicfl of AIE S22 el & b as fardflar are @ v Bl do acrP Afdser BA?:A T8 dd dcd A9 oldl 3 S A U AfeASt DY oidl Terd
siferer AAfSrSt b T 3 B3l RN & [ Sierer iz BARTer D Afrst 3 M IuHDISM DI aTdbal & 3u i Aldl Sesh cifdpel A6 SRIzdT DT
TAW2 Blol, HA? foTel SUBDISN DI $ADI BRIGI Soll 3, T Jolchl Usdlal B2 it 318 3| 32 9ft &1 Aaret 218 3 b 168 5 AlSTol BT BRIGT
I3l fRI SIusl 368 TR JeIR G2 WR Sieldl 3R BRI felen PR BRI & dl As dgd dsI oflfeer deeid dlor; cifdbel $AD 2 3 PO TART
18l oRI| b9l TAW bl a1 8t Ay u2 AfcAst & e 3 b 515 & 3l gal ol Aaret A&t &) ssic 3 As Al sl orRM & b AfHst @l Sfisidt bt
31 BRICT A AGT dGol oIl fG=N SIusT cifdbol A8 B ARIGT CIg™T 912 3

At golld! o ARt 8Iql 3 A¥deIcaD dgerrdl I i off| gsic 3 53D e #ff a5 Po ordl fvar srRI 891 ARt 9 Aobaalyer i bi
ST Tgc @2 33 & TAfdbol 331 8Ic, ® T8 TRl DGal 301 Si 38 8 A ABcaAyul &I 8 TRIIfeD AR SATGT clloll I AseIR 32t 8ie) I frer A &)
53t 13 fAEl oIy 3gsel 3iiz 312 UIFRBI Joll B &i) A &S docldl bl S eff cifdser dan f&xa o1l il a oIPIiid IgsUel &I B
fere Sit fpen oft SR 9B Sgd DA 3

5ol dffol gollferll P sretrar SRl fwerar a sMeIGoll Pt SRIAGIAT BI Ba Dol b I8 D6 3olol bl s oft| Sloll A% Bl RAaAm s Jor
31 ool 3 96 2 &) SAD T vl Do oIl IoI. 31 Sele I YRB3IIA I kT Jicff of gforn bl anfeia sict, s 3 forder 3 ong weft, AR
P11 G2 9 Dol T foray fepem; cifdpot sof =S 2 cISol O fo18 Feic I DI IURI o1d! 3

e 2R e & Rk dedt 33 R 301 Pt B 2rdlca greiodr & 2xft 3, Aol aoic 2012-13 ¥ GRSl A AG 3 R6 a5 Bodkr
SIRISIoN RRT BT A5ST 2.71 GRIct 2 oftr a dfi siferfaftrl w2 et wdt 8 ore fa ad 2012-13 3t ger doglr swison =1 6,51,509
PBIAS FUE DI 3| 32061 A 17,692.37 w35 uw & ¥ q Idg fparoam! & e 331 s 3| sof Rparael 3 warel! A e ugueTel, 33,
HSCIl UIcTol, eTic9lol, AIEl STV, ABDIIAT d o<l DRI T 3|

Qeroldidt AgAgel Rig of AR DY clics AT 3 AU B IIWUT U2 EoeIIG SUeT B ZC Bal "gAiZ S fderet a Sifeet Jor 3, Brrdt 65
BRIc} gperoifep fparet 8, dsl #1Ra Bl P B Gon SWD2 AWAG I PR Bl Rifera 2l siren smf¥srt 3) " 316! 36alol TR b o1l IPR ot
PR 3 IDRI fB1d9r Dl gerel 3l PN P fddrRT DI Ioa rIlrddr ¢ 3xdt 8

cifdpot gl GG 3 AW &l SIAl 3 o sotdlaat Ris Slal SAGIGR 9RcA 9t fbeoll TSt 316 fdbeoll AWIS A diel ST & DI B ADdI 8 I
DI & 3MrRISTel RRI & Arel ppsiur fdort sk Riars d sie riqur & fere foreifsa acd @i sft onfdrer fver Siren aifdw; orw ret 3 yefivr fdwrr
@1 uf¥err 40,763.45 335 Fue 3 Riars a @16 foriqur &1 I 1275 32s Fue a1 o= sri 8| DY d 361 Gloll AIci Dl el el bogla
aRiston ¥d 59730.82 w35 Fue forwerdr 3 sefior seirdt A ST A ART T Bog, IXPR P Pl RIS RRI BT daet 9.17 Hrrch
i%im?ﬂ'gﬂ

o131 o1 &t 65 Bl gprealfes sl 3 oeft a1, 70 Blact 3 et snenct 6t stifdaT Siat 3 dcrdt 3Y, 3 Ao 81 Bl Bodlel SRISION ®RT
T #1zal 9.17 BRISH Soir PR I GiRId D1 AP B2 ST 3) 3 T 3 Hoien Sift Asene Asest &b e 221 s 33,000 o3s suw st
onfdret 3

PIS D8 ADI & [P A IR PIY 36Ul DI €16 IRPR of 4.75 ¢RI BRAS FUR A BB 5.75 TR BAS IUE D2 {811 8 3l 531 W fepirell ol



ISt 3 AfHST ot St Siresh ciftper A1s Al It I &fel 3| IR IRPR DI TR cloll-Goll| A 9ft I & fp kT e} of DY FiegrerT o1 3irdear 18
BlR1ct germ2 20,208 w3s Fue B2 = ) aifdpel 16 Al sicierI i slipendt & fore 3, fipmeil & fore ordl| 331 9 A Zrer IReM frore
w2 freff¥a =r1 42 Blict germ2 1780 o3s 3uw @3 f&Rn s 3 ciftpel a1 530 @315 Fue &l afig At B wRI e JR6I § AdDdl 37

3RICT 3 IR Dl SIS A As 3 o IR reil @) bl dvs it 912 220 aradl 3) A R d2s 3eer a Aar &1q, Bl csygal b fere Rifera
g, a1 oI IR 33! el @ Wdl b gt odl ) a4 oidl, a8 sumRedar smel Uz #ft Jordhl dAgs Bt D dAR ol I AS A AT A
BICThAT & b oTQ ATeT 3 BT diaT Alstorail U2 foraif¥a xad 1.2 lict aer fen srir 3| 343 AfISt @I soc Asidiler are 3z wruforll bf
CIYGAI DI &RAIel 3 RI] FE IGRI SIIAI 3| Tlfcpel IRDR DI WIS ofal b SAD &c ol A fepAroll Dl cleysAr fepdofl ac Sl &) olu AT b
Tolc 3 Ide At 6000 B35 Fuw #er &t 51 3 A usc el i SRI-3 stivd2 S ofifSe 5 sdoft sererdr gRdr MU sic2 wat A
3 &) IRPRL YAR 3iR Uil SISTIeIAT 31 Sefol i) Al el afoTe b 3el! AT 3iiR 3eoloIdl I it o1ct Sisy) AT P AT I 3ol A A DT
8

*DR. SANJEEV GANESH NAIK (THANE): I would like to thank Hon. Finance Minister that in this world
wide economic problem he has submitted a good budget under the kind guidance of Hon. Prime Minister Dr.
Manmohan Singh and Smt. Sonia Gandhi, Hon. Chairman, UPA.

The Economic Survey 2011-12 which gives a detailed analysis of the economy over the past 12 months,
India's GDP is estimated to grow at 6.9 per cent in real terms in 2011-12. The growth is estimated to be 2.5
per cent in agriculture, 3.9 per cent in Industry and 9.4 per cent in services. There is a significant slowdown
in comparison to the preceding two years, primarily due to deceleration in industrial growth, more specifically
in private investment. Rising cost of credit and weak domestic business sentiment, added to this decline.

The current account deficit as a proportion of GDP for 2011-12 is likely to be around 3.6 per cent. This,
along with reduced net capital inflows in the second and third quarters, put pressure on the exchange rate.

To ease access of credit to infrastructure projects, India Infrastructure Finance Company Limited has
put in place a structure for credit enhancement and take out finance. A consortium for direct lending and
grant in principle approval to developers before the submission of bids for PPP projects has also been
created.

Power and Coal

In power generation, fuel supply constraints are affecting production prospects. To address this concern,
Coal India Limited has been advised to sign fuel supply agreements, with power plants that have entered
into longer Power Purchase Agreements with DISCOMs and would get commissioned on or before March 31,
2015. An inter-ministerial group is being constituted to undertake periodic review of the allocated coal mines
and make recommendations on de-allocations.

Transport Road and Civil Aviation

The ministry of Road Transport and Highways is set to achieve the target of awarding projects covering a
length of 7,300 km under NHDP during 2011-12. Out of 44 projects awarded during 2011-12, 24 projects
have fetched a premium. Mostly this sector requires special attention.



Delhi Mumbai Industrial Corridor

The Delhi Mumbai Industrial Corridor is being developed on either side along the alignment of western
dedicated Rail Freight Corridor. I would urge the Minister to grant funds at the earliest so that work can be
completed at the earliest.

Micro, Small and Medium Enterprises

Hon. Minister has set up a Rs. 5000 crore India Opportunities Venture Fund with SIDBI in order to enhance
availability of equity to MSME sector.

Public Procurement Policy for Micro and Small Enterprises

The objective of promoting market access of micro and small enterprises, Government has approved a policy
which requires more annual purchases from MSEs.

Agricultural Research

Our beloved leader Sharad Pawar Saheb is working very hard for farmers in the country. A sum of Rs. 200
crore for incentivizing Research with rewards, both for institutions and the research team responsible for
developing plant and seed varieties that yield more can resist climate change.

National Mission on Food Processing

The food processing sector is growing at an average rate of over 8 percent over the last 5 years.
Government has decided to launch a new centrally sponsored scheme title National Mission on Food
Processing in cooperation with the State Governments.

Education

The Right to Education Act is implemented with effect from April 1, 2010 through the Sarva Shiksha Abhiyan.
Government has decided to provide more funds under this scheme it will be helpful in building nation.

Health

National Urban Health Mission is working to provide primary healthcare needs of people in the urban area. I
would urge the Government to provide funds for setting up AIIMS like institutions in states at the earliest.

Black Money

Last Year Government has outlined a five pronged strategy to tackle the malaise of generating and
circulation of black money and its illegitimates transfer outside India. Government has initiated various steps
in this regard.

Direct Taxes
The proposed personal Income tax slabs may kindly be changed as under:
Income upto 3 lakhs Nil

Income above 3 lakhs to 8 lakhs 10 per cent



Income above 8 lakhs to 12 lakhs 20 per cent
Income above 12 lakhs 30 per cent

As per the Central Government's guidelines under JNNURM, 135 detailed projects were approved and
recommended by the State Level Steering Committee and were submitted to the Government of India for
approval and final assistance. Out of these 135 DPRs, the Government has sanctioned 93 projects and
pending 42 projects. The available allocation for the state of Maharashtra is almost exhausted.

There is some unutilized allocation under the UIG sub-mission in respect of a few other states. This allocation
can be transferred to Maharashtra which have fully utilized its allocation and which still have the number of
DPRs duly approved by SLSC ready for consideration. The year 2011-12 is the ending year for JNNURM, I
also urge the Government to kindly grant the extension of atleast two years for the completion of the
sanction projects under JNNURM. I urge the Government to launch a new mission on the lines of old mission
for the effective urban infrastructure facilities.

I urge the Hon. Minister to implement the Union Budget effective so that common man of the country will
get benefited.
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*SHRI NALIN KUMAR KATEEL (DAKSHINA KANNADA): I would like to point out that as far the rural
development is concerned, there is a decline in the Budget provision. Earlier the provision was of the order
of Rs. 74,001crore and now it has declined to Rs. 73,150 crore. We are aware that more than 70 percent of
our population live in rural area. There are no healthcare and schooling infrastructure to meet the growing
demand of our people. The Future of any country is its children, who are the assets of any nation. In our
country abut 42 percent population belongs to below eighteen years. But the allocation for this sector is only
4.8 percent. I do think the allocation is highly inadequate. Hence adequate funds for the rural sector should
be made in the budget.

With regard to health, the combined expenditure of the Centre and the States in 2010-11 comes to about
one per cent of the GDP. Now it has increased to 2.3 percent of the GDP. Our target is four percent. We
have not reached to such an extent. About 69.5 percent of the children suffer due to anemia; 42.5 percent
children suffer due to under weight; 22 per cent of the children suffer due to low birth rate. Though the
child labour is banned in our country, but even today lakhs of children are working in the hotels or the bus
stands or any other place. But this is not banned at all. Therefore the Government should take all necessary
steps to ensure all-round development of our children in terms of the their healthcare, education and etc.

As far food security is concerned I would say that it is the most important issue. The Government should give
top priority for the food security. But it appears the Government claims much about the food security but
reduced subsidies. But I would suggest that Government should give relief to the poor people by way of
subsidy. When we reduce the subsidy that is, Rs. 25,000 crore as fuel and Rs. 6,000 crore as fertilizers, how
is it possible to attain the target of food subsidy? Therefore the Government take steps to ensure our poor
people are receiving the benefits of welfare schemes.

I would like to point out that there are a number of irregularities in P.D.S. Poor and genuine targeted groups
are not getting their due share of food commodities form P.D.S., so it is the need of the hour, for making
TPDS more effective by undertaking computerization of TPDS in the country. There should be an effective
grievance redressed mechanism to regulate the PDS in the country. The Government should take
Comprehensive measures to bring transparency in functions fair price shops, to ensure that PDS commaodities
are issued the eligible beneficiation and the transaction details are displayed in public domain.
Computerization of TPDS operations would also enable the states to address diversion of foodgrains, fake and
bogus ration cards.

As far as PDS is concerned there are a lot of irregularities in the scheme, is terms of supply of foodgrains,
issuing ration cards to ineligible persons, distributing food commaodities (food articles) etc. are prevailing in
the country. As a result of its PDS is not reaching genuine poor families. Therefore I would like to suggest
that the Government should take an effective step for computerization of public Distribution system as early
as possible Every process of the PDS like fair price shop Automation, Computerization of supply chain,
digitization of beneficiary databse etc. so that the objectives of the PDS would be fulfiled and real
beneficiation would get food commodities under PDS.



I am representing Dakshina Kannada parliamentary constituency in the Lok Sabha. Fisheries is the major
occupation of this coastal district. Hence I would like to draw the attention of the Government that the Old
Mangalore Port is a key fishing harbour in Karnataka coast. The expansion of the Port is the need of the hour
as it has become decongested. More than 1,500 boats operate from this fishing harbour. The department of
fisheries has sent a proposal to the Union Government through the Central Institute of Coastal Engineering
for Fishery (CICEF), Bangalore. The existing south wharf should be extended by 502 meters, while a new
wharf of 579 m should be built at Bengalore.

The expansion of the port should be taken up as the existing facilities are not adequate to carry out fishing
activities effectively. Dredging, leveling of land, repairs to existing wharf, developing traffic area, setting up
of fish auction centre, gear shed for fishermen, net mending shed, rest house, boat repair shop, restaurant,
installation of radio communication tower, shelters for the security personnel, electricity and water supply
system, RCC box bridges, and rainwater harvesting system should be included in the project. Therefore I
impress upon the Union Government to extend financial assistance to this project to complete the work
without any delay.

This year the state of Karnatka had expreicned a worst drought. Karnatka state Government had declared
110 taluks out of 176 taluks (revenue sub division) as drought hit taukas.

The drought hit areas received less than average rainfall with a continuous dry spell for four weeks in one of
the worst Septembers in four decades. Both South Karnataka is facing a deficit of 67 per cent and North
Karnataka is facing a 62 percent deficit.

Therefore, I urge upon the Union Government to come forward for the rescue of farmers of the drought
affected areas and release adequate funds to take up drought relief measures like providing drinking water,
fodder for cattle and other livestock and foodgrain supply.

Mangalore Airport is one of the important Airport in Karntaka. It is going to complete its 60t year on 215t
December 2011. It has all the facilities on par with International Airports like Immigrations, Customs, and
Runways. Number of Air passengers travelling abroad from the Mangalore Airport are on the rise in the
recent years. It is long pending dream of People of Mangalore to have an International Airport at Mangalore.
But it is yet to be get the status of Mangalore International Airport. Therefore, I urge upon the Union
Government to take immediate steps to accord the International Airport status to Mangalore Air port.

As far as Cashew crop is concerned it is grown in Coastal Karnataka region. Cashew sector is providing
sustainable employment to all people. The country is earning well through its export. But there is a need to
increase the domestic production. It is possible through scientific and systematic methods to bring more area
under the crop. High yielding varieties of cashew should be made available to encourage cashew growers.

Another important point I would like to make is that we are aware about the Endosulphan issue in coastal
part of Karnataka and also Kerala state. There are a large number of victims of Endosulphan there. Geneva
Convention has banned usage of Endosulphan. I would urge upon the Government to give, at least on
humanitarian consideration, some assistance to the victims.

The Prime Minister's Relief Fund is really a model one. However, the difficulty is that though in some cases
people get assistance of Rs. 1 lakh to Rs, 2 lakh, in many cases they do not get anything. There should be



some mechanism with regard to this fund.

*SHRI KHAGEN DAS (TRIPURA WEST): At the outset I would like to say that the Union Budget for 2012-13 is anti-people
and anti-growth. It has singularly failed to redress the problems of the common man.

The budget is particularly disappointing for the North-East.
Special Category Status

It has failed to address the burning issues. The nation is grappling with today hike unabated inflation, slow economic
growth, corruption in all walks of life, black money slashed in foreign banks and serious unemployment faced by youth of
the country.

The Union Budget for 2012-13 is taking the country to a path of unbridled liberalization which will protect and benefit. The
Indian capitalists and foreign multi-national companies.

The Finance Minister has been very successful in slowing down the economic growth consistently because of the
governance in action and policy paralysis of the Government.

The Government has not indicated what concrete steps are being taken to improve growth particularly in manufacturing
sector which is a must for achieving higher growth rates.

Let me warn the Government; if the growth slows down any further, there will social unrest all over the country.

The recovery in different parts of the world from recent worldwide recession has been accompanied by high inflation
especially in emerging economics which hurts the poorest. India is also witnessing high inflation but with falling economic
growth.

At one hand profitability of the Corporate world has increased because of various stimulus packages and incentives. The
have-nots have suffered from unabated price rise particularly for food products.

There has to be marked intervention to ease the effects of high food inflation to protect the disadvantaged and vulnerable
sections of society.

The Union Budget 2012-13 is a regressive budget which will result in pushing up prices and imposing greater burden on the
working people.

The bias towards the Corporates and the rich in the budget is seen from the fact that while the direct taxes levied for the
rich will result in a loss of Rs.4,500 crores. That own indirect taxes. That is through the increase across the board since and
excise duties, is expected to yield a gain of Rs.45,900 crores. The cut in subsidies or fuel amounts to as much as Rs.25,000
crore. This will inevitably lead to further hikes in fuel prices. The cut in subsidies to fertilizers by Rs.6000 crore will also
lead to further price of fertilizers which have already imposed unbearable burdens on farmers.

While richer sections reap the benefit of revenue concessions, the poor sections suffer on account of price rise.

The Union Government is following a strange financial policy while it is violates all principles of prudent financial
management for itself, it is trying to put the States' finances in greater strain.

The Union Government has disregarded the ceiling on fiscal deficit fixed by the 13t Finance Commission for itself but the
13th Finance Commission for itself, but it is penalizing status for non-adherence of FRBM targets — when any State fails to

achieve FRBM target of 3% fiscal deficit. The State specific grants awarded by 13th Finance Commission for itself, but it is
penalizing status for non-adherence of FBRM targets — when any States fails to achieve FRBM target of 3% fiscal deficit,

the State specific grants awarded by 13t Finance Commission is not released and loan against small savings is granted at
higher interest rate — such a financial approach is devoid of all ethics and morality.

The Budget does not address the issue of unemployment both in rural and urban areas
[1 Even the provision for flagship programmes such as MGNREGA has seen a huge shortfall of over Rs.9000 crore;

[0 With reduced allocation, it will be impossible for the State Governments to guarantee 100 work days to each card
holders.



[1 The claim for raising the allocation for SC/ST sub-plans conceal the actual fact that they do not meet the actual
allocations of 16.5% of the plan expenditure respectively.

[1 The Central amounts are only 7% and 4% respectively.

For Control of shifting cultivation, no fund has been kept for 2012-13 against Rs.50/- during 2011-12. This small
amount has also been taken away which will hurt the tribal populace of North-East.

For Urban Infrastructure Development projects in North-East, the provision has been reduce from Rs.115.00 crore in
revised estimate 2011-12 to Rs.90.00 in 2012-13.

For Backward Regions grant fund (State Component), the Provision was enhanced. But the enhanced amount was given
to a few land-picked states — such discriminatory approach of Central Government is totally undesirable.

The Provision for "Special Plan Assistance" has been increased. But the increased. But the increased amounts have
benefited only a few States. The Central Government is following a discriminatory and opaque system of transfer of this
fund among special category status without following any objective criteria.

I end by pointing out that the Finance Minister has announced in the Budget Speech that it would be his endeavour to
restrict the expenditure on Central subsidies to under 2% of GDP in 2012.

Over the next 3 years, it would be further brought down to 1.75% of GDP;

As the major subsidies are for food, fertilizers and petroleum. There is an apprehension that even subsides like PDs will
be axed or reduced in the name of fiscal consolidation.

While no limit has been prescribed for duly foregone and tax exemptions for the Corporate world. The Finance Minister
has put limit on subsidies which are directed towards poorer section of society.

The approach of the Finance Minister in his budget speech will only increase the hiatus between two India's "shinning
and suffering".
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*SHRI SHIVKUMAR UDASI (HAVERI): This budget according to me should have spelled out a road map a

direction and vision to the 12" Five Year Plan (2012-2017). Since this is the first budget for the 12t Five
Year Plan, a drastic and dynamic approach would have been taken by UPA II since this budget lacks a vision
it has let down the planning commission. According to me the UPA II is refrained to go for a second
generation reforms, because it has a fear factor of loosing the election. Since all the Governments which
were for reforms have lost the next general election. So I request the Government of UPA to stand for
national interests rather than party interest. But unfortunately it lacks direction and I personally feel, this
budget reflects the dilemma of UPA it also unframed from spelling out a roadmap, direction and vision to

12t Five Year Plan fearing of allies and also of losing 2012 or the elections as it is widely believed that all the
Governments which went for reforms have lost the next elections.

This budget is noble in words and wrong in numbers. I will give few examples Minister says principal
objective of this budget is to focus on domestic demand driven growth for recovery. If he has to spur
domestic demand he would have cut taxes and left more money to spend in people hand. But, he has done
exactly opposite. Direct taxes have been reduced by Rs. 4500 crores while indirect taxes have been hiked by



Rs. 45,940 crores Direct taxes concessions benefit rich while indirect taxes burden the working people by
doing this aam admi is subjected to a dual assault as indirect taxes hikes also contribute to over all inflation,
this would ultimately result in lesser purchasing power of the people, which would result in lowering the
levels of domestic demand dampening growth. Thus this budget is very much contradictory in nature.
Further there is substantial reduction in subsidies 25000 crores on fuel and 6000 crores in fertilizers. All these
in the name of fiscal consolidation but total massive disinvestment about 30000 crores in the name of fiscal
consolidation. But, total fiscal deficit now stands at 5,21,980 crores 5.9% of GDP and total revenue for gone
in this year (i.e. voluntarily not collected by the Government ) amount 5,29,432 crores and 8000 crores more
than fiscal deficit. Further more concessions have been given to the rich and corporate. Thus the philosophy
of this budget is very clear, incentives for growth is concessions to the rich and subsidies for poor as a
burden. The language of budget also reveals how society thinks in India concessions to the rich are
called as incentives, those for the poor are called subsidies, those for the middle class are sops.
So we can conclude while the Hon. Minister was quoting before he was proposing taxes "I must be cruel
only to be kind" yes Hon. Minister was right in saying so he is cruel to the poor aam aadmi, small and
marginal farmer and working people to only be kind to the rich.

The economics tells us law of taxation should be progressive i.e. tax the rich subsidise the poor. But this has
not been achieved in this budget which is very much regressive in nature. If legitimate taxes are collected
and very serious attempt of recovering taxes which are due for very long periods and plugging the holes for
seepage more tax collection would have been achieved instead of doling out incentives for the rich and the
wealthy.

And now I am coming to the objective of agriculture, energy and transport.

Hon. Minister has raised the target for agriculture credit in 2012-2013 to 575000 crs which is one lakh crore
more than the last year. But my point is this is around 17% increase. But the cost of input to the farmers has
raised more than 60% . I can give an example,that in the last three years the agriculture labour costs has
doubled because of MGNAREGA and the cost of fertilizers have doubled up. Cost of urea and DAP have
doubled.

So, I request the Hon. Finance Minister to increase the scale of finance for the farmers for crops loans in
coordination with the input costs and all other inflatory parameters. I urge that crop loans to all the farmers
should be given at ZERO percent interest. I have a few examples of distortion in direction of agricultural
credit in recent years. The borrowers in cities of Delhi and Chandigarh have obtained agricultural loans worth
32000 crs in 2009-2010. And while farmers in UP, Bihar, Jharkhand, and West Bengal received loans worth
31000 crores which is unbelievable. This has happened significantly through the urban and metropolitan
branches of banks. It is reported that agriculture loan disbursals from urban branches of banks have
increased to more than 35% of total agriculture lending. 52% of farm loans disbursed in 2009-10 went to
only six states or Union Territories —Andhra Pradesh, Maharashtra, Delhi, Haryana, Tamil Nadu, and
Chandigarh. More surprising is the fact that 24% of loans are disbursed in February and March, which is a
non-agricultural season but ideal to meet yearly targets set by the Government. It is from the urban and
metropolitan branches of banks raises the question to which segment is this credit actually flowing to?

This is a suggestion regarding restructuring of RRB's.

A multi agency approach exists for agricultural credit delivery system in India; two arms of this system have



their systemic shortcomings. Commercial banks are reluctant partners for agricultural credit and cooperatives
have their non professional decision making which is corroding their existence. Harnessing inherent strengths
RRB's can play a pivotal role. The future of credit delivery system for agriculture has to be designed with the
RRB's. They have to take one a greater role by expanding their existing network and manpower and emerge
as the main credit delivery mechanism for agricultural credit. By doing so, the deficiencies of the cooperative
and commercial banking systems will not hamper the overall credit delivery to the agriculture in India.

India's budget for elementary education has doubled between 2009-2012 and yet learning abilities continue
to stagnate. A survey has found that despite hike in funds 78% of education was invested in teachers and
management costs with students receiving meager 6% of total investment particularly popular was white
washing of walls and expenses on school events across India per child allocation has increased from 2004 to
Rs. 4269/ from 9-10 to 11-12 survey didn't find any co-relation but expenditure on teachers and children's
learning levels and teacher training and investment on children were under prioritized in favour of school
infrastructure and teachers cost.

White washing was more popular in all the schools because it was very easy and quick and utilization
certificate can be given at the earliest so that more funds are released only after you give utilization
certificate.

The MSP of cotton has to be raised to Rs.4000. And MSP of paddy and maize have to be increased as
the input costs of these have increased considerably.

Import duty of silk has to be increased substantially because of Chinese dumping which is hampering our
famers.

Excise duty on gold and jewellery has to be reduced since in our society saving is done through investing in
gold and jewellery so in order to have more saving for general public this steps has to be taken.

I welcome

0 ASHA activities are being enlarged to include prevention of iodine deficiency disorders, ensure 100%
immunization and better spacing of children

0 The NSBC partners have opened 496 permanent and 2429 mobile centres in 220 districts across 24 states.
This has to be implemented at all district levels.

I urge the Hon. Minister to allocate for more funds to NSDF I also welcome the measures to curb black
money, and laying white paper on black money on the table of the House in the current session of
Parliament.

Karnataka has faced a severe drought out of 175 taluks 110 taluks have been declared as draught affect.
So I urge Hon. Minister to release more funds and a package to Karnataka farmers. The measures



announced in the budget is just a drop in the ocean and nowhere in sync with 15% renewable energy

target in total electricity mix by 2020 as mentioned in 12t Plan Approach paper and Prime Minister
National Action Plan on Climate Change.

Renewable energy can become an important instrument in advancing economic growth and for meeting
rising challenges of energy supply. Simultaneously, it can facilitate the eradication of poverty of millions of
rural poor, and promote a clean and healthy environment. So, I urge Hon. Minister to allocate more fund to
renewable energy so that power crunch in the country is addressed adequately.

*SHRI RAJEN GOHAIN (NOWGONG): The Budget for 2012-13 presented by the Finance Minister in the
Parliament is an imbalance budget having lots of commitment without means. The unstable sick health of the
UPA Government has reflected in the budget very clearly. The Finance Minister had to fulfil selfish demand of
the coalition partners for which he presented an imbalance budget against his own will. I am sure, the
Finance Minister, with his prolong experience could have give us a meaningful, balance budget with good
pace of overall development of the country.

I am feeling very proud to introduce myself as a public representative from the land of SUN RISE. At the
same time, I am feeling pain to see the attitude of the Government towards the land of sunrise. Since the
time of independence, all the Governments except Bajpayee; showing their step-motherly attitude towards
the North East. The North East has been neglected in each and every issue whether it is Flood or Erosion,
Immigration or international boundary, extremist problem or inter-state boundary; leaving aside about
development. For a developmental project like Bongaigaon Refinery, Numaligarh Refinery, Naranarayan and
Bogibeel bridge over Brahmaputra etc. the people of north east had to carry out a movements every time.
Even in a issue like detection and deportation of foreigners which is the fundamental duty of sovereign
Government, the people of north east had to undertook a movement prolong six years and still the issue has
not resolved fully. This time too, the budget has no room for any extraordinary development of the north
east.

I feel deprived when I see the importance of issue like allotment of thousand of crores of rupees for cleaning
the Ganga ignoring the drying bed of the Brahmaputra, special fund (439 crores) for the inhabitants of a
subdivision of Murshidabad District of West Bengal humiliating the entire flood affected people of the
Brahmaputra and Borak basin; special development fund for the Maoist disturbed district but no care for the
extremist troubled area of north east. I can cite here similar examples for hours together.

Flood and erosion in Assam already made lakhs of people homeless, landless. This is one of the prime issues
to be addressed by the Government and should declare it as a National Problem of the country. There are
several natural and man-made factors behind flood. One should not expect total remedy from flood. But, the
erosion is such an incident which can easily tackled by using modern technology. Even the innocent rural
people succeed in protection of erosion by providing bamboo procupine in some of the places. So, it is
obvious that erosion can be protected using modern technology which needs good will of the Government
only. I request the Government to take appropriate measure to protect erosion in Brahmaputra valley so that
no more people become homeless, landless.



Not a single unauthorized foreigner is allowed to overstay for a week in other countries for the world. But,
India is a country where general public have to make hue and cry to deport illegal foreigners from the
country. The six years long movement of the Assamsese people on the issue of detection and deportation of
illegal immigrants even could not feel the Government about their own duty. The pace of influx of illegal
Bangladeshi immigrants increases sizeably in comparison to pre Assam movement time. Very recently on 12-
03-2012, when the honourable President of the country was addressing the joint session of the Parliament,
the 'Railway Yatri Mancha' of Koliabor in Assam apprehended 60 Nos. of illegal Bangladeshi immigrants who
were equipped with lethal weapons and Bangladeshi Mobile Sim card at Jakhalabandha Railway station of
Assam. A big racket of anti-national activists who has been conducting a big network of importing
Bangladeshi and settle them in the reserved forest area of north east is reported to in action. The entire
country has been captured by illegal Bangladeshi immigrants like cancer. But the Government has been
performing the role of a silent spectator. To the utter surprise of the general public, the Government had to
stop the 'Pilot Project' on preparation of NRC in the Assam on the demand of the people with doubtful
nationality. I request the Government to take the issue of "Illegal Foreigners" very seriously and prepare the
NRC, issue IC to all India citizens, detect and deport all foreigners in a planned manner and the entire work
should be considered as national project of top most priority.

The people of north east have been living with fear psychosis due to sudden development taking place in
Indo-China border in Arunachal part. They have developed various infrastructures at the international
border, constructed dam on the Shyang river which is the source of the Brahmaputra. Even they openly
criticized the visit of Indian Prime Minister and Defence Minister to Arunachal Pradesh. Still, our Government
has not reacting to such a vulnerable issue of National priority. It is become possible for our Government
since it is related with north east reason. The people of north east have bitter past experience with China
aggression. So, I request the Government to take appropriate action on top most priority since the issue is
related with the external security of the country.

Development of the north east is lagging far behind in comparison to rest of the country. Unrest due to
extremist activities is also one of the reasons of under development. The process of negotiating dialogue to
settle the issue has not been progressing well due to lack of good will of the Government. It is necessary to
speed up the peace talk with all the rebel groups simultaneously to bring peace in the region permanently.
The Government made provision of Rs.1500 crores as a special programme for road connectivity to Naxal
area. Provision of similar package should be made to the trouble torn region of the north east.

A general public also use to demark the boundary of a property created by him. But, our Government having
all the machinery in hand, could not complete demarcation of the internal boundary of the states of the
region fully. As a result, due to dispute of inter state boundary, innocent inhabitants residing near the border
of either of the states are suffering. Several incidents with loss of lives and property took place during the
current year. I demand to complete demarcation of all the inter-state boundary of the north eastern states
should be completed within six months to avert any more riot among our own people due to fault of the
Government.

I appreciate the success of the Government on the bumper production of food items in the country. The
Government has been taking several schemes for the Agriculture sector. But, due to lack of monitoring, the
schemes have not been giving relief to the farmers. More than 50% of agricultural land is still not covered by
the irrigation facility of the Government. Power necessary for irrigation purpose is not adequate. The most



important factor of the agriculture sector is that due to absence of proper marketing and storage facilities,
the farmers are not getting the genuine price of the their hard earned agri-products and the middle level
traders and stockists are looting the profit. As a result, farming works become a loss making profession and
the farmers who produce excess foodgrains for the non farmers has started to switch over to some other
profession leaving farming activities. If, proper steps are not taken to give a least minimum support price to
the farmers, the country will have to face famine once again within couple of years.

The Government has considered several packages for higher education by declaring financial grant to some
selected universities. The people of Assam have been requesting the Government to consider a financial
package for the dream universities in the name of great saint of the north eastern region; Sri Srimanta
Sankardeva. The people of north east were eagerly waiting with the hope of a package in the budget. But,
this time too, nothing has been considered for the "Sankardev University". I request the Government to
consider matter and make provision of a financial package in the current budget for the same.

The Government has made provision of as much as Rs. 15,688 crores for improving the financial health of
the Public Sector Banks, NABARD, IIFCL and regional rural banks out of which sum of Rs. 14,588 crores is
meant for the Public Sector Banks. But, the financial health of the public sector banks needs thorough
analysis. A lion share of the fund of PSB is used by a few selected millionaire businessmen of the country
depriving the general public in getting financial help from PSB. There are lots of incidents of non recovery of
such loans years together. As reported, the senior bank officials are also more interested to consider loan to
such millionar due to their personnel wrongful gain. So, a thorough enquiry is essential to ascertain such
activities of the bank. I have no objection in strengthening the financial health of the PSB which is directly
related with the development as well as to increase GDP of the country. But I surprised that some other
financial institution like the SFCs, IDFCs, who have been working at the grass root rural level for activities like
growth of micro and medium sector enterprises, self employment of rural people, growth of handloom and
handicrafts, re-vitalisation of traditional industries etc. As on day, these financial institutions are facing stiff
competition with very limited high cost capital component. Recognising their service to the priority sector of
micro and small enterprises in rural areas, the Government should consider giving them a level playing
ground by strengthening their financial health. I request the Government to consider these institutions to
strengthen their financial health by increasing paid up capital on priority basis, in this budget.

The non-vegetarain percentage of the population of the country is double of the vegetarian. For growth of
nutritious non vegetarian food items such as poultry development, fisheries etc, and no provision has been
made in the budget. The Government should make provision for development of poultry and other similar
activities with adequate provisions for fishery development in the country.

The Government rightly made provision for establishment of 6 New National Institute of Pharmaceutical
Education and Research Centres. More attention is necessary for pharmaceutical research than
pharmaceutical education in the country considering the new diseases, which are spreading in the country.
As the same time, it is also necessary to take step to set up a few life saving drug manufacturing units in the
country to keep control over the un-reasonable high price of medicines in the country and to give relief to
the poor people of the country. I shall request the Government to set up a pharmaceutical research cum
manufacturing unit in north eastern region.



*SHRI PK. BIJU (ALATHUR): The Budget reaffirms the Governments unwavering commitment to Neo-liberal
reforms which has been promoted in this country for almost two decades. It is @ manifesto of the corporate
and unashamedly backs business. The Liberalisation/Privatisation has become the general philosophy of the
budget.

Even from a cursory view one can understand that the budget lacked focus, was not growth-oriented,
offered very little to the common man and has failed to give direction to the Indian economy. Broadly four
macro targets had to be kept in mind while judging any budget — growth, equity, employment and price
stability. On all four fronts, it was only an 'Incremental budget' and clearly lacking in policy direction. While
the entire nation, are reeling under unprecedented price rise, this year's Budget has raised service tax and
excise duty rate and robbing the common man blind. The hike in service tax and excise duty will have
cascading effect on prices of all essential commodities. The rise in the prices of cement and steel has
shattered the dream of poor to get their own house. The limit of income tax exemption has been raised from
1.80 lakh to 2 lakhs which is a very meager relief to the people. No relief has been given to senior citizens.
The cut in the EPF rate of interest for the people working in private enterprises will cause loss to the labour
class.

The plight of farmers for the last 20 years, since the introduction of structural adjustment and new economic
policies, are in utter dismay. The statistical evidence revealed a shocking number of more than 2.5 lakh
reported farmer's suicide categorically contradicts the claims of the advocates of neoliberalism. This is
certainly not a good omen for a country where the majority of its population lives in villages and survives
mainly on agriculture. Farmers have already been highly debt ridden and now further increase in interest for
farm credit will put more burdens on them. As a result of not lowering interest rate on farm implements like
tube well, tractors etc, farmers have to pay as high as 13 per cent of rate of interest on buying tractors or
other farm machinery. Hike in Excise duty and service tax will have an inverse impact on the 2012 budgets
focus on strengthening infrastructure and power and giving a boost to the Farm Sector. GDP growth
estimated at 6.90% in real terms in 2011-12. But this has been a dismal low compared to the GDP in real
term in 2010-11 of 8.5%.

Education is the important sector that has got a big blow. The Government's attitude towards higher
education becomes clear by the fact that it has not even spent the amount of money which it had committed



in the last year's budget. While the 2011-102 budget allocated Rs. 21912 crores, Revised Estimates given in
this year's budget show a spending of only Rs. 19844 crores, which means that the Government has not
spent Rs. 2068 crores last year which it had allocated for higher education. The Government has been
talking incessantly about minority rights and upliftment. But how one can defend the cut by Rs. 100 crores
from the grant in aid to Maulana Azad Education Foundation under Ministry of Minority Welfare? A sum of
Rs. 2 crore has been allocated for promotion of education in 100 minority concentration towns/Cities which
means only Rs. 2 lakh for each city. There has been no increase in allocation for RGNF which was reduced to
Rs. 123 crores in 2011-12 from Rs. 144 crores in 2010-11. There has been a substantial increase in allocation
for student loans in the budget. But, it is evident that the present move is to create a platform for reducing
subsidies in education and shifting to fee hike and student loans.

In the last year in most Ministries there has been a shameful shortfall in actual expenditures. Crucial
programmes like MGNREGA have seen a huge shortfall of over 9000 crores in the last year, the gap between
the budget estimate and the revised estimate. Similarly, the gender budget saw a shortfall of 1200 crores in
actual expenditures. This is also an undeclared method of controlling the deficit. Given the inflation factor the
allocations for most programmes are in any case inadequate. For example the record as far as allocations for
Scheduled Caste sub Component Plan and Scheduled Tribe sub-plan though increased are still far below the
required amount of 16.5 per cent and 8.2 percent of the Plan expenditure and in fact is even lower last year.
It is only 7 percent and 4 percent respectively.

I cannot help myself appreciating our Planning Commission for their herculean task of "reducing the number
of poor in our country". The poverty line for 2009-10 has been pegged at Rs. 29 per day per capita
expenditure for urban population and at Rs. 22 per day per person". Planning Commission Deputy Chairman
Montek Singh Ahluwalia is blaming faulty data provided by MNSSO for the low poverty threshold in the
country. The World Bank used the Human Development Index (HDI) to determine the poverty line in most
countries. According to the index, 80 per cent of India's population lives under the poverty line. The Deputy
Chairman is now saying that, it will not have any impact on the entitlements of the poor. But, there is also a
lot of talk about linking subsidies to the UID based Aadhar scheme. Such a shift is bound to wrongly exclude
millions of people from the subsidy net and add to their miseries. On one question, however, there were no
clear answers: As of now, who is below the poverty line? Is it someone who lives in urban India and has a
per capita expenditure of less than Rs. 28 (2009-2010) or someone who has a per capita expenditure of less
than Rs. 32 (June 2011). Poverty in India falls but poor get poorer. By saying that anyone with a daily
consumption expenditure of Rs.28.35 in cities (and Rs. 22.42 in rural areas) is above the poverty line, the
Planning Commission has insulted the collective intelligence of our nation.

Let me briefly touch on the bias towards the corporate and the rich which is so glaring the budget. The fiscal
deficit is lesser than the concession given to corporate and rich. Direct taxes being levied on the rich will give
the treasury Rs. 4,500 crore, while they expect indirect taxes- hitting mostly the poor and middle class — to
yield Rs. 45,940 crore. The reliance on indirect taxes for revenue will push up prices across the board. The
Finance Minister's concerns about restraining fuel and fertilizer subsidies to less than 2 per cent of GDP
appear hypocritical in the backdrop of over Rs. 5.3 lakh crore tax give away in 2011-12, according to the
statement of revenue foregone. Out of this, over Rs. 50,000 crore were tax concessions on corporate profits.
These subsidies to the rich have now crossed 5 per cent of GDP. The Finance Minister has announced cut in
subsidies — Rs. 25,000 crore on fuel and Rs. 6000 crore on fertilizers. This will further lead to price rise. Piilot



projects announced in the budget regarding direct cash transfers to fertilizers retailers, consumers of LPG
and kerosene and for the PDS are a smokescreen for the impending price hikes, which will fuel another
round of inflationary spiral. Again the cuttings of subsidies are illogical. It is cutting subsidies in the name of
controlling fiscal deficit. There has been a shortfall of Rs. 30,000 crore in the gross tax revenue vis a vis the
budget estimates mainly on account of slack collection from corporate. In contrast, the fiscal deficit is Rs.
5.29 lakh crore. This is not because of subsidies, but due to concessions given to corporate. Rather than
making up for resource mobilization through direct taxes on big corporate and the richer sections, Budget
2012 has increased the rates of services tax and general excise duties by 2 per cent, whose burden inevitably
will be passed on to the people.

While corporate taxes as a proportion to GDP are projected to come down, indirect taxes to GDP ratio will
grow. Moreover, direct taxes have fallen as a proportion of total taxes from 38 per cent in 2010-11 to 35 per
cent in 2012-13. These reflect the regressive character of the Government's taxation regime. Incentives for
investments in the stock market are being doled out at a tme when the interest rate on Employees Provident
Fund has been drastically slashed from 9.5 per cent to 8.25 per cent. Foreign institutional Investors and
foreign investors are also being allowed greater access to speculate in the Indian stock and bond markets,
oblivious of the risks associated with such hot money inflows.

Apart from being a budget for the rich and corporate, the pattern of fund allocation is tantamount to
regional discrimination. For example the centre has ridiculed Kochi Metro Rail project (which is expected to
cost more than Rs.5,000 crore) by an allocation of only Rs. 60 crore. Fresh tax imposts prescribed in Union
Budget 2011-12 could break the backbone of Kerala tourism. If specific proposals pertaining to services
provided by 'air-conditioned' hotels, hospitals and diagnostic labs were bad enough, service tax on air travel
came as a bolt from the blue and make a visit to 'God's Own Country' much more costly an affair. Among the
other needs of the state, some backward region deserves special attention and intervention. Although Lok
Sabha Contituency is one such region which is marked with its backwardness in education, health,
employment etc. the part of the constituency that lies in Palakkad district is marked with its absence of good
schools, higher educational institutions; medical college etc. In his last visit to Kerala, Prime Minister
Manmohan Singh has promised an IIT for Kerala but nothing has been done towards materializing this
dream. Palakkad being the most backward district in Kerala also required an institution (community college)
to nurture the rural talents. Agriculture is another worst hit sector. Within a span of eight months, since the
congress regime in the state, more than 40 cases of farmer's suicides have been reported from Kerala. The
price crash and crop failure were the immediate cause of their suicide. The policies of the Centre including
rise in fertilizer price and subsidy cut have a cascading effect that further pushed the farmers into distress.
Immediate measures should be taken to declare support price for cash crop such as coconut, arecanut,
pepper etc. Social empowerment is also a concern. Women are socially and economically at the receiving
end of the society and no effective programmes ever have been implemented in this region for their
empowerment. Further, the presence of sizeable tribal population in the area needed special interventions
and for that required special financial assistance from the Central Government. Overall, the Union Budget
presented by Finance Minister Pranab Mukherjee virtually bypasses Kerala's special needs and demands.

One has to understand that, despite showing the negative trends in development, why India still stick on its
agenda of neoliberalism? Across the world, the castles of neoliberalism are being demolished by the people
themselves. It has become a proven fact that adopting a neoliberal path would be disastrous, disaparaging



and push the poor to the wall. Unemployment is inundating the developed countries such as U.S., Britain
France etc. The Governments in these countries are struggling hard to quash the spontaneous upsurges of
the unemployed youth. Still India is hugging hard to neoliberalism and the budget 2012 is clear evidence for
that. It is obvious that the Budget 2012 will not be able to address the problems being faced by the poor and
is likely to add their burdens. Through this budget the Government is once a gain re-emphasized its
commitment to liberalization and privatization. So I oppose the budget proposal.

*SHRI S. SEMMALAI (SALEM): This year Budget has offered no relief. The common man is hard hit by this Budget. There is
no provision to check price rise and tackle unemployment. Both growth and inflation are left unattended in the Budget
presented this year. We missed the 4.6% fiscal deficit targeted in 2011. This year's Budget does not have a clear road map
to accomplish the proposed fiscal deficit of 5.1%. The fact remains that our per capita income continues to be low (at
current US$ 1529 in 2011) as per the survey report. So, what does this indicates? All our tall talks of growth will have really
no meaning. Hon. Finance Minister certainly knows that even fiscal experts will denounce the strategy of depending less on
direct taxes and raising more through indirect taxes. In fact increase in excise duty and service tax from 10% to 12% will
add inflationary pressure. The two hikes, taken together, are likely to hurt household spending and thus reduce growth.
Savings is a prime indicator of a country's economic performance. As per the quarterly estimate released by Central
Statistics Office, Gross Domestic Savings as a rate of GDP at current market process declined from 33.8% in 2009-10 to
32.3% in 2010-11. Economic survey 2011-12 says the decline is accounted for by a reduction in private savings, primarily
household savings in financial assets.

This indicates that the growth in GDP is illusory and not really benefiting the poor. Further, we see Government borrowings
are very high. Certainly, it will put pressure on interest rates. The UPA Government used to sing song in praise of Aam
aadmi but do things contrary. The cut in subsidies is a wrong signal and it will affect the common man. We are saying that
farmers are backbone of our country. Cut in subsidies is a big blow on the backbone of farmers.

The Agriculture is the single largest segment in India where people are still dependent on incentives for their
investments to improve productivity. While such is the real state of affairs, under whose direction and behest such a move
is being taken, hon. Finance Minister has to explain.

Hon. Finance Minister has a vision of limiting subsidy and containing fiscal deficit. I have my own doubt as to how the two
objectives will be achieved together.

However, I welcome the increase in allocation to Agriculture Sector and Right to Education — Sarva Shiksha Abhiyan. The
Members from Treasury Benches may also hail the move of Hon. Finance Minister On the other day, hon. Member Shri
K.S.Rao expressed in anguish manner that the return from agriculture, what a farmer getting is 1% only where as
corporates or business houses are getting 200% profit. Though a huge amount have been spending for Education, only 6%
benefit goes directly to the students. But the quality of elementary education is going down. Even though higher allocation
has been made, the outcome in terms of production and productivity and quality is far from satisfactory. The reason is
faulty and poor implementation policy slippages. What I want to stress is that mere allocation alone is not enough. Proper
utilization is must. It holds good to enhance the quality. So, Hon. Finance Minister should stimulate all the Ministries to gear
up. Allocation to health sector is a welcome feature. Financial package is a big relief to handloom weavers. I welcome the
announcement of launching of much awaited National Urban Health Mission shortly. And I request both Hon. Finance
Minister and Hon. Health Minister to include Salem corporation in Tamil Nadu in the list of cities in which the programme is
sought to be implemented. The move to raise customs duty on standard gold from 2% to 4% is a blow to the middle class
families.

Disinvestment is a process of Government losing its hold on the economy and allowing free play of Private Sector. It
amounts to selling the residential house to repay the debt for the groceries. This is not a prudent way of fiscal
consolidation. The hike in the basic customs duty on bicycles from 10 to 30% will affect the lower middle class. Is it
anything to do with the just concluded UP Assembly Election where Samajwadi Party's cycle symbol attracted the
electorate? On the whole, the Budget has some positive aspects with more negative aspects. The Budget 2012-13 does not
stimulate growth but puts heavy burden on common man. As my revered leader hon. Chief Minister of Tamil Nadu Puratchi



Thalaivi has said "The Budget 2012-13 is an exercise in futility, and ill wind that blows nobody any good.'

*SHRI P. KUMAR (TIRUCHIRAPPALLI) : The General Budget has been presented by our Hon. Minister at this
time when the country's inflation is high and prices of essential commodities are skyrocketing every day. As a
whole if we go through the budget it gives us great disappointment asit does not have any good features for
common public and instead it would add fuel for more and more inflation.

The Budget failed to provide any concrete solutions to the problem of increasing inflation rate and country's
economy. Hon. Minister has announced some marginal concession to the middle class Income Tax Payers in
the hope of garnering their support.

The threshold for Income tax has been increased by a meager Rs. 20,000/- from the existing Rs. 1,80,000/-
to Rs. 2,00,000/-. By giving a tiny tax relief of 10% of Rs. 20,000/- that is Rs. 200/-, Hon. Minister has
insulted the middle class people especially the salaried people. The Government must understand that the
middle class people are contributing a significant part for Income Tax and they are the one who would never
like to evade paying Income Tax.

Therefore, I request the Government to consider increasing the threshold for Income Tax for salaried
people. Even this small concession of Rs. 200/- do not really help the middle class whose purchasing power
has been eroded considerably. It has been acknowledged worldwide that the rich need to be taxed more
since they have the capacity to pay. But ironically in our country the central Government targets only
common people for revenue generation leaving the rich to mount black money.

I am very concerned about the issue of black money and these money are slashed away and settled in
foreign countries. It is informed that our country is on top list of black money holders in Swiss Banks. Every
year this amount is increasing at a rapid speed but the Government does not take any concrete steps over
this issue long time.

The total black money accounts for 40% of GDP of our country. It is shocking that a nation where more than
450 million people live below the poverty line is top on the number of account holders in foreign banks. In
this regard, Hon. Minister has merely stated that a White paper on black money will be placed in the
Parliament. Hon Minister has also announced that measures like compulsory declaration of assets abroad and
double taxation avoidance agreements with some foreign Governments. But unfortunately mere
announcements without plan of action would not help any way to bring back black money to our country
and such ineffective announcements proved an eye wash attitude.

Hon. Minister has announced that the total plan outlay for the Department of Agriculture and cooperation is
being increased by 18 percent from 17,123 crore in 2011-12 to Rs. 20,208 in 2012. But it would be difficult to
attain the target of 4 percent growth with this plan outlay. More allocation should be made for Agriculture
and Research Development.



In this regard, I am disappointed that the announcement made by the Hon. Minister for Agriculture
Research and Development for allocation of Rs.200 crore is not enough for incentivizing research both for
institutions and the research team responsible for such scientific breakthroughs. Increasing the agricultural
productivity to face impending food security is important at this moment. Hence I request the Government to
give more priority to agricultural research activities by allocating adequate funds.

Further the rise in the service tax from 10 to 12 per cent has created additional burden on the common man.
People already burdened by inflation now have to pay higher bills. This is another way for steep increase in
the price of all kind of commodities and services. Also this increased services tax will also affect the
progressive state Governments.

Malnutrition among children is one of the biggest problems in the country. It is said that the Integrated Child
Development Services scheme is a major national programme that address the health and nutrition needs of
children under the age of six. Hon. Minister has also allocated 15,850 crore for ICDs scheme. This allocation
is 58% higher than the last year allocation. But mere allocation of funds would not bring targeted results
unless it is implemented effectively.

Still there are nearly 42 percent of children are under weight and are affected by malnutrition. The
prevalence of malnutrition among children is high in rural areas. Hence initiatives should be taken to
implement ICDS programme effectively in rural and tribal areas to prevent the increase menace of
malnutrition.

The allocation under the National Social Assistance Programme (NSAP) has been increased to 8447 crore
from 6,158 crore in 2011-12. Under the ongoing Indira Gandhi National Widow Pension Scheme and Indira
Gandhi National Disability Pension Scheme for BPL beneficiaries, the monthly pension amount per person is
also raised from Rs 200 to Rs 300.

At this juncture I would like to inform that our Hon. Chief Minister of Tamil Nadu, Purathchi Thalaivi Amma is
giving a pension of Rs. 1000 per month to aged people. Keeping this in view as an exemplary, the
Government should come forward to increase the pension amount from meager amount of Rs.300 as it
would not provide social security to the beneficiaries.

As far as infrastructure is concerned, necessary importance has not been given for the development of

infrastructure. The Planning Commission has estimated the requirement of funds for the 12t Plan to the e x
tent of US 1 trillion. A large extent of investment is required in the Power Sector, which is a critical need for
developement.

Similarly, the need for investment in roads, bridges, irrigation etc is also huge. As the Government by itself
cannot invest in these infrastructure projects, there is a need for larger private investment and PPP mode
projects. I urge the Government to take necessary initiatives accordingly.

Before ending I would like to record here the callousness of the Central Government toward the people who
were severely affected by the recent Thane cyclone which devastated some districts in Tamil Nadu. The
Government of Tamil Nadu under the dynamic leadership of Hon. Amma has been continuously taking
rehabilitative measures. But there is no relief package announced by this Central Government except the
initial announcement of Rs. 500 crore.



Thousands of trees were uprooted in this cyclone and a number of farmers have been severely affected.
Therefore, I urge the Government to consider the situation of affected farmers in the state of Tamil Nadu
and announce necessary relief package along with some rehabilitative schemes like loan waiver scheme,
increase in subsidy and credit facility for agriculture etc.
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*SHRIMATI J. HELEN DAVIDSON (KANYAKUMARI): I sincerely express my thanks for giving me an
opportunity to share my views on the General Budget for the year 2012-13 presented by Hon. Finance

Minister on 16% March, 2012. I take this opportunity to congratulate the Hon. Finance Minister for presenting
such an impressive and growth-oriented Budget 2012-13.

Our country is facing a number of challenges. We are having a lot of resources and by virtue of that we have
achieved remarkable achievements in various fields so far. To tackle and face the challenges, our Nation is
facing today, I think this Budget is quite appropriate and growth-oriented. Presently we are having 7.6 per
cent growth rate; and it is expected to be far better. Despite the global slowdown our economy has been
able to maintain a growth rate of seven per cent. But I would like to point it out that we are lacking in the
growth rate in agriculture which is having around 2.5 per cent. One of the big challenges our farmers are
facing today is marketing of their products. They are not getting good price for their products. I request the
Hon. Minister that Government should take more care in this regard for our farmers, so that their hard work
becomes fruitful.

There is a proposal to spend approximately Rupees one lakh 66 thousand crore on the flagship programmes
of the Government and this amount is 18 per cent more than that in the previous year.

Forty thousand crore Rupees were allocated for MNREGAS, out of which Rupees 31 thousand crore were



spend and Rupees 9 thousand crore remain unutilized. There is a proposal to spend rupees 25 thousand 555
crore on Sarva Shiksha Abhiyan (SSA) which is 21 percent more than that in the previous year.

In the Budget there is a provision of 24 thousand crore rupees for Pradhan Mantri Gram Sadak Yojana
(PMGSY), which is 20 per cent more than that in the previous year for National Rural Health Mission (NRHM),
allocation has been increased by 19 percent to rupees 18 thousand 515 crore. Provision for Jawaharlal Nehru
National Urban Renewal Mission (JNNURM) has been increased by 68 percent to 12 thousand 522 crore
rupees. Allocations for Indira Awas Yojana, Mid day Meal Scheme, National Rural Drinking Water
Programme, Rajiv Gandhi Rural Electrification Scheme, Integrated Child Development Scheme etc. has also
been increased.

I would like to thank the Finance Minister for announcing the income tax exemption limit which is increased
from rupees one lakh 80 thousand to rupees 2 lakh. Also personal income tax slabs have been changed for
the benefit of income tax payers. My humble request to the Hon. Finance Minister is that to concentrate
more on improving the skills, particularly of the poor sections of the Society, both in rural and urban areas.
We need to reduce the interest rates. To reduce inflation, increasing interest rates is not a solution at all. I
request to reduce the interest rate further on Education Loan.

In all over the country and particularly in my state Tamil Nadu, students of the poor section of the Society do
their studies in great difficulties. They take the Education Loan from the Bank for their further studies. To
reduce their burdens on the students as well as on their parents or guardians, I would like to request the
Hon. Finance Minister to reduce the rate of interest of, if possible to waive off the interest of the poor,
studious children of our Society.

Also the interest rate on home loans should be rationalized to give relief to the middle class families.

I request the Hon. Finance Minister to consider my requests I have mde.

I once again congratulate the Finance Minister for announcing so many productive provisions in the Budget
in various fields, making it more growth-oriented and fruitful.
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*SHRI N. PEETHAMBARA KURUP (KOLLAM): The General Budget 2011-12 shows that India's Gross Domestic
Product is estimated to grow by 6.9 per cent in 2011-12, after having grown at the rate of 8.4 per cent in
each of the two preceding years. In any cross-country comparison, India still remains among the front
runners in economic growth. Our agricultural sector is growing well. India's slowdown can be attributed
almost entirely to weak industrial growth.

The five objectives identified during the ensuing financial year are:
1. Focus on domestic demand driven growth recovey;
2. Create conditions for rapid revival of high growth in private investment;

3. Address supply bottlenecks in agriculture, energy and transport sectors, particularly in coal, power,
national highways, railways and civil aviation;

4. Intervene decisively to address the problem of malnutrition especially in the 200 high-burden
districts; and

5. Expedite coordinated implementation of decisions taken to improve delivery systems, governance,
and transparency; and address problems of black money and corruption in public life.

No case of polio was reported in the last one year in our country. The Pradhan Mantri Swasthya Suraksha
Yojana aimed at setting up of AIIMS-like institutions and upgradation of existing Government medical
colleges is being impended to cover upgradation of 7 more Government medical colleges. It will enhance the
availability of affordable tertiary health care.

The Mahatma Gandhi National Rural Employment Guarantee Scheme is an effective floor wage rate for rural



workers. Distress migration has come down. Community assets have been created. Productivity of barren
and fallow lands has gone up.

Under the ongoing Indira Gandhi National Widow Pension Scheme and Indira Gandhi National Disability
Pension Scheme for BPL beneficiaries, the monthly pension amount per person has been raised from Rs. 200
to Rs. 300. On the death of the primary breadwinner of a BPL family, in the age group 18 to 64 years, a
lumpsum grant of Rs. 10,000 presently being provided has been doubled to Rs. 20,000 and expect a
matching contribution by the State Governments. Natural Gas and Liquified Natural Gas used for power
generation has been fully exempted from basic duty in the present budget.

Over the next five years, Indian Railways are undertaking two major projects for passenger safety and better
service delivery. These are; the installation of Train Protection and Warning System and upgradation of track
structure for high speed trains. Basic customs duty on equipment required for their implementation has been
reduced from 10 percent to 7.5 percent.

An important highlight of the present budget is that six specified life-saving drugs/vaccanies has been fully
exempted from excise duty/CVD. These are used for the treatment or prevention of ailments such as
HIV/AIDS , renal cancer etc.

In order to prevent protein deficiency and malnutrition among women and children the basic customs duty
on Soya protein concentrate and isolated soya protein from 30 per cent to 15 per cent respectively to 10 per
cent. Consumption of iodized salt prevents iodine deficiency and related diseases. The basic customs duty
has been reduced by 2.5 per cent along with reduced excise duty by 6 per cent. Probiotics are a cost
effective means of combating bacterial infections. The basic customs duty for the same has been reduced
from 10 to 15 per cent.

While I support the balanced and growth oriented General Budget presented by the Hon. Finance Minister I
requests the Government to cater the urgent needs of the State of Kerala:

An AIIMS level institution should be set up at Kollam in Kerala under the Pradhan Mantri Swasthya Suraksha
Yojana;

The interest of Khadi workers who followed the great ideals of Mahatma Gandhi should be protected.
They should be given a special financial package. Their salaries and pension should be increased.

The coir, handloom, cashew and fishermen community are under distress. They should be given
housing facility and a special financial package.

The auto, taxi and other private drivers are suffering a lot. A health cover and pension facility should
be extended to them and their families.

The house-maids and cooking employees are the most neglected community in our country.
Proper law should be implemtned to give them financial assistance, pension and health care.

The proposal to implement to per cent tax on purchase of gold and silver should be withdrawn to help
the poor goldsmiths and the poor families who use gold during the marriage of their daughters.

The bold decision of the Government to allow companies other than patent holders to produce life saving



medicines has helped to reduce the price of medicines in the country. I request the Government to extend
this decision to all the medicine producing companies so that the medicines become cheaper in the country.

Kerala is the top produce of rubber in the country. A Rubber Park should be developed in Punalur,
Kollam to boost the production and use of rubber.

A financial assistance package should be announced for the cashew workers in Kerala.

A comprehensive law should be enacted to protect the lives of our fishermen who are subjected to
killings, attacks and hardships in the sea.

The financial package announced earlier for the development of Kuttanad in Kerala should be
implemented urgently.

The cumbersome loan rules of the banks should be simplified to help the students to get education
loans easily. The interest of educational loans given to students may be waived off.

More rice, sugar and wheat should be allotted to Kerala as the Public Distribution System is very strong
and transparent there.

An IIT should be set up in Karala

A CGHS centre should be opened in Kollam for the benefit of serving and retired Central Government
employees.

A Central University sub-centre should be set up in Kollam, Kerala
A sea water purification centre should be opened in Kollam to solve the scarcity of drinking water there.
A special drought assistance package should be announced for Kerala

With these words I conclude.

+*SHRI R. THAMARAISELVAN (DHARMAPURI): As our beloved leaders, Dr. Kalaingnar reacted to the budget
presented by the Hon. Finance Minister, the budget is a mix of welcome and avoidable features, its efficacy
in improving the living standards of people and taking forward the economy will have to be seen.

The budget has some positive aspects, especially on food processing and agricultural research, but is largely
silent on attracting youth to farming. The recent Economic Survey has point out that though the contribution
of agriculture and allied sectors has come down to 13.9 per cent of GDP at 2004-05 prices are compared to
14.5 per cent last year, agriculture continues to be the primary employment providing sector in rural India.



As per the NSSO report, for every 1,000 people employed, over 750 persons are employed in the agriculture
sector both in rural and urban areas. Thus, the diminishing contribution to GDP of the farm sector is
accompanied by an increasing responsibility for employment. Our population is young and India will be the
youngest nation by 2020. Unfortuantely the budget does not contain any provision for attracting and
retaining youth in farming, which is the greatest challenge facing Indian agriculture today. With the
enactment of a Food Security Bill which confers legal right to a prescribed quantity of foodgrains, attention to
increasing the productivity, profitability and sustainability of small farm agriculture has become even more
urgent. Therefore, steps will have to be taken to create interest among educated young women and men in
rural areas for taking to agriculture as a profession.

The increase in customs duty to 30 per cent on the common man's vehicle, the bicycle should have been
avoided. The disinvestment proposal, is not a happy one and it is also unacceptable. However, the 18
percent increase in allocation for agricultural sector and Scheduled Caste and Scheduled Tribes; allocation of
Rs. 5.75 trillion towards agricultural credit; writing off of Rs. 3,884 crore of weaver's loan; equity investment
scheme in the name of Rajiv Gandhi; setting up of a vaccine unit; exempting film industry from service tax
and the announcement of no fresh polio case last year, are all a welcome step. It is also a welcome step the
announcement to provide subsidies on fertilizer, LPG and kerosene to the beneficiaries directly. However, any
reduction in subsidy to poor should be avoided. Therefore, as our beloved leader, Dr. Kalaingnar said, this
budget is a mix of both.

It is also sorry to say that there has been no attempt made to check or reduce prices or to control or lower
prices.

Another thing which I would like to say is pertaining to health, after all health is wealth and the health of the
people of the nation is the wealth of the nation. On healthcare, Finance Minister announced only an
incremental increase of about Rs. 2,700 crore in the allocation for the National Rural Health Mission. The
Hon. Finance Minister has proposed to launch a National Urban Health Mission and improvements to some
Government medical colleges for better tertiary care. This is all very welcome, but non of this measures up to
the scale and scope of the reform proposals now before the Planning Commission. The approach to
healthcare during the Twelfth Plan should be no different. Significant Government support would be
required to make progress on a National Health Package offering free treatment under UHC.

To achieve all these, the Government should enhance the spending on health at least 2.5 per cent of
national GDP as against the present percentage of 1.2. The fiscal deficit has crossed the budget estimates for
last year, from the very beginning the emphasis was on reducing the deficit. There exists no solid theoretical
ground for reducing the fiscal deficit, more so at a time when the public debt-GDP ration in India has come
down from 51.2% in 2010-11 to 45.7% in 2011-12. However, the obsession with reducing the fiscal deficit
has resulted in some bizarre policy announcements by the Finance Minister.

Firstly, how does one reduce the fiscal deficit? It can be done in two alternative ways, either by increasing
tax collection or by reducing the expenditure. In terms of tax collection, there was a significant short-fall in
direct tax collection, the logical thing to do would have been to try and increase the direct tax collection.
However, what the Finance Minister has decided to tax concessions to the salaried people and do nothing
about increasing tax collection from the corporate sector. By his own admission, the tax concessions given to
the salaried persons would result in a revenue loss of Rs.4500 crore. In order to increase tax collection, what



the Finance Minister has relied on is an increase in indirect taxes which is estimated to generate an extra
revenue of Rs.45940 crore. It is elementary economics that revenue mobilization primarily through indirect
tax rather than direct tax is regressive. On the other hand, with increase in indirect taxes, inflationary
pressures are generated in the economy. The Reserve Bank of India has already warned about an upward
risk on inflation, such reliance on indirect taxes for revenue mobilization puts into serious doubt the
seriousness of the Government about reducing inflation. It must however be noted that many of the items
whose excise duties have been increased are luxury items which is welcome. But the reduction in Securities
Transaction Tax only shows that the Government is more interested in protecting the interest of finance
capital than the common people. Rs. 30000 crore has been announced as the target of fund mobilization
from disinvestment of public sector units in the next fiscal year.

In other words therefore, the revenue and expenditure proposed in this budget is essentially pro-rich and
anti-poor.

My question to Finance Minister is that while reduction of fiscal deficit is of paramount importance but we
should also have to have a balance check on the inflation. In my opinion increase in the service tax will in
turn burden the middle-income families and will in turn set a passage for rise in inflation further. What steps
have been taken to counter inflation?

The issue of the expenditure of the Governemnt does not end here. There has been a slowdown in the
economy. If this slowdown has to be reversed, there has to be an increase in inevestment in the country,
which has also come down in the last year. The issue therefore boils down to how an increase in investment
can be ensured. There are two ways by which this inevestmnet can be raised. Firstly by an increase in public
investment and secondly by private investment.

Both these investments have slowed down in the last year. So, what does the Government do about? In his
speech the Finance Minister gives a long list of the steps that he wants to take to increase the investment in
the economy. All these steps are essentially in terms of giving signals to the private corporate sector that
their interests will be protected by the Government. This is not very surprising because the current growth
process in the Indian economy is essentially one led by the corporate sector. A target of Rs. 30000 crore has
been set for disinvestment of public sector companies in this year's budget. Disinvestment in Public Sector
Undertaking is like selling gold to run a family. So, the Government should be very cautious in this aspect as
the assets of the PSUs is the treasure of the Government.

This Budget fails to deliver expectations of entire fraternity of taxpayers except few lollypops. The income tax
exemption limit should have been enhanced to Rs.3,00,000 instead of Rs. 2,00,000 as recommended by the
Standing Committee on Finance in view of high inflation and erosion in purchasing power of the rupee.

Retrospectively amendments in tax law would result in loss of confidence in Indian financial policies among
foreign investors and would result in negative growth in FDI.

Applicability of tax deducted at source provisions on only cash sale of bullion and jewellery of value than Rs.2
lakhs. It will encourage jewellers to undervalue invoicing or result in isolated transactions also. It will also lead
to increase in price of gold ornaments as well as affect the gold industry and the workers involved in it.

Applicability of provisions of tax deducted at source on all transaction of transfer or immovable property other
than agriculture land exceeds Rs.25 lakh. No registration is possible without showing proof of deduction of



tax and deposit of the same in revenue account. It would result in compliance burden and delays in land
acquisition process for industries in case if transferer has no PAN.

I would like the attention of the Finance Minister will soon address these issues and explain what measure
will be taken? With respect to expenditure, there has been a severe cut-back on subsidies. This cut in
subsidies is targeted to be achieved by mainly reducing the subsidy on petroleum products by Rs.25000
crore. This essentially presages a de-regulation of other petroleum products prices. Otherwise, with the
increase in the price of crude oil in the global market and increasing demand for oil from India, there is no
way that the subsidy can be reduced. In other words, we may be moving towards such a scenario of
deregulated diesel or LPG prices in the near future. This would again raise prices and therefore have and an
adverse impact upon the inflationary situation in the country. At the same time the Governemnt has made its
intentions very clear that it would rely more and more on cash transfer schemes for providing targeted
subsidies, relying on the data generated by Adhaar project. Such targeting of subsidies will result in huge
exclusion error and thereby be take away from the poor.

This Budget is negative for the oil and gas sector. The budget pegged the Government's share of petroleum
subsidy at only 43,737 crore for Financial Year 2013, which would be insufficient if Brent crude stays at
current levels (above US$115/bbl) or diesel and LPG cylinder prices are not revised upwards. The
Government's share of subsidy for FY2012 is expected to be 68,533 crore, it is significantly above the
Government's target of 23,696 crore. Can the Hon. Finance Minister tell the house at to how they will cope
up if the crude oil prices were to increase further? Also tell the house as to what all parameters have been
taken into account for calculating the subsidy for this financial year 2012-13?

With this I conclude and hope that the Hon. Finance Minister will take a note of suggestions given by me.
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*SHRI ADHI SANKAR (KALLAKURICHI): This United Progressive Government has started on the right lines
8 years back under the stewardship of leaders like Dr. Manmohan Singh, Smt. Sonia Gandhi and Dr.
Kalaignar and is still going strong. There is no denying of the fact that the united Progressive Alliance
Government would perform better in this remaining period of the term and come back to power for the

record 39 time.



Before I take specific issues relating to this year's Budget, presented by the Hon. Finance Minister, Shri
Pranab Mukherjee, I would like to state this. Our leader, Dr. Kalaignar has requested the Government to
waive off the loan given to unemployed youth.

This would help the unemployed youth to move ahead in life, otherwise, they would find it difficult to repay
loan with interest. Hence, it is the request as well as demand of our leader, Dr. Kalaignar to waive off the
loan.

Another very vital demand of our leader and our party is the education loan given to the students should be
waived off. This would help them to be very focused and concentrate on pursuing their education and not
unnecessarily bother about repayment of loan.

Inflation has been staring at us and the Government is thinking in terms of moderation measures to bring
down inflation by the year end. This thinking on the part of the Government has not been translated into
action as the tax proposals have been a bit harsher this year.

It does not call for an economist and all lesser mortals can easily say that any new tax proposal and the
proposed hike in the prices of petroleum products may only have its cascading effect on price situation and
will only add to the burden on economy, adding to the inflationary trend further.

We have behaved as a responsible coalition partner. Our UPA-2 Government has made great strides in every
conceivable field. Ours was not a marriage of convenience, ours is a marriage of consensus which would
commendably complete the full term.

I would like to bring it to the notice of the Government that efforts should be initiated on a war footing to
tackle the problems being faced by common man in a befitting manner. For example, price of essential
commodities should be contained and stablised.

I would urge on behalf of my leader, Dr. Kalaignar and my party, the D.M.K. that Central Government
should come out with a formula which would help to stop the hike in petroleum products often.

Our growth rate which touched 8.6 per cent few years back and was projected to touch double digit mark
has now met with declining trends and now we want to fix a target of 9 percent to rise from 6.3 per cent
available as at present. I am reminded of a saying in Tamil that we are climbing up half —a —feet while
falling down one feet.

Our pro-people measures borne out of the Common Minimum Programme as the much acclaimed MGNREGA
and Loan Waiver Scheme helped our people to repose faith in the UPA Government and to add to the
robustness of our economy. That is why, we could withstand when the economies of the developed world
like that of USA met with great strains. We cannot ignore the ground reality and assume wrongly that our
present problem is only the fall out of that recession. We need to have introspection.

The income tax relief announced in the Budget is only marginal and much below the expectations of the
salaried class. The imposing of excise duty has resulted in price rise of vehicles including the common man's
bicycles. I do not want to get into the controversy in determining the level of poverty and the identifying of
people below the poverty line. But we cannot wish away from the fact that the gap between the haves and
the have not is widening. Hence we need to ensure that adequate insulating we used to give to the poor to
protect them from the onslaught of budgetary measures is continued with.



This Budget must have addressed to the urgently and important needs of certain sectors like the power
sector which is vital to building our economy and strengthening our infrastructure. An incentive package for
all those who would come forward to invest in and operate power units is the need of the hour.

I wish the Finance Minister address to this at least in his reply to this debate. In Tamil Nadu, when our
leader Dr. Kalaignar Karunanidhi was the Chief Minister, new power projects were started in order to
increase power supply in the state.

Let me point out that had the Centre intervened positively and liberally at that point of time, the situation
could have been much better now. But still I urge upon the Centre to see that a special package is
announced for power starved States like Tamil Nadu to avoid retarded economic growth.

Both our Economic Survey and this year's Budget have been stressing on adding pace to our economic
growth. Hence, attending to the needs of vital sectors like power is necessary.

I would like to point out here in this August House the plight of farmers and other business In Tamil Nadu.
With the taking over of a new Government in Tamil Nadu, electricity problem has aggravated irreparably.
Though the AIADMK Government in Tamil Nadu has officially stated that 8 hour power cut would be there, in
effect, it is more than that. It extends to 12 or more hours every day.

With this, every segment of the society is affected you can say that everyone- be it students preparing for
Board exams, or farmers who are the bread-winners of our country, or business establishments both small
scale and medium scale industries, and common man are immensely affected. This is the sorry state of
affairs of Tamil Nadu. Central Government should intervene in this regards to set right the decay that had set
in with the assumption of power by AIADMK.

Irrigation projects must get more of attention. Food processing and agricultural research are getting some
attention. This may help us to give a concrete shape to the proposed Food Security Bill. Increasing Food
production calls for increase in employment opportunities in food production and food processing activities.

I would like to know from the Finance Minister as to what are the steps contemplated to retain and attract
youth in the farm sector. The majority of our population are youth.

Health should be given utmost importance by the Government. We come across reports of malnutrition,
trafficking of children. Even after 65 years of independence, we still face the stark truth that we cannot
afford primary and basic health amentieis to quarter of our population.

Further reduction in subsidies must not be resorted to. Fertilizer prices must continue to have the subsidy
support. As it is, there is a shortage and vagaries of price in the fertilizer market that affects farmers and our
agriculture. I also urge upon the Government to be careful in going in for disinvestment of PSUs. At least the
PSUs in the fertilizer sector must be given greater helping hand by the centre. With these words, I conclude.



*SHRI A.K.S. VIJAYAN (NAGAPATTINAM): I support the General Budget for the year 2012-13 presented by

the Hon. Finance Minister on 16% March 2012.

Let me put forth certain suggestions that would be in the interest of the public, especially the marginalized
and the sectors that are being ignored.

The Government was a passive spectator when certain constitutional authorities were dolling out imaginary
and assumed figures of loss to our exchequer without really understanding the policy nuances. Now the
Government has to do a great fire fighting and we are taking steps to close the stable after the horses have
gone.

Only after we started noticing that FDIs are being withdrawn and foreign investors are expressing
apprehensions, we have started acting now. This is reflected in the action of the Government to make moves
to refer to the Presidential Reference the policy decision pertaining to the Ministry of Communications and
Information Technology.

Confidence building has to be the basis of our economy. This will help us to attract foreign investments. I am
afraid this was lost sight by way of not attending properly to certain magnified allegations in which the media
trials have already crucified certain persons. Succumbing to the pressures of irresponsible allegations is not a
good sign of a Government that is expected to be strong especially when it is a Coalition Government.

There is 18 per cent increase in the allocation to agriculture. When the food inflation is coming down, this
allocation would help us to meet the demands from the rural bank credit system. NABARD has been
allocated Rs. 10,000 crore. Irrigation projects must get more of attention. This may help us to give a
concrete shape to the proposed Food Security Bill.

MGNREGA is the scheme which gives employment to rural people. This scheme which has immensely
benefitted the rural people should be extended to agriculture/ agriculture related works. This will pave way
for gainful employment to agricultural labourers. Morever, huge investment made for the Scheme will give a
boost to agricultural development. I hope that this proposal to extend MGNREGA to agriculture/agriculture
related works will be considered for the integrated development of agriculture in the country.

Presently, MGNREGA is not implemented in Town Panchayat areas. In many states, town panchayats are
mostly surrounded by villages. As such, excluding town panchayats from the purview of the Scheme has
deprived the land less labourers who lives in and around Town Panchayats in getting employment through
MGNREGA. Works which are taken up through the Scheme in rural areas can be executed in Town
Panchayat areas as well. This will provide gainful employment to landless labourers. I, therefore, request that
MGNREGA should be extended to Town Panchayats at the earliest.

I would like to point out that the Scheduled Castes and Scheduled Tribes are not getting increased allocation
this year. Urging upon the need to continue with inclusive growth involving the deprived sections of the
society, I reiterate that the Government must attend to the needs of the needy sections.



I would like to bring it to the notice of the Government that efforts should be initiated on war footing basis to
tackle the problems being faced by common man in a befitting manner. For example, price of essential
commodities should be contained and stabilized.

I would urge on behalf of my leader, Dr. Kalaignar and my party, the D.M.K. that Central Government
should come out with a formula which would help to stop the frequent hikes in petroleum produdcts.

Health sector should be given utmost importance by the Governemnt. We come across reports of
malnutrition, trafficking of children. Even after 65 years of independence, we still face the stark truth that we
cannot afford primary and basic health amenities to a quarter of our population. I am not saying that
Government is not making efforts.

In the alternative, the fact is due to ever growing population, Government is unable to reach out to every
needy persons of the country. I would strongly urge the Government to ensure that basic health facilities are
provided to the poor and downtrodden, both in the rural and urban areas.

Education is an area in which UPA Government, of which DMK is a major ally, is emphasizing the utmost
attention, for example, the Right to Education Bill.

With these observations, I welcome the Budget for the 2012-13.

*SHRI E.G. SUGAVANAM (KRISHNAGIRI): Our Hon. Finance Minister has very ably presented the growth-
oriented budget and tried to please all sections of the society. However, it is a disturbing factor that GDP
growth is expected to a new low during this year. Government should take efforts to improve the balance of
trade which will ultimately push our GDP growth rate.

Government should take more steps to improve the agricultural production in the country. More modern
techniques, availability of fertilizers to the farmers at affordable rates and organic farming will help to boost
our agricultural production. Leakages in storages and distribution of agricultural commodities through PDS
should be strengthened.

In this connection, I would like to submit that in my Krishnagiri District, Tamil Nadu, mango cultivation
occupies a prominent place. Varieties of Mangoes are cultivated in nearly 40,000 hectares and the annual
production is around 4 lakh tons. They are exported throughout the country and abroad fetching huge
foreign exchange to the Government besides providing employment opportunities to the local people.
Considering high potential in this region, the National Horticultural Mission has identified and declared
Krishnagiri district for promoting mango cultivation. As the mango production is plenty, so is the production
of mango pulp. The mango pulp industry in Krishnagiri District is the second largest exporter of pulp in the
country. Likewise tomato, tamarind and capsicum are produced in large quantities. Without adequate
transportation and cold storage facilities, the farmers particularly tomato cultivators are facing huge losses
and at many times in the absence of adequate support price, they are forced to throw tomatoes in the open
fields.

Therefore, to cope with the increasing cultivation of agricultural produce in my Krishnagiri Disitrict and its
perishable nature, I urge upon the Union Government to set up adequate number of food processing



industries, cold storage facilities and also to set up an Agricultural Export Zone in Krishnagiri District,
Tamilnadu at the earliest.

Moreover, huge quantities of roses are cultivated in my Krishnagiri Distirct and exported to various parts of
the country and abroad generating more f oreign exchange. To develop the rose culture, farmers engaged
in this project should be provided with more financial and other assistance and steps should be taken to set
up Rose Export Zone in Krishnagiri District/ Constituency, Tamil Nadu.

Government is proposed to raise Rs. 30,000 crore in 2012-2013 by way of disinvestment of stake in PSUs.
Though this will generate more revenue to the Government, the interests of the employees, workers in those
PSUs should be protected. There should not be any retrenchement and their salary dues should be released
time and again. Besides, Government should take earnest efforts to revive the sick public sector unit
particularly Hindustan Photo Films, Ooty, Tamil Nadu

Compare to other countries, the doctor-patients ratio in our country is very low. To meet the shortcomings
higher allocation to health sec tor is very vital. Rural people should be provided with more health facilities
and adequate number of doctors to be made available in the villages.

The hike in individual income tax limit Rs. 20,000/- is very low. There are long pending demands to raise the
tax limit to Rs. 3 lakh. I urge upon your goodself to kindly consider this long pending demand so as to
facilitate salaried class of people. The 2% hike in Service Tax will affect all classes of people and the hike in
the import duty on gold, silver and diamond and other commodities will affect the employment opportunities
and lessen the revenue. I urge upon the Minister to kindly reconsider the above proposals and make
necessary changes in the Finance Bill.

With these words, I conclude.
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*SHRIMATI BOTCHA JHANSI LAKSHAMI (VIZIANAGARAM): I want to congratulate our Hon. Finance Minister
Sri Pranab Mukherjee for presenting a balanced budget at these difficult economic times. As acknowledged
by our Finance Minister in his budget speech, our UPA Chairperson Smt. Soniaji and our Hon. Prime Minister
Sr Manmohan Singh ji should also be congratulated for making all out efforts for a healthy economic health
of our country. This budget had tried to bring in real change for the rural India and to insure benefits reach
poor.

The world economy is facing many challenges so also challenges before the Indian economy. But it is also a
fact that in any cross country comparison, India still remains among the front runners in economic growth. I
bow to the spirit of our Hon. Finance Minister. Despite the immense challenges that we have faced and



continue to face, we refuse to indulge in negativity or pessimism.

2011-12, numerous indictors pertaining to this period suggest that the economy is now turning around.
There are signs of recovery in coal, fertilizers, cement and electricity sectors. These are core sectors that
have an impact on the entire economy. India manufacturing appears to be on the cusp of a revival.

High inflation is a major challenge for us effecting all cross section of people. The measures taken by
the Government along with structural reforms is keeping the high inflation to a single digit. I congratulate
the Government for their untiring efforts to keep the inflation under check.

I welcome the Finance Minister's view point of controlling the leakages in subsidies and must reach the
intended beneficiaries. I welcome the full budget support given to food security bill. The implementation of a
mobile-based Fertilizer Management System (MFMS) in this financial year will definitely help in reaching the
subsidies to the intended farmers. This step will benefit 12 crore farmer families, while reducing expenditure
on subsidies by curtailing misuse of fertilizers.

To encourage flow of savings in financial instruments and improve the depth of domestic capital market, the
proposed new scheme called Rajiv Gandhi Equity Savings Scheme would allow for income tax deduction of
50 per cent to new retail investors, who invest up to Rs. 50,000/- directly in equities and whose annual
income is below Rs. 10 lakh. I request the Finance Minister to see that the other small saving schemes like
Postal saving schemes etc. won't be affected by this.

The Government is committed to protect the financial health of Public Sector Banks and financial institutions.
For the year 2012-13, provisions of Rs. 15,888 crore for capitalization of Public Sector Banks, Regional Rural
Banks and other financial institutions including NABARD, is a welcome step. Lack of adequate infrastructure
is @ major constraint on our growth. The strategy we have followed so far is to increase investment in
infrastructure through a combination of public investment and public private partnerships (PPP). During the
Twelfth Plan period, infrastructure inevestmnet will go up to Rs. 50 lakh crore.

I request the Hon. FM to extend the National highway no 5 expansion from 4 lanes to six lanes upto
Srikakula via Rarapulova. Viability Gap Funding (VGF) under the scheme for support to PPP in infrastructure
is an important instrument in attracting private investment into the sector. This year it has been decided to
make irrigation (including dams, channels and embankments), terminal markets, common infrastructure in
agriculture markets, soil testing laboratories and capital investment in fertilizer sector eligible for VGF under
this scheme. Oil and Gas/LNG storage facilities and oil and gas pipelines, fixed network for
telecommunication and telecommunication towers will also be made eligible sectors for VGF.

In view of the shortage of housing for low income groups in major cities and towns, I welcome the
Government's financial package of Rs. 3,884 crore for waiver of loans of handloom weavers and their
cooperative societies With the objective of promoting market access of Micro and Small Enterprises (MSEs),
Government has approved a policy which requires Minister and CPSEs to make a minimum of 20 per cent of
their annual purchases from MSEs. Of this 4 per cent will be earmarked for procurement from MSEs owned
by SC/ST entrepreneurs. This will definitely help in strengthening the MSEs.

The farmers need timely access to affordable credit. I welcome the proposal to raise the target for
agricultural credit in 2012-13 to Rs. 5,75,000 crore. This represents an increase of Rs. 1,00,000 crore over
the target for the current vear.



I welcome the interest subvention scheme for providing short term crop loans to farmers at 7 per cent
interest per annum will be continued in 2012-13. It is very good than an additional subvention of 3 per cent
will be available to prompt paying farmers. In addition, the same interest subvention on post harvest loans
up to six months against negotiable warehouse receipt will also be available. This will encourage the farmers
to keep their produce in warehouses. All these measures will give a lot of relief to the Indian Farmers. I
request the Hon. Finance Minister to go for zero percent interest loans for the farmers as implemented in
Andhra Pradesh. At this juncture I request our Finance Minister to Help to Declare the Pranathi and chevella
irrigation projects as of having national status.

I welcome the strengthening of Integrated Child Development Services (ICDS) scheme by restructuring
it. For 2012-13, an allocation of Rs. 15,850 crore has been made as against Rs. 10,000 crore in 2011-12. This
amounts to an increase of over 58 per cent. I welcome this measure which helps in strengthening of
children, pregnant and lactating mothers. Along with water quality, poor sanitation is one of the factors
contributing to malnourishment. The proposed increase in the budgetary allocation for rural drinking water
and sanitation from Rs. 11,000 crore in 2011-12 to Rs. 14,000 crore in 2012-13 is a welcome step.

Rural Roads plays an important role in improving the overall connectivity. The allocation of Rs. 24000/-crores
under Pradhan Mantri Gram Sadak Yojana (PMGSY) is a welcome step.

In the Twelfth Plan 6,000 schools have been proposed to be set up at block level as model schools to
benchmark excellence. Allocation of enough funds for this will go a long way in improving the educational
infrastructure.

Many of our youth are getting degree and certificates but they are struggling to get jobs or self employment.
The youth will benefit a lot with the proposed allocation of Rs. 1000 crore to National Skill Development Fund
(NSDF). It is happy to know that 80% of the trained people are getting employment. In order to improve the
flow of institutional credit for skill development, setting up of a separate Credit Guarantee Fund, will benefit
youth in acquiring market oriented skills. I welcome this step. I welcome the increase in monthly pension
amount per person from Rs. 200/- to Rs.300/- under the ongoing Indira Gandhi National Widow Pension
Scheme and Indira Gandhi National Disability Pension Scheme for BPL beneficiaries.

On the death of the primary breadwinner of a BPL family, in the age group 18 to 64 years, the doubling of
lumpsum grant to Rs. 20,000/- under Family Benefit Scheme will help the people in distress. I thank the FM
for granting funds to agricultural institutions to promote research which includes Rs. 100 crore to Acharya
N.G. Ranga Agricultural University in Hyderabad. I request the Finance Minister to give direction so that the
grant is disburbsed uniformly in all the desired wings of the institutions.

Pradhan Mantri Swasthya Suraksha Yojana (PMSSY) being expanded to cover upgradation of 7 more
Government medical colleges. I am requesting the Government for establishing AIIMS like Medical Institute
under PMSSY scheme in Backward Districts of Coastal Andhra.

Time and again our UPA chairperson Smt. Soniaji and Hon. Prime Minister Sri Manmohanji emphasized in
different forums that UPA is keen on unearthing black money and curbing corruption. I welcome the FM
proposal of laying on the table of the House a white paper on Black Money in the current session of
Parliament itself.



I thank the FM for announcing two more handloom mega clusters, one to cover Prakasam and Guntur
districts in Andhra Pradesh and the other for Godda and neighboring districts in Jharkhand and for his
proposal to provide assistance in setting up of dormitories for women workers in the 5 mega clusters relating
to handloom, power loom and leather sectors.

A house comes under minimum requirement for any one. The Finance Minister proposed allowing External
Commercial Borrowings (ECB) for low cost affordable housing projects and setting up of a Credit Guarantee
Trust Fund to ensure improved flow of institutional credit for housing loans. The following budgetary
measures of ECB for low cost affordable housing projects are welcome.

a. Set up Credit Guarantee Trust Fund to ensure better flow of institutional credit for housing loans;
b. Enhance provisions under Rural Housing Fund from Rs. 3000 crore to Rs. 4000 crore.

I request the Hon. Finance Minister to relook at his proposal of enhancement of service tax from 10 to
12 per cent. I also request him to increase the negative list in service tax.

To conclude I say, if we adapt ourselves to the changing global environment, we can definitely sustain our
place among the front runners in achieving economic development, the fruits of which should reach all
sections of society. We can be nice without being cruel.

I suport the Union budget 2012-13.

*SHRI JOSE K. MANI (KOTTAYAM): I put forward my party's view on the budget for the year 2012-13 as

presented by the Hon. Finance Minister on 16t March 2012.

First, I congratulate the Government for bringing forward a budget, which earnestly attempts to address the
nation's fiscal conditions and people's aspirations by having something for everyone.

Starting with subsidies I must state that a country's daily life runs on food, LPG, petrol and diesel. Any rise in
their prices has a cascading effect on the common man. The subsidies have till now shielded the households
from the turbulences in international markets. However, in the budget (while accepting inevitability of
subsidies has stated that) the Central Government intends to limit expenditures on subsidy to 2% of the GDP,
which would be further, lowered to rates below 1.75% in coming years. In India, we are yet to provide
financial security to all of our citizens and the Government's act of limiting its liability is unjust and therefore



should not be implemented.

Now moving to agriculture one has to admit that practicing agriculture in India is a gamble involving
unpredictable climatic conditions further aggravated by climate change, market fluctuations and rising input
costs. Thus ensuring easy credit on time to farmers at lower rates is the minimum a Government must do to
help farmers practice agriculture with dignity. The Government in this regard has rightly kept rupees
5,75,000 crore as credit target and continued with interest subvention scheme for providing short terms
loans at 7%. But the ground situation is different. Small and marginal farmers who constitute more than
80% of total farmer households are facing financial exclusion from formal financial channels. At the meeting
of the National Credit Council it was emphasized that commercial banks should increase their involvement in
the financing of 'priority sector' with 40% of all banking credit to be directed towards the sectors identified as
priority sector and within the priority sector 18% of the bank guarantee to agriculture.

However, 18 out of 26 state run banks and 10 private banks have failed to meet their 18% agricultural loan
target in 2011-12 alone. Besides this there are known instances of banks classifying lending to activities
remotely connected to farm lending as priority sector loans. Recently the newspapers ran a story of a state
run bank part funding a Toyota car to wealthy farmhouse owner and classifying it as priority sector lending.
Till recently until the RBI put a stop to it banks were treating advances to NBFCs for loans to farmers against
gold jewellery as a part of its credit to agricultural sector.

Besides being a fraud on the noble principle of inclusive banking this practice also lead to huge profiteering
by NBFCs as they obtain loans from banks at 7 to 8% and charge farmers for the same loan interest rates
between 15 to 16%. So, there is an urgent need to revisit the entire issue of classification of priority sector
and agricultural advances by commercial banks and the forum which looks into this issue at the RBI level and
MOF level should invite inputs from MPs, farmer organizations etc. so as to identify activities/sectors in
agriculture which could be included in the definition of agriculture and then adequate steps should be taken
I this regard.

Coming to funding of education, since 2009 the scheme of education loans is being implemented by
banks. It has been very beneficial in democratization of education but has certain limitations, which has
restricted the reach of this enabling scheme. At present it is very difficult to obtain loans without collateral
security and no loan is available for vocational and skill development courses. I suggest that education loan
procedure be made more liberalized with candidate's academic performance and institution's recognition
from relevant authorities being the sole criteria for grant of loan. Bsides, it should also be extended to skill
development and vocational courses, the budget mentions that the Government intends to set up a Credit
Guarantee Fund for the ensuring better flow of credit to deserving students. This is most welcome, as it
would enable banks to distribute loans where a significant portion of the risk can be underwritten by the
guarantee fund. With these remarks, I support the Government's demand for grants.

*SHRI ADHIR CHOWDHURY (BAHARAMPUR): T support

firmly and unambiguously the budget proposals of 2012-13 which has been the outcome of hard-pressed labour and sincere
endeavour of the Finance Ministry led by most astute and agile Finance Minister.

What strikes me more that in this Budget document, he has candidly admitted the constraints and achievements of Indian
economy. The Budget is proposed in the backdrop of insipid economic firmament. Arab Springs witnessed by us North



African political turmoil, Middle-East crisis occupy wall-street agitation are all the palpable signs that always keep us in
tenterhook and refused to die down. The situation was further compounded by Euro-Zone sovereign debt crisis.

In spite of all adversities, India's GDP has been navigating the 6.9% mark while we are an economy of more than 2 trillion
Dollar GDP.

It is widely believed that had we not been equipped with financial experts, political leaders, regulators in the nation as a
whole, we would have been landed in the vortex of financial turmoil inextricably.

The United Nations predict that the global economy will muddle through with the growth of world gross product reaching
2.6% in the baseline outlook for 2012 and 3.2% for 2013 down from 4% in 2010.

UN economists predict further, the year 2012 as a make or break year accompanied by slow economic recovery which may
culminate into recession also.

However India still commands the confidence of the world around. Mr. Millind Barve, Managing Director HDFC Asset
Management said. "Few years ago, multinationals thought India had potential but was risky. The big change now is that
everyone believes that it is risky not to be in India. India is currently enjoying a stability premium where every political
party recognizes the need of the reforms however, may differ on the pace of reform.

Finance Minister has budgeted the total expenditure at Rs.14,90.925 crore whereby gross tax receipts at Rs.10,77,612
crore, 19% over the revised estimate 2011-12. He is persuading by employing his skills to come to terms with all
stakeholders for the introduction of DTC and GST.

In the words of "Kautilya" "Just as one plucks fruit from the garden as they ripen, so shall a King have the revenue
collected as it becomes due".

Just as one does not collect unripe fruits, he shall avoid taking wealth that is not due because that will make the people
angry and spoil the very source of revenue.

In the context of tax proposals I would like to draw the attention of Hon'ble Finance Minister to one representation that I
got from Gem and Jewelry Manufacturers for reconsidering it as a large number of artisan and skilled goldsmiths are
engaged with this trade who need your kind intervention to save them from being ruined.

Regarding Gold smiths and tax proposals on jewelleries
e The import of gold is approx. 960 tonnes.
[Source: WGC]

e Out of which import on account of ETF demand, gold coins & gold bars sold by different banks & financial institutions for

investment purpose (which is non-productive) account for approx 20% of the total import.
[Source:WGC/Reuters]

e Out of the total import, export accounts for approx. 25%, amounting to Rs. 70,000 crores approx. which should also be

deducted to ascertain the domestic demand on account of jewellery, though export accounts for massive employment

[Source: AIGIEPC]

e It is also reported that because of the high price of gold the total jewellery domestic consumption has declined, even

though the overall figure shows growth in import, because of higher trend in investment (non-productive).

e It is apparent that increase of gold consumption in the country is actually due to investment in raw gold coins & bars and

not in jewellery.

e It is also reported that on ETF account the consumption of gold has doubled.



[Source: WGC]

e The imposition of tax in purchase of jewellery beyond Rs. 2 lakh in cash is detrimental to the interest of the general
public as only 60 gms. Approx. can be purchased with this amount & there will be tendency of purchasing from

unauthorized sources to avoid harassment from Income Tax Department.

e It is surprising to note that gold coins & silver coins of purity 99.5%, 99.9% & above respectively are fully exempted from
Excise Duty. This purity cannot be achieved locally & it should be imported, thereby giving additional encouragement to

import.

o It should be the aim of the Govt to restrict the hoarding of gold in the form of coin or bar & trading in pure gold.

¢ In Indian society gold jewellery is called STHRI-DHAAN & it would be impossible for the Govt. to change this tradition in

coming years and will only end up with underground trade.

e There would be every likelihood of ending up with inferior quality of gold jewellery being purchased without any document
& the people at large will be affected, as it has happened after Gold Control imposition during 1963.

e Not only the working class in the industry, which is more than a crore, will be greatly affected, the general public will be
forced to purchase from underground trade leading to corruption from every quarter.

My second point on tax proposal is that the Government has been imposing service tax liabilities for generating
resources and venturing into new areas.

In this context, I would like to draw the attention of the Finance Minister that small and medium service providers though
deposit the service taxes regularly, big players including ICICI bank is reluctant to pay service tax to their small vendors.

The Government should take care of these small and medium service providers so as to protect their interests.

Another point is that many hotels and restaurants do charge VAT as well as service tax from their clients/guests, whether
they maintain the transparency and follow the prescribed norms and practices set up by the Government?

May I narrate in a few words on the current economic scenario.

The relative shares of food and non-food primary articles to overall inflation have declined in recent months. The fuel group
continues to contribute significantly to overall inflation while the contribution of manufactured non-food products marginally
increased.

Industrial growth has been adversely affected by contraction in mining, deceleration in manufacturing and slow down in
construction activities. This will have some adverse impact on the growth of service sector too. The index of eight core
industries is also registering slow down. Per capita income (0-4.5 price) during 2011-12 Rs.38005 a little fall from previous
year.

Among the major developing countries growth in China and India is expected to remain robust. However, GDP growth in
China slowed from 10.3% in 2010 to 9.3% in 2011 and is projected to further slowdown to below 9% in 2012-13.

Net FDI inflows 25.8 billion US Dollars rise during 2011 as compared to 11 US Billion Dollars in the corresponding period of
the preceding year.

In the case of FII, during the last 10 months, India has received only 4.68 billion US Dollars against 39.47 Billion US Dollars
received during last year reflecting coercion of the economic conditions in US and a worsening of a debt crisis in the euro
area.

Rupee depreciation is also a matter of great concern and Crude oil price may further complicate the rupees.

However, challenging tasks are ahead of addressing not only domestic factors but also international developments as our



aim is to ensure the growth in tandem with inclusiveness and sustainability.

Still corruption eats away 1.5% of our GDP. In the HDI ranks, India is ranked 134 th. 1/3" of world poor live in India. Nearly
50% children are malnourished. But we are destined to move ahead with all our resources at hand. If India desires
inclusive growth then manufacturing could be the game change as in this section a large number of high paying jobs for
relatively unskilled people can be generated.

Manufacturing sector has been one of the weak spots of Indian economy. The major reason for its vulnerability is its
relatively small size.

Raw material security is vital for manufacturing sector. The targeted growth level of the manufacturing sector of
12.0-14.0 per cent over medium to long term will exert a lot of pressure on raw material requirement. Some of the raw
materials such as the coking coal are not available locally or not available in adequate quantity. Therefore, arrangements
for assured supply of such raw materials through acquisition of sources of those raw materials overseas need to be put in
place. In principle, export of raw material assets particularly which are not available in abundance should be discouraged
while encouraging export of value added products. Mining sector can play a significant role in providing raw material
security for the country. Not only steel and aluminum, but also energy critical metals and technology metals like
Germanium, Gallium, Osmium, Indium, Selenium Cobalt, Niobium, Beryllium, Tantalum, Wolfram, Bismuth etc. and rare
each metals, which have a wide application in electronics industry are emerging as critical inputs. Suitable strategies and
funds for stepping up exploration, mining and extraction and recycling of these metals as well as for acquisition of global
raw material assets for supplementing long-term strategic need of the country require special attention in the Twelfth Plan.

Skilled human resources are necessary for competitive manufacturing enterprises. India has a large pool of people to
be employed, a dynamic skill development process linking industry needs with training processes, can give Indian
manufacturing a huge competitive advantage. Skilled workers, good manufacturing supervisors and manages all form part
of the human resource pool. They are essential for the competitiveness of manufacturing enterprises. Indeed, they are the
key to the coordination and continuous improvements that are required for productivity. The best of India's engineering
graduates no long work in factories. They work in IT service industries and many, going through management schools, end
up working in the financial consulting, and other service industries. Manufacturing must be made, once again, an attractive
career for India's talent.

Two other challenges that beset manufacturers in India illustrate the nature of solutions required to attract more
investments into manufacturing. The cost of doing business is much higher in India than in other countries due to the
plethora of forms and inspections that manufacturers have to comply with, some of them arising out of legislations long
pending review, such as the Factories Act. The streamlining of these requires action by Government agencies in the states
and in the Centre. Action has begun and thereby some states are becoming more attractive for investments.

The challenges to developing and implementing a cohesive manufacturing strategy in democratic India are many:

[l There is a multiplicity of ministries dealing with different aspects of industry e.g. commerce, labour, environment,
science, fiancA®© etc.

[l The states have a major role in facilitating the growth of manufacturing in terms of provisions of infrastructure,
management of various local regulations and managing labour related law

[1 Industry association lobbying for the members' (often conflicting) interests are important stakeholders.

[1 Other stakeholders groups who must be involved in the consultations in a more systematic and productive way are:
unions, land owners, etc.

[1 There are many over-sight bodies and committees, perhaps too many: there is need to sharpen their roles and
improve co-ordination amongst them.

Given the demographic profile advantage, the average Indian will be only 29 years old in 2020 as compared to 37 years for



China and the US, 45 years for Western Europe and 48 years for Japan.

To reap up the harvest, strategic intervention and foresight in terms of encouraging investments in education and skills
development are needed.

Spending on education underlines sharp increase, 63% for rural and 73% for urban families.
Expense of Government on education as a percentage of GDP, India lags behind developed and developing countries.
Gross enrolment for higher education was 12% in 2010.

While China = 23%, Brazil 34% UK 57% Australia 77% US 83% GER of 30% by 2020 it is a big challenge for the
Government.

We need to implement reform in the education system and also bring forth new factions of production, namely knowledge
skills and technology which have the ability to advance the productive frontiers of the economy. India should try to become
a knowledge economy to promote inclusive growth.

Agriculture sector is one of the major focus of this Government. Supply of agriculture credit to small and marginal farmers
is needed. The delivery of credit by the Cooperative sectors needs to be improved and NABARD should play a key role in
covering credit services with other requirements.

Strengthening cooperative must be done not only from the credit delivery angle but also from the skill enhancement and
knowledge angle, technology thus needs to be brought in through an integrated and cluster approach. Primary, Agriculture
Cooperative is the best vehicle for rural disbursement. Linking cooperative with commercial banks may be an option where
cooperatives are weak.

Government has been putting its emphasis on human resource development. But I feel we have to go miles ahead before
any consolation.

In India it is astonishing to note that the number of telephones increases from 206.8 million on 315t March 2007 to 926.95

million on 315t December 2011. Tele-density is an important indication of telecom penetration in the country. It has
increased from 18.2% in March 2007 to 76.8% in December 2011. However, it reached 167.4% in the urban area and at
the end of December rural tele-density was only 37.5%.

Taking advantage of the mobile density we can spread out our health service. This year NRHM has been allotted R.20.822
crore. If mobile applications on the telemedicine are installed on the mobile phones and accordingly people are educated to
use it, then it will deliver a great help in containing various ailments and disease in the rural India where infrastructure is
visibly poor and inadequate. Tele medicine can bridge these gaps and also create revenue in terms of value added services
for operators.

In this year's budget proposal, the Finance Minister has been kind enough to sanction Rs. 439 crore for a flood
management project at Kandi sub-division in the district of Murshidabad. Kandi Master Plan was a long cherished dream of
the people of Districts of Murshiadabad, Birbum and Burdwan where flood is a perennial problem resulted in the loss of
land, crop houses and assets. However this is a fertile zone and recognized as a rice bowl. Due to the Finance Minister's
magnanimity, in the coming years these people will be saved from inundation and woes beyond description.

I would propose to established one centre in Murshidabad under National Skill Development Corporation given the
backwardness of this District.

I would also propose to set up Ganga- Padma-Bhagirathi River Board alike Brahmaputra given the ferocity and magnitude of
the erosion along the banks of these rivers.

I would propose to include National Jute Technology Mission in the 12" Plan period and extend remunerative minimum
support price to the jute growers of eastern India where second green revolution is promised.

I would propose to include the District Murshidabad under multi sectoral nutrition augmentation programme.

I am hailing from West Bengal, where after 34 years of Left regime, the Government has been changed, but the plight of
the farmers remain the same. In spite of minimum support price being provided by the Union Government for procuring
paddy because West Bengal has been enlisted as a Decentralised procuring state, the farmers are committing suicide much
to the chagrin and disappointment of us. The gang consists of middlemen, rice mill owners and babus of food supply



department are fleecing money by depriving the farmers on one pretext or the other. Farmers are being compelled to sell
their produce in unremunerative prices which entail the severe financial losses. Union Government may kindly intervene into
this matter while retaining the federal structure of our country.

The 2" international financial hub was already launched on 13-14th October 2010 by Finance Minister whereby it
was promised to play a major catalytic role in the process of development of this region and in tune with our Look East

Policy. The 2nd financial hub in Kolkata is a major step forward towards economic development. Again on 12th March, 2012
it was relaunched without the presence of Finance Minister which is really confounding. What is the present status of
proposed financial hub in Kolkata?

I also recommend and propose to increase the amount of Indira Awas Yojana from Rs. 45,000 crore to Rs. 75,000
crore per household.

Last but not least the Budget will weather the storm in the coming days and India will come out with flying colours.

With these words I conclude.
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*SHRI C.R. PATIL (NAVSARI): The harassments to the public from lower income group with the
implementation of PAN Card compulsion for the purchase of Gold jewellery of Rs. 2,00,000/- can not be
denied. If a poor farmer goes to purchase 2 Bangles and one Mangal Sutra for the Marriage, he can not
purchase of his own, he will have to follow some illegal medium and than he can purchase it, another
additional burden on him, either he has to get PAN Card on express way (We all understand that express
way to these poor farmers/workers, means involvement of some crooked agents, who just look to snatch
their hard earned money, by showing them all complex rules of our government machineries.

My strong submission in this regard is that, we must make the provisions to facilitate their lives smooth, not
to make more burden some with such clauses of making compulsion of PAN cards to purchase even two gold
Bangles and one MangalSutra, basic necessity of our society, for daugher's marriage.

As the Diamond and Gold jewellery industry of Gujarat, especially of Surat is seriously passing through the
critical recession and the additional burden of Tax has hammered nail on the head of it.

My humble submission is to withdraw the follwing:

The clause of compulsion of PAN Card involvement for poor farmers/workers for procurement of Gold
Ornaments worth, more than 2 lakhs

Additional taxes and Duties on Gold and Diamond industry must be withdrawn, where large no. of
employment and business is at the stake.

*SHRI DILIPKUMAR MANSUKHLAL GANDHI (AHMADNAGAR):

I lay the salient features and corrections required in the Finance Minister's budgets presented in the Lok
Sabha for the year 2012-13, in order to meet aspirations of the common man particularly the poor and the
middle sections of the society.

In the Union Budget 2012-13, Finance Minister Pranab Mukherjee has given a marginal benefit on the much
awaited income tax slabs. The biggest beneficiaries would be people having income between Rs. 800,001 to
999,999 per annum. They move from the 30% slab to the 20% slab.

PERSONAL INCOME TAX SLABS

The basic slab for income tax has been proposed to be raised to Rs. 2 lakhs from the current Rs. 1.8 lakhs.
This leads to a savings of Rs. 2,000 for all tax payers earning between 1,80,001 to 199,999. The Finance
Minister has not mentioned the tax slabs for women and senior citizens in his Budget Speech so far but it is
awaited.

The new tax slabs for salaried and employed classes have been raised by a marginal amount. There will no
tax for income up to Rs. 2 lakhs as against the previous figure of Rs. 1.8 lakhs. This hike in the minimum
income limit for exemption is far short of the expectation that the middle class had from this year's budget.

It is an established fact that the majority of lower middle class gets affected by the initial tax exemption limit.
The figure of Rs. 2 lakhs is unlikely to go down well with the masses. The tax rates for income between Rs. 2
lakhs to Rs. 5 lakhs is stipulated at 10% this year and the income between Rs. 5 lakhs to Rs. 10 lakhs is 20%



and the tax for income above Rs. 10 lakhs is 30%.

Given the fact that there has been a steady rise in the incomes as well as cost of living in the nation, a
large number of people have now come into higher income brackets and are likely to be adversely affected
by this scheme of taxation.

Given the continued inflation there is very little real relief for the common man in this tax scheme. The
expectations of a much higher level of tax relief have been shattered and this will directly impact the lifestyles
and consumption patterns of the middle class.

There have been no changes in the rates of corporate taxes which will further add to the discontentment
among the salaried class. Given the fact that the standing committee of parliament had recommended the
initial exemption limit to be raised to Rs. 3 lakhs and a further exemption on eligible investments of up to Rs.
3.2 lakhs, there is likely to political uproar against this proposal.

However the only saving grace is that the finance expert of the principal opposition BIJP, Mr. Yashwant Sinha
who heads the Direct Tax Code panel, had agreed retaining the slabs as 10%, 20% and 30% respectively
for the income brackets. However, Mr. Sinha had several time stated in public his demand for raising the
initial exemption limit.

The initial reaction towards this scheme has been dismal as most tax payers were quite confident of a
substantial hike in exemptions.

In fact most of the pre-budget surveys indicate that the man on the streets was confident of getting a
relief of up to Rs.3 lakh on personal income that would permit him to have better savings and a decent living
for his family.

House panel recommendations having been summarily rejected by the FM. He must have some very
convincing concerns, which will be disclosed to the Parliament during the budget discussion.

However, as for now the majority of the salaried middle class who pay a significant portion of their hard
earned money as taxes have been left high and dry.

Gems and jewellery sector
Issue: The Hon. Finance Minister has proposed central excise duty on entire country.

Problems: Central Excise Duty is a detailed law and needs elaborate book keeping. The costs and details to
be maintained are cumbersome. Ordinary jewellers will be subject to great hardship as they are family
owned small businesses. The harassment by the officials of the Central excise department will subject
jewellers to mental disturbance. This will lead to jewellers resorting to leaving their business or not declaring
business in their books out of fear. This is like going to the past where jewellers were troubled by Inspector
Raj.

Solution: Abolish Excise Duty on Jewellery altogether. Also as the customs duty has already been quadrupled
from 1% to 4%. There is ample gain of revenue for government.

Tax Collection on all cash transactions of Rs. 2 lacs and above

Issue: The Hon. Finance Minister has introduced a provision to tax large jewellery purchase at selling point.



All transactions over Rs. 2 lacs done in the retail shops now need to charge 1% extra as income tax (Tax
collection at source) and the jewellers shall need to remit to Government.

Problem: This collection is impractical as customers will force the jewellers to under invoice or he will go to
ignore jeweller who is willing to take the risk and sell without invoice, this will force the business to go
underground and encourage parallel economy. Further the states will lose VAT also, treat all industries on
par. Jewellery industry must not be subjected to step motherly treatment. Today Rs. 2 lacs cannot even buy
60 grams of gold jewellery at the present rate.

Solution: Abolish or roll back this provision fully.
Customs Duty Increase on gold imports.
Issue: The Hon. Finance Minister has increased import duty from 1% to 4%.

Problem: Adding another 1% Vat makes gold costlier in India by 5% in comparison to the neighbouring
countries. This is a huge difference which has lead to fear of the bullion traders that it shall encourage
smuggling. On one hand Government wants to abolish illegal transactions, Anti Money Laundering and black
money. On other hand with this increase of duty smuggling will be rampant. Government will solve one part
of fore outgo problem but will give rise to black money all over again.

Solution : With the present Gold rate we feel 2% is reasonable levy.
Lastly very important:

What is the Government intention for this vital sector? This industry employs 2 crores plus people including
goldsmiths and artisans. People in this industry are socio economic backward skilled craftsmen and women.
The product they manufacture is the backone of India's culture. Does the Government wish to destroy the
culture and crastsmanship of India?

Important Issues for consideration at Central Government level regarding urban cooperative Banks

As you are aware, the co-banking movement is passing through a very difficult period and all out efforts are
required to be made to maintain the confidence of the members/depositors. It is, therefore, requested that
any decision which may affect the profitability of the bank should not be taken in isolation but taken after,
taking into account all the relevant following factors.

Imposition of Income Tax on profits

Urban Cooperative Banks make submission to withdraw Income Tax on Urban Cop. Banks and withdraw new
Sub-sec. 4 in sec. 80P so as to restore the general deduction which was available to co-op banks.

Depriving the sector of the cover of Sec 80P of Income Tax Act, 1961 is a measure likely to cause a huge
damage to sector which is admired as peoples movement of this country.

Taking away almost one-thirds of the pre-provisioning profit as tax impairs the depositors. The shareholders
expect at least minimum dividend. The tax burden will disable the bankers in that respect and cause out flow
of paid up capital.

I feel that tax on cooperative banks obstruct the process of capital formulation. It is @ measure not likely to



provide much gain to the central treasurey but, most likely to cause a huge damage to a sector which is
respected as peoples' movement of this country. It is very difficult for cooperative banks to comply with the
prudential norms depending on profits of the bank.

In the nutshell we would request as follows:
- Kindly delete the section 80(P) (4), that was introduced by Finance Act 2006, for cooperative banks;
Help the cooperative banks to grow by allowing them to retain the surplus;

- Co-operative banks have limited avenues of augmenting capital-kindly do not take away a share of surplus by
imposing tax;

- Co-operative banks are the best catalysts of inclusive growth through financial inclusion. Kindly strengthen
then;

Restore the exemption and help the cooperative banks to serve better the vulnerable sections of our people.

180 Days NPA Norms Instead Of 90 Days For Loans For All Banks (Tier-I And Tier-II) Irrespective Of Size:

You are aware due to global recession, overall economic set back in the income of interest due to
agricultural debt wavier and debt relief scheme launched by the Central and State Government and draught
and flood situation for the last 2-3 years, profitability of the UCBs have hampered.

Urban Cooperative Banks play an important role in providing finance to lower stratra of societyand small
and tiny business enterprises or individuals and it is very difficult for the borrowers of the banks to repay the
installmentwithin stipulated time as they are dependent on either larger corporate or payment from
Government organization. Therfore 90 days NPA norms are very harsh for the UCBs as majority of their credit
portfolio comprises with small and medium term enterprises and individuals, which in turns depended on the
payment from large corporate and Government organizations.

We request your honour to restore 180 days NPA norms instead of 9 days for all banks(Tier-I and Tier-
II) irrespective of size.

Urban Co-Operative Banks-Deployment Of Funds

It is well known in Cooperative banking sector that the UCBs have huge idle funds which are seriously
impacting their profitability. Besides the common reason of lack of demand for credit, there is one more
factor which needs to be addressed by Reserve Bank of India. CRR and SLR maintained by UCBs are much
more than the limits prescribed by RBI. Non-SLR investments and Inter Bank Deposits are also upto the
optimum levels prescribed by RBI. Over and above there are huge surplus funds lying idle. Considering the
rates of interest on these investments and the cost of deposits raised by UCBs, the margins of the banks are
under severe strain which is likely to impct the profitability of banks adversely in the current year 2009-2010.
In this situation there is urgent need to open up some more avenues for deployment for funds by UCBs. It is
suggested that it is now high time that RBI permits UCBs to deploy certain funds say upto 5% of deposits in
Equity Market by way of trading in Shares on Stock Market like Commerical Banks. This can be restricted only
to profit making Central Government Undertaking known as Nav Ratnas. The list can be reviewed every year.

Scheduling of UCBs



RBI has prescribed pre-requisite norms for scheduling of UCBs. Accordingly, those banks in order to acquire
schedule status bank need to have Rs. 250 Cr. deposit mark. It is observed that many banks have attended
the prerequisite norms of scheduling status but RBI is not considering those banks for scheduling status. We
feel that it is not be fair to those UCBs which are interested in getting schedule status and which have long
exceeded Rs. 250 crs. deposite marks to keep waiting indefinitely for no fault of thiers. We feel that at least
few of the banks had applied for scheduled status long back and are continuing to grow strongly must be
awarded with scheduled status.

Delay in upgradation of Banks in Rehabilition:

Those UCBs which claims to have upgraded themselves in then SLRCC meetings (now in TAFCUB) are made
to languish in the same grade for a long period of even 1 to 2 years because of lack of insufficient staff with
RBI. This unnecessarily causes drain of public confidence. Therefore, we suggest the RBI should rely on
certification of Statutory Auditions/Internal Auditors who are qualified Charted Accountant. In fact, RBI is
depending upon such certificate with respect to exposure limits of the Banks. Therefore, there should be no
harm in relying upon certification by Statutory Auditors/Internal Auditors in respect of grade. If the RBI is not
prepare to rely on this alternative, it should provide for short inspection on gradation norms if such
inspection reveals that the claim made by the bank is not realistic, RBI may take appropriate action. But
keeping upgraded banks for a long time in low grade is injustice and to some extend tarnish the image of
the Bank.

Special Chapter for Urban Co-op. Banks in Proposal MCS Act

Government of Maharashtra decided to amendment/Repealment of State of Co-op. Acts. In the process of
amendment/Repealment it is necessary to provide separate chapters for Urban Co-operative Banks and
financial institutions by abolishing of redundant provisions requiring permission from officials every one then
by setting standard parameters, simplification recovery laws, rules and procedures and setting fast track
courts should be insisted upon.

Finance to Sugar Factories by Urban Co-ops. Banks

Urban Co-operative Banks grants loans to Sugar factories in their critical position period for the upliftment on
the strength of guarantee issued by state Government but norms of guarantees are not followed by the
State Government in this behalf, Urban Cooperative Banks are be set by difficulties due to recovery of
overdue amount from Sugar factories. Central Government may insist to State Government to follows norms
of guarantees issued by them.

Income Recognition, Asset Classification, Provisioning and other related matters-UCBs.

Please refer RBI Circular No. UBD.BPD. (PCB) MC No. 3/09.14.000/2011-12 dated July 1, 2011 on the subject
caption above. In this circular para 2.2.2 treatment of NPAs-Borrower and not Facility-wise is mentioned in
respect of a borrower having more than on facility with a bank all the facilities granted by the bank will have
to be treated as NPA and not the particular facility or part thereof which has become irregular.



In this connection, I bring to your kind notice that primary urban co-operative banks are required to fix, with
the approval of there Boad of Directors exposure ceiling in relation to bank capital funds.

The different firms with one or more common partners, even from one family run their business by
developing their activities in various line and thus they promote business or industry by taking an active part
and developing and promote industrial development.

But due to natural calamities, financial difficulties or setback in the industries, it becomes difficulties to repay
the borrowed amount obtained from the banks and then naturally all partners of the units/industries treated
defaulters in term of the present polices as mentioned above of the Reserve Banks of India, to which I think
it is quite injustice to the unit/industry and thereafter legal actions against the unit is become quite
imperative. Therefore One Time Settlement Scheme or Rehabitation Scheme are to be accepted. In the
industry which is in default but the other projects of the same borrowers are quite feasible and in sound
working order. If one industry become in defaulter, the consequences of which are negative, then others
could not make there progress. The relationship of the borrower Unit with the bankers is very cordial. It is
therefore suggested, only one unit which became defaulter should only be considered as a NPA, whole other
industrial —units of one common family should not be considered to that effect . Only one unit which is at
default should be treated as defaulter and other functionary units of the same one family should not be
treated as NPA. Thus the policy needs to be reconsidered on the above lines to develop the other units which
are functioning well. In other words the other units of the same borrower should not be treated as NPA, the
injustices should be removed. Kindly look in to the matter carefully and reconsiderethe said policy of issuing
suitable instructions to the authority concerned.

Ban on loans and advances to Directors' relatives/concerns in which they are interested.

The ban imposed on is an injustice to the Directors, All the Directors are honorary and devoting their
valuable time with the aim and objects to serve the middle and economically weak community. The Urban
Co-op. Banks are strictly observing the said percentage. Therefore, it should not again be continued. These
all are good borrowers. It may also be noted that overdue percentage is very negligible. So ban on loans and
advances to Directors, Relatives/concerns in which they are interested should be revoked.

Report of the Expert Committee Licensing of New Urban Coop. Banks Suggestions, Comments thereon.

With a view to render all kind of assistance, guidance and help to the weak and sick Urban Cooperative
banks should be awarded special status by providing funds and thus an idea of Umbrella organization would
be implemented.

The powers, functions and rights of the existing members of the Board of Directors of an Urban Cooperative
Bank, who are elected by all the shareholders Members of Urban Coop. Bank shall be in existence as before.
An idea to establish a Board of Management shall not deprive the status, Powers and rights of such elected
Board of Directors.

Financially sound, Competent eligible Cooperative societies shall now be awarded the status of Urban Coop
Bank as the member of such Cooperative Societies is nhow very meager.

We shall therefore feel much obliged to you, I hope that you will please consider the above references
suggestions while implementing the recommendations of Malegaon Expert Committee.
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*DR. PRASANNA KUMAR PATASANI (BHUBANESWAR): The Union Budget 2012-2013 is a regressive budget
which will result in pushing up prices and imposing greater burdens on the working people. The bias
towards the corporates and the rich in this budget is seen from the fact that while the direct taxes being
levied from the rich will result in a loss of 4500 crores rupees, that from indirect taxes, that is through the
increase in across the board service and excise duties, is expected to yield a gain of 45,940 crores. We
welcome taxes on luxury items, it strongly opposes the reliance on indirect taxes for revenue mobilization as
this will lead to a cascading impact pushing up prices across the board. We also oppose the cut in subsidised
fuel to as much as 25,000 crore rupees. This would inevitably lead to further hikes in fuel prices. The cut in
subsidies to fertilizers by 6000 crore rupees will also lead to further price rise of fertilizers which have already
imposed unbearable burden on farmers.

The Government's concern about cutting subsidies in the name of controlling the fiscal deficit are hypocritical
to say the least. There is a huge amount of 5.3 lakh crores revenue foregone in 2011-2012, out of which over
rupees fifty thousand crores were tax concessions to corporates. There has been a shortfall of Rs.30,000
crore in gross tax revenue because vis a vis the budget estimates, mainly on account of slack collection from
corporates. At the same time the budget gives a slew of concessions to investments in the stock markets. At
a time when globally Governments are trying to control the volatility in stock markets by a tax regime against
speculation, the budget cuts the STT (security transactions tax) by 25 per cent and a new tax exemption has
been announced to encourage retail stock market investors. This has come at a time when the EPF interest
rate has been slashed from 9.5% to 8.25%. The requirement for a capital gains tax to prevent speculations
has again been ignored by the Government. As far as the people are concerned, the claims of added
allocations ring hollow because of the dismal record of actual expenditures. The Government may give any



figure as the budget estimate but how much does it actually spend of that estimate. In the last year, in most
Ministries, there has been a shameful shortfall in actual expenditure. Crucial programmes like MNREGA have
seen a huge shortfall of over 9000 crores in the last year, the gap between the budget estimate and the
revised estimate. Similarly, the gender budget saw a shortfall of 1200 crores in actual expenditures. This is
also an undeclared method of controlling the deficit.

Given the inflation factor, the allocations for most programmes are in any case inadequate. For example, the
record as far as allocations for Scheduled caste Sub Component Plan and Scheduled Tribe Sub-plan though
increased are still far below the required amount of 16.5 per cent and 8.2 per cent of the Plan expenditure
and in fact is even lower than last year. It is only 7 per cent and 4 per cent respectively. This budget fails to
adequately step up public expenditure to reverse the growth slow down. The sharp cuts in fuel and fertilizer
subsidy and across the board hikes in indirect tax rates will also fuel inflation further.

*SHRI CHARLES DIAS (NOMINATED): The Budget for 2012-13 presented by the Hon'ble Finance
Minister, expecting a growth in GDP to be 7.6 per cent, is in the right direction. The Finance Minister is
seems to be approached with the Budget with a sense of understanding the hard realities of our country and
provided provisions to satisfy most of the categories of people and at the same time took care of the overall
growth of the finance sector.

The stress given to the implementation of decisions being taken to improve delivery systems, governance and
transparency and address the problem of black money and corruption in public life, will definitely give good
results.

The proposal to set a target of 8,800 kms. of road under NHDP during 2012-13 is a welcome move. More
funds have to be allocated for the development of Highways and bypasses in Kerala. Urgent steps have to be
taken to construct flyovers at Kundannoor, Wttila, Palarivattom, and Edappilly junctions in NH-47 bypass at
Ernakulam.

Measures to promote Khadi sector under KVIC is a welcome move. But to encourage sales of Khadi products,
urgent measures have to be taken to renovate Khadi Bhawans in the country and the trading staff working
in the Khadi Bhawans have to be regularized.

The Finance Minister has to be congratulated for raising the amount to Rs.20,000/- as one time payment to
the family who lose the breadwinner of the family under National Family Benefit Scheme.

The proposal for enhancement of income limit for payment of income tax is a welcome move, but this limit
should have been further enhanced to provide relief to lower income group.

The increase in crude oil prize definitely cripple our economy. But, considering the petrol price prevailing in
the neighbouring countries, price of petrol, diesel and other petroleum products should be controlled and
the burden of increase should not be thrust over common man.

To promote savings through post offices, interest rates have to be modified and the agents working in this
field should be given adequate commission and other benefits.

Budget provision for the Coconut Development Board has to be increased as demand for seedlings has



increased and it requires funds for setting up of research stations for developing more high yielding and
disease resistant varieties of coconut.

Educational loans have to be liberalized by minimizing formalities in banks and by reducing the rate of
interest. The rate of interest now prevailing is unjust and a realistic approach has to be taken towards
educational loans so as to utilize the loan by weaker sections in the society.

The provision for subsidies to give relief to millions of people by the Food Security Bill is a revolutionary move.

More funds have to be allocated for providing nutrition and food to deserving school children and pregnant
women as our country has to see the overall growth of the generation to come.

*SHRI KODIKKUNNIL SURESH (MAVELIKKARA): Today's economy is not a stand-alone economy. An
economy cannot operate independently without being affected by the economies of other countries. We are
not an exception to this theory nor are other economies of the world. During the economic slowdown which
was witnessed by the whole would, our economy withstood the slowdown because our financial institutions
were strong. When banking and financial institutions were crumbling world-wide, our banks stood firmly and
helped our economy.

It is because of the sound leadership of the UPA President, Smt. Sonia Gandhiji, Prime Minister Dr.
Manmohan Singh ji and our Finance Minister, Shri Pranab Mukherjee ji, that our GDP grew by 6.9 per cent
in 2011-12, whereas other major economies of the world were still recovering from the onslaught of the
economic slowdown of 2008. Because of the sound policies of our UPA Government, we have not witnessed
the kind of upheaval which other countries are today witnessing. The House is well aware how the United
States of America has faced protests like "Seize the Wall Street" and had to arrest thousands of protesters.

It is a matter of pride that the country is going to witness a record production of food grains this year. It is
estimated that the food grains production will be around 250 million tones exceeding the projected target. I
congratulate the Government and our farmers for producing record food grains. We are in a position to meet
our foodgrains requirements. It is a matter of satisfaction that the Government has continued the interest
Subvention Scheme for short-term crop loans to farmers at 7 per cent including additional 3 per cent for
farmers paying crop loans without delay. But, I would like to bring to the notice of the Government that
Banks are shying away from extending crop laons to farmers who have other loans outstanding against
them. This is the experience of Kerala farmers. I would request the Government to direct the banks to not
shy away from granting crop loans to such farmers.

The Budget 2012-13 has come as a relief to IIMs and IITs. In this Budget, allocation for education has been
increased by 17 per cent. Rs.150 crore has been allocated for setting up of new IIMs and IITs. It is
appreciated that the school education has been exempted from Service Tax. There is an increase of 21.7 per
cent for Sarva Shiksha Abhiyan over the previous year. Similarly, Rashtriya Madhyamik Shiksha Abhiyan has
seen an increase of 29 per cent in this year's Budget. The UPA Government has taken up skill development
seriously and has allocated Rs.1000 crore for National Skill Development Fund in this year's Budget. I appeal
the Hon. Finance Minister to grant the status of infrastructure status to the education sector and also give tax
benefits to companies involved in skill development centres in backward regions of the country.



Some parts of my State Kerala and particularly my Parliamentary Constituency are witnessing drought like
situation. There is an acute shortage of drinking water and sanitation in my Parliamentary Constituency. I
request the Government to sanction financial assistance to meet this situation.

It is heartening to note that the Government has enhanced the allocation under Scheudled Caste Sub Plan
and Tribal Sub Plan by 18 per cent and 17.6 per cent respectively. This will ensure well-being of Scheduled
Castes and Scheduled Tribes.

I would like to remind the Government that it had announced Kuttanad package a few years ago. The
implementation of Kuttanad package is very slow. I request the Governemnt to implement the package in a
time bound manner.

The Government has increased the Income Tax exemption limit from Rs.1,80,000 to Rs.2,00,000. Though
this is a welcome step, the Income Tax exemption limit should be raised up to Rs.2,50,000.

Now I come to my State Kerala.

Thousands of Indian citizens, most of them from Kerala, came back from Middle East and other far-flung
countries when these countries witnessed unrest. They lost their money and business there and came back
empty handed. These Indian citizens have contributed to the growth of our economy by remitting crores of
rupees. But, I am pained to see that the General Budget 2012-13 has not allocated any fund for their
rehabilitation. These people are living a miserable life. I demand from the Hon. Finance Minister to allocate
sufficient fund for their rehabilitation.

A fervent demand has been made to set up an IIT in Kerala. Kerala is the hub of education with hundred
per cent literacy. The Government of Kerala is ready to provide adequate land for setting up of an IIT there,
but the Budget is silent on this request. Students from Kerala are forced to seek admission in IITs in other
States which put them under severe financial crisis. I appeal to the Hon. Finance Minister to provide
adequate fund for setting up of an IIT in Kerala.

There are crores of people who are economically, socially and educationally backward among the forward
communities. They are deprived of benefits of reservation etc. and hence are suffering. The Governemnt
should look into their plight and set up a Corporation for the Economically Backward Communities among the
Forward Communities for their welfare.

There are lakhs of labourers in Kollam District who are employed in Cashew industry. They live under
miserable condition since there is no one to look after their welfare. A proposal to set up a Cashew Board is
pending with the Ministry of Commerce and Industry for quite some time. I demand that the Cashew Board
may be set up in Kollam District without any further delay.

The Budget has provided Rs.60 crore for the Kochi Metro. The amount is too meager and cannot be said to
be sufficient to meet the need of the Metro. Since the work on Metro is capital intensive, I demand that this
amount may please be increased to Rs.200 crore.

Thousands of posts reserved for SCs/STs remain vacant for very long though the Government has made it
very clear that these vacancies should be filled in time. Recently, the Hon. Prime Minister directed to fill up
these posts without any further delay. I request the Government to direct all Government departments and
Public Sector Undertakings to start special recruitment drive to fill these vacancies.



There are crores of SCs and STs people living in slums and colonies. They are living without adequate
drinking water, proper sanitation, primary schools and proper road connectivity. Their houses are in
dilapidated conditions. No community centres have been provided where these people can gather during
social celebrations. It would be in the fitness of things if the Government give proper attention towards
providing adequate facilities to these slums and colonies by allocating sufficient financial assistance.

There are lakhs of workers who are working in traditional industries like coir, handloom, cashew and fishery.
These traditional industries are finding it difficult to survive since Government has not paid proper attention
towards their upliftment and well-being. There is an urgent need to provide sufficient relief to these
traditional industries.

The Kuttanad is one of the most fertile region of the world spread over three districts of Alappuzha, Kottayam
and Pathanamthitha. It is also called the rice bowl of Kerala. In the year 2008, the Central Government gave
in principle approval for providing financial assistance of Rs.1840.75 crore for implementing various
programmes for development of Kuttanad wetland ecosystem. But the implementation of this project is very
slow and needs to be put on fast track. Mundrothruthu is an island in my Parliamentary Constituency which
lacks basic facilities like drinking water, sanitation and better road connectivity I demand from the
Government to immediately look into these aspects and ensure that Kuttanad Package is implemented
without any further delay. Also the Government of Kerala should be provided adequate financial assistance in
order to ensure proper drinking water, sanitation and better road connectivity in Mundrothruthu Island. The
Government should also construct more FCI godowns for storage of paddy. In the absence of proper storage
facilities, farmers are compelled to keep their paddy in open and during rain, the crop is destroyed.

A need has been felt for setting up an LPG bottling plan at Chengannur for quite some time. Every time the
bullet tanker owners go on strike, the LPG shortage is witnessed in Kerala. Consumers do not get LPG refill in
time and some time the waiting period exceeds two months. Hence, I request the Government to set up an
LPG Bottling Plant at Chengannur without delay.

Pattanapuram Taluk, Kollam district, Kerala is a prominent area in rubber production. The marginal and
large scale farmers are producing rubber in this are. Every year, huge quantity of rubber is produced in
Pattanapuram Taluk. There is one Rubber Park functioning at Irapuram Taluk in Ernakulam district in Kerala,
which is doing excellent job. Lot of rubber products are being produced in this Rubber Park. Thousands of
workers are getting employment through this Rubber Park. At present, there is no rubber based industry in
Pattanapuram Taluk. There is a long pending demand of the people of this are to set up a Rubber Park
under the Ministry of Commerce and Industry in Pattanapuram Taluk. Then only, the rubber producers will
get more benefit in Pattanapuram for their production. Hence, I urge upon the Ministry of Commerce and
Industry to set up a Rubber Park in Pattanapuram Taluk, Kollam district, Kerala.

Finally, as you are aware, Kendriya Vidyalayas are providing quality education in the country at an affordable
fee. There is a strong demand that more Kendriya Vidyalayas should be established in Kerala which will
facilitate quality education to the students there. I appeal to the Government to establish more Kendriya
Vidyalayas in the State.

*SHRI MADAN LAL SHARMA (JAMMU): My constituency is mostly located on line of control and



international border. People are facing multidimensional problems. My humble submission is to look into
them and resolve them on top priority.

Provision of insurance for the lives, property, cattle and crops of the people living ahead of border fencing on
actual line of control: At the time of heavy shelling people living on the Line of Control are forced to leave
their houses, cattle and come backwards in view of cross border firing. Many incidents of ceasefire violation
and Pakistani army giving cover to infiltrating militants while they sneak into Indian Territory have been
reported in recent past. To check infiltration, fence has been laid all along 103 km line of control which on
one side has provided relief to the people residing behind it, and on the other hand, made the life of people
living ahead the fence volatile and prone to all time danger. Moreover the children were ealier going to their
school in no time, now have to go via gate in between the fence which consumes more time and energy.
Moreover the people have their fields and houses ahead of fence but the youngesters usually stay behind
the fence and have to follow the gate opening and closing time because of which their fields are not sown
timely. In summer, the time of agricultural work is early morning or late evening and during these hours the
gate usually remains close. My humble submission to honourable Home Minister and Defence Minister is to
provide an insurance cover to the lives, properties, crops and cattle of people living exactly on Line of
Control. These people are not only facing disparity but are also denied the benefit of a border are
development which actually is present for these people but not exactly spent there due to local and political
games.

During my recent visit, I met a number of people who have lost their limbs and the compensation provided
to them is inadequate and also not provided on time. Moreover in Pukharni village of Rajouri, one Mr. Yasir
Arafat, child of 14 years has lost his one hand but the authorities have denied him of compensation on the
pretext that the mine blast has not taken place in the mine field. Since mines travel beneath the surface, it is
requested that the provision may be introduced wherein the compensation is given even to the people who
are hit by mine even outside the mine field. Even it is requested that the mine area should be properly
earmarked and under sadhbhavna army should make awareness on how to prevent mine blast.

Proper rehabilitation package for the people: The people who were shifted from forward LoC to the villages
behind the fence last year shifted back to their original location with the provision of IAY home only. As per
them, since their house and other property are severely damaged and they have lost their cattles and crops,
a proper rehabilitation mechanism with the provision of health and education care for them and their
children should be set up so that they can live a peaceful life. There should be increase in compensation to
the mine victims.

Protection mechanism in forward villages : Since the border fence on LoC was laid much behind as Pakistani
army was resorting to heavy firing and disrupting the laying of fence, it is required that some constenta in
wire or some sort of fence is laid in forward villages who live ahead of fence and with whom there is always
linked an element of uncertainty.

Refugee issue: it is a matter of human right concern that west Pakistani refugees living in Jammu Province of
State for the last many years have not been granted state subject, thus are denied from right to vote, right
to ration card and right to get govt. job. It is requested that the issues of West Pakistani refugees be solved
at the earliest as the community has already suffered a lot.



Moreover many issues of rehabilitation of the refugees of 1947, 1965, 1971 are pending and need to be
resolved on priority. I demand a special rehabilitation and compensation package for west Pakistani refugees,
settling all their issues in one go.

Issue of Ex Serviceman: The Ex serviceman in J&K are not enjoying the privileges which their counterparts
are enjoying in other state. Moreover J&K government has no special scheme for ex serviceman.

These days they are facing a great problem due to putting of VAT on Canteen items particularly on liquor. I
request that VAT of canteen items and liquor for ex serviceman may be removed on top priority and welfare
schemes for them and their children should be in the shape of health insurance of their dependents etc.

*SHRI ANTO ANTONY (PATHANAMATHITTA): First of all I congratulate Hon'ble Finance Minister for
introducing a progressive, positive and forward looking budget. With the initial excitement over, the focus
now has to be on the macroeconomic objectives and the adequacy of the measures to attain these
objectives.

It was pleasant to see that Hon'ble Finance Minister started his Budget speech by presenting an analytical
framework to explain the current doldrums in the economy and the initiatives that need to be taken urgently
to get it moving.

The Budget arithmetic seemed to be more realistic this time, the GDP growth assumption of 7.6 per cent,
inflation assumption of 6 to 6.5 per cent, tax buoyancy and disinvestment all seemed sensible.

To his credit, Hon'ble Finance Minister has taken tough decisions. He has raised the excise duty by rolling
back the booster given to industry in 2008-09, in the wake of the Lehman crisis. He has also widened the
service tax net and then equalized the rate with excise, at 12 per cent, thus preparing the way for moving to
a Goods and Services Tax (GST). Indirect tax rates are likely to settle here, as direct taxes have done
already; further Budgets are unlikely to see major tax changes.

The Budget seeks to accomplish the path of rapid and inclusive growth. With a focus on a domestic demand-
driven recovery in growth, Hon'ble Minister has tried to create conditions for a rapid revival in private
investment while addressing supply bottlenecks in various infrastructure sectors. Alongside, while trying to
speed up implementation of decisions pertaining to improvement in delivery system, governance and
transparency, he has chosen to address the problem of hunger and malnutrition. These five pillars of the
budget will reinforce each other. The budget speaks about policy pronouncements and defining goals along
with a credible roadmap to achieve the goals.

In many ways, the most encouraging feature of the Budget speech is the broad direction it has charted for
government subsidies, all of them are focused on getting better bang for buck by reducing leakage and
wastage, and through better targeting. Hon'ble Finance Minister has propelled Unique Identification
Authority of India very effectively to work out the modalities and create the institutional structures for
achieving improved efficiency, and for adopting a cash transfer system, using the Aadhar to move to more
direct cash-based subsidies on fertilizer, LPG and kerosene. One would have hoped for a faster rollout, but
the commitment to move to cash-based transfers and moving beyond pilots should be commended.

From an employment guarantee scheme, the Mahatma Gandhi National Rural Employment Guarantee Act



(MGNREGA) has emerged as a counter-cyclical automatic stabilizer in the rural economy, with spending and
rural output moving in opposite directions. Decline in spending in MGNREGA itself is an indicator that the
rural economy is booming.

Within the complexity of a coalition Government, expenditure tightening and changes in its composition have
been relatively successful. For example, pension expenditure and defence have been on a tightening more
since 2010-11, and subsidies are budgeted to be significantly tightened in 2012-13, yielding an overall
supportive outcome for non-plan expenditure. Plan expenditure, on the other hand, has not, on an average,
been tightened and is budgeted to expand significantly in 2012-13.

In this Budget, the Government has raised the outlay for social sector schemes — from drinking water and
sanitation to education and health. This is clearly important.

The second big take away in this Budget is about agriculture. it is clear that we need to find answers
for this critical life-and livelihood sector fast. The Economic Survey reveals that agriculture sector's
contribution has shrunk to 13.9 per cent of GDP, but it still accounts for the livelihood of more than 50 per
cent people. In Budget 2012, Hon'ble Finance Minister has announced enhanced support for the green
revolution in eastern India, which is increasing paddy yields. But this does nothing to fix the mess in which
the sector finds itself. We know that farmers face a double whammy. On the one hand, input costs are
increasing — from fertilizers, seeds, and water to labour. The cost of labour, for instance, in most states, has
increased by 20 to 35 per cent in the past two years. While, this brings direct benefit to people, it also adds
to the cost of food. The Minimum Support Price (MSP) has also increased, but not enough to pay for the
increased cost of cultivation. Then, when there is a bumper crop, and prices crash, public procurement
could not take up the increased yield. Paddy rotted on the roads. Farmers suffered. There was even news of
suicides. The increased Budget outlay must ensure that this mismatch is fixed. Otherwise, more money will
not be of any help.

While a serious attempt at fiscal consolidation cannot be faulted, the impact of a massive discretionary tax
effort entirely from the indirect tax side on income distribution could be severe. Budget look for discretionary
tax measures of Rs.41,000 crore for 2012-13, for an additional 0.5 per cent of GDP tax revenue realization for
2012-13. What is of concern is that all of this, and more, comes out of indirect — customs, excise and service
— taxes, since there is an actual discretionary loss from direct — income — taxes of Rs.4,500 crore. It does
not bode well that the Government was able to design consolidation only through worsening income
distribution.

The Budget does little to fix growing use of subsidized diesel in private vehicles. The Government knows that
the price of fuel is up, and there is all possibility that the price, volatile as it is, may increase in the coming
months. Our import bill for oil is up, as is the under-recovery of oil companies in the supply of fuel. This is
breaking the back of the Indian economy. We know all this. The use of diesel in private vehicles is up, and
any increase in the price of petrol only adds to the differential, to the pushes for more dieselization, and
increases the loss to the oil companies and toxicity in our air. Again, the government knows all this and there
was serious talk of a tax on diesel vehicles to reduce this burden to some extent. But even this small step —
which neither impacts the Aam Aadminor adds to inflationary pressures — has not been taken. Instead, all
that has been done is to increase the tax on large cars from 22 per cent to 24 per cent in the category up to
1500 cc and to 27 per cent in larger vehicles. This is good, but not good enough. It will not stop the



dieselization of vehicles.

I congratulate Hon'ble Minister for introducing a realistic and forward looking Budget for the Financial Year
2012-13.

*DR. THOKCHOM MEINYA (INNER MANIPUR): At the very outset, I would like to state that this Budget
is, on the whole, a good budget. Despite various difficulties on hand, the Finance Minster could come out
with flying colours in this year's budget exercise. My sincere congratulations to the Finance Minister and, of
course, to UPA Chairperson and Hon'ble Prime Minister under whose guidance such a good thing is
happening. For a country of this size and population, enormous efforts are needed. I would say that the
present UPA II government is just doing fine.

Our Finance Minister also deserves kudos for his down to earth and very frank approach while presenting
this year's Budget. Why I say so, is because he tries to formulate the Budget by maintaining a very clear
concept of continuity. In a democracy, continuity is what is central and prime.

We are about to enter the first year of the 12t Five Year Plan in which as HE Madam Rastrapati has stated in

her Address: "this 12t Five Year Plan aims at faster, sustainable and more inclusive growth". As we are all
aware, the plan will be launched with the budget proposal for 2012-13.

In keeping with these priorities the Finance Minister has identified five objectives that have to be addressed
effectively in the ensuing fiscal year. Thus, his budget identifies five objectives relating to growth,
investment, supply bottle necks, removing malnutrition and governance.

In order to achieve these five objectives, the budget introduced amendment to Fiscal Responsibilities and
Budget Management (FRDM) Act, 2003 as part of this year's Finance Bill.

In this budget, central subsidies are kept under 2% of GDP: to be further brought down to 1.75% of GDP
over the next three years.

The Finance Ministers proposes to raise Rs.30,000 crore through investment.

An attempt to reach broad based consensus in consultation with the state governments on the decision in
respect of allowing FDI in Multi Brand Retail is on.

Investment in 12t Plan in infrastructure has grown up to Rs.50,00,000 Crore; half of this is expected from
private sector.

The target for Agriculture credit is raised to Rs.5,75,000 crore.

Following the success of National Rural Health Mission, National Urban Health Mission is being launched.
UID-AADHAR is given adequate funds for enrolment of 40 crore persons.

A number of measures proposed to deter generation and use of unaccounted money.

White paper on black money to be laid in current session of Parliament.

Tax proposals mark progress in the direction of movement towards DTC and GST.



Income tax exemption limit is raised from Rs.1,80,000 to Rs.2,00,000; upper limit of 20 per cent tax slab
raised from 8 lakh to Rs. 10 lakh.

General Anti Avoidance Rule (GAAR) is being introduced to counter aggressive tax avoidance.

Standard rate of excise duty is raised from 10 per cent to 12 per cent; service tax rates is raised from 10 per
cent to 12 per cent; there is no change in peak customs duty of 10 per cent on non-agricultural goods.

Fiscal deficit is targeted at 5.1 per cent of GDP, as against 5.9 per cent in revised estimates for 2011-12.

Central Government debt at 45.5 per cent of GDP as compared to Thirteenth Finance Commission target of
50.5 per cent.

Actually, the Union Budget 2012-13 presented by the Finance Minster Pranab Mukherjee in Lok Sabha on
Friday having identified five objectives to be addressed effectively in the ensuing fiscal year including focus
on domestic demand driven growth recovery; create conditions for rapid revival of high growth in private
investment; address supply bottlenecks in agriculture, energy and transport sectors particularly in coal,
power, national highways, railways and civil aviation; intervene decisively to address the problem of
malnutrition especially in the 200 high-burden districts and expedite coordinated implementation of decisions
being taken to improve delivery systems, governance, and transparency; and address the problem of black
money and corruption in public life.

Hon'ble Finance Minister laid emphasis on striking a balance between fiscal consolidations and strengthening
macroeconomic fundamentals. He announced introduction of amendments to the Fiscal Responsibility and
Budget Management Act, 2003 (FRBM Act) as part of the Finance Bill 2012. He said that concept of "Effective
Revenue Deficit" and "Medium Term Expenditure framework" statements are two important features of
Amendment to FRBM Act in the direction of expenditure reforms. This statement shall set forth a three year
rolling targets for expenditure indicators.

The Finance Minister called for a need to have a close look at the growth of revenue expenditure,
particularly, on subsidies. He said that the Government will endeavor to restrict the expenditure on central
subsidies under 2 per cent of GDP in 2012-13 and over the next three years, it would be further brought
down to 1.75 per cent of GDP. Mr. Mukherjee said that based on recommendations of the Task Force
headed by Nandan Nilekarni, a mobile-based Fertilizer Management System has been designed to provide
end-to-end information on movement of fertilizers and subsidies which will be rolled out nation-wide during
2012. He said that transfer of subsidy to the retailer and eventually to the farmers will be implemented in
subsequent phases which will benefit 12 crore farmer families.

Individual income upto Rs.2 lakh will be free from income tax; income upto Rs.1.8 lakh was exempt in 2011-
12. Income above Rs.5 lakh and upto Rs.10 lakh now carries tax at the rate of 20 per cent; the 20% tax slab
was from Rs.5 lakh to Rs. 8 lakh in 2011-12. A deduction of upto Rs.10,000 is now available for interest from
savings bank accounts. Within the existing limit for deduction allowed for health insurance, a deduction of
upto Rs.5000 is being allowed for preventive health check-up. Senior citizens not having income from
business will now not need to pay advance tax.

While direct tax proposals in the Budget will result in a net revenue loss of Rs.4,500 crore, indirect taxes will
result in net revenue gain of Rs.45,940 crore. Thus, the tax proposals will lead to a net gain of Rs.41,440



crore.

My state Manipur had a very serious problem last year because of nearly four month long economic blockade
on the two National Highways — the only life line of the state of Manipur. Of course there is still a huge law
and order situation and the insurgency problem. All these work together to decelerate all development
activities in the State which are otherwise the crying need of the state.

There is a huge potential of tourism industry in the State. There are possibilities of people being able to
travel by bus on the Imphal-Mandale-Yangon-Bankok Route. Recently some young Manipur enthusiasts
organised a car rally from Imphal to Yangon. If such travels on these routes are made regular feature there
is much to be gained economically and otherwise. There is report that Myanmar had opened 700 shops at
Namphalong for cross border trade with India but no such facilities existed in India. Trade through Manipur's
border town of Moeh, legalized in 1995, is yet to pick up because of frequent blockades of the National
Highways and security along the route.

Manipur administration is doing everything possible to see that the railway line on the Jiribam-Tupul-Imphal
route is completed at the earliest. In my state, one hears of many projects being launched but very seldom
about their completion.

I do very respectfully urge upon the Union Government to intervene and help the Government of Manipur in
whatever way possible for the overall development of the State of Manipur. There are some important
pending issues for my state, Manipur.

They are:
(@) Providing Constitutional Safeguard to the territorial integrity of Manipur.
(b) Political solution to the vexed insurgency problem in the state.
(c) Repeal of Armed Forces (Special) Power Act, 1958.

(d) Establishment of National Highway (NH) Protection Forces for the NHs in Manipur to overcome
economic blockades etc.

(e) To make tourism industry a thrust area for the over all development of the State.

In order to fulfill them, the Union Government should come forward to increase the plan size of the state and
also to strengthen the existing non-plan outlay for the state. The state is facing a huge financial deficit after

the implementation of the 61" Pay Commission Recommendations.

With these few words, I once again support the Union Budget 2012-13 and request all the Hon'ble Members
to pass it unanimously.
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*SHRI BHAKTA CHARAN DAS (KALAHANDI): After the global crisis, India has a major responsibility to share at
global level and also ascertain accelerated pace of reforms domestically. These reforms have to ensure large-
scale investments, and also an all-inclusive development. The contribution and involvement of those sectors
capable of maintaining growth has to be ensured without losing focus on socialist schemes. In this backdrop,
I feel Budget 2012-13 is a balanced one.

This budget is aimed at addressing to the problem of inflation and for a stable economy looking at the global
economic concerns. It has endeavoured to provide a thrust to the areas like agriculture, education, industry
and social security.

With the present budget, India can be returned to a very high growth trajectory. Hon'ble FM has been
equitable to each and every sector which had been impacted by the slow growth and needs to push itself.
The budget placed by FM Shri Pranab Mukherjee will certainly ensure the economic growth of 7.6% in 2012-
13 and 8.6% in 2013-14.

Hon'ble FM Shri Pranab Mukherjee has recognized the importance of inclusive development. I am so thankful
to him for his focus on the development of backward regions of the country. Left wing extremism affected
areas have been given due preference. He has decided to carry the Backward Regions Grant Fund scheme



into 12t" Plan with an enhanced allocation of Rs.12,040 crore with an increase of over 22%. I am sorry to say
that the district administration is not taking MPs' view on BRGFs. Instructions should be given to incorporate
views of the members of parliament while taking up the projects for these regions.

"We think sometimes that poverty is only being hungry, naked and homeless. The poverty of being
unwanted, unloved and uncared for is the greatest poverty. We must start in our own homes to remedy this
kind of poverty." - Mahatma Gandhi.

I am happy with his budget and that he has paid much attention to social security and the needs of weaker
sections. He raised the allocation under the National Social Assistance Programme (NSAP) by 37% from
Rs.6,158 crore to Rs.8,447 crore.

Under the ongoing Indira Gandhi National Widow Pension Scheme and Indira Gandhi National Disability
Pension Scheme for BPL beneficiaries, the monthly pension amount per person has been raised from Rs.200
to Rs.300/-.

Also the lump sum grant is doubled to Rs.20,000 from Rs.10,000 on the death of primary bread winner
between the ages of 18-64.

To encourage micro enterprises, the FM has implemented a credit linked subsidy programme namely Prime
Minister's Employment Generation Programme (PMEGP) with the increased allocation of 23% from Rs.1,037
crore to Rs.1,276 crore.

The FM announced reward for farmers who repay their loans on time with additional 3% interest subvention.
Interest subvention of 7% is given to women self groups also for loans upto Rs.3 lakh and additional rebate
of 3 % for timely repayment. For this FM has allotted Rs. 300 crores.

The FM has placed Rs.25,555 cr. for Right to Education in FY13.

Rs.15,850 crore to be allocated to Integrated Child Development Scheme in 2012-13.
NRHM allocation increased to Rs.20,820 cr.

Rs.14000 crore for rural drinking and sanitation in FY 13 has been placed.

The FM has dealt with the direct cash subsidy to LPG, Kerosene.

Time and again the reports on malnutrition have been surfaced and been worries of the government. That is
why Hon'ble FM has addressed malnutrition decisively in the budget.

While speaking about education, target is proposed for 6,000 schools to be set up in 12t Five Year Plan.
The FM has given emphasis on 1 per cent loan subsidy on home loans up to Rs.15 lakh.
New PDS for food security is going to be adopted.

To provide more irrigation facilities for the purpose of agriculture, it is stated that state-run irrigation facility
would be set up.

Food subsidy will be fully provided in the Budget.



Gowvt. services, education, entertainment, public transport, school education have been exempted from
service tax.

New law for micro finance institutions has been introduced.
7 medical colleges to be upgraded to All India Institutes. Credit Guarantee fund for education loans.
National mission for food processing have been emphasized.

In order to strengthen the rural economy, the Government will provide Rs.10,000 crore to NABARD for
refinancing regional rural banks. The Agriculture credit target would be raised by Rs.100,000 cr. to
Rs.5,75,000 cr. I feel that strengthening the agriculture sector is the correct way forward.

Hon'ble FM has proposed Rs.242 crore project with World Bank assistance to improve dairy production.
Direct subsidy to retailers, farmers.

Irrigation, dams eligible for a special fund.

Hon'ble FM has assured that the country will become self sufficient in urea production in next 5 years.
Exemption of customs duty of 5% on equipment for fertilizer plants has also been proposed.

Proposal to allow foreign airlines to participate directly or indirectly in India has been considered actively in
the budget. External commercial borrowings to the extent of 49% to be allowed for aviation sector for next
year.

Economy to grow at 7.6 per cent in 2012-13.

Budget commits to multi-brand FDI.

Tax free-infra bond for Rs.60,000

Rs.30,000 crore to be raised through disinvestment.

Consortium for direct lending approved.

Implementation of the direct tax code at the earliest has been proposed.

Individual tax payer exemption limit to be raised to Rs.200,000 from Rs.180,000. Upper limit raised from Rs.8
lakh to Rs.10 lakh for 20 per cent bracket.

New tax slabs: Upto Rs.2 lakh rupees — NIL; Rs. 2 lakh- 5 lakhs — 10%; Rs. 5 lakh — Rs. 10 lakh — 20%;
above Rs.10 lakh — 30%.

Senior citizens to be exempted from advance tax payments.
Tax exemption of up to Rs.5,000 for health insurance for annual preventive health checkup.
Rs.1000 crores for National Skill Development Fund in FY 13.

Hon'ble FM has assured to table Microfinance Institution Regulation Bill, National Housing Bank Regulation
Bill, Registered Bank Regulation Bill and Public Debt Management Bill in this session which is a very bold and
appreciable effort.



Allocated Rs.15,890 crore for recapitalization of PSU banks

Tax exemption on individual share investment below Rs.10 lakhs.
FM promises tax incentive for new investors.

Infrastructure debt fund would be launched.

Showing his concern over the issue of black money FM told that information on black money stashed abroad
has started flowing in and prosecution to be executed in some cases. FM has proposed to bring white paper
one black money in the Parliament.

Introduction of compulsory reporting requirement of assets held abroad has been proposed.
FY 13 non plan expenditure at 9.7 lakh crores.

Non-tax revenue receipts estimated at Rs.1.64 lakh crores.

FM announces new equity savings scheme.

Basic custom duty proposed to be reduced for machinery and instruments needed for surveying and
prospecting for Minerals and for equipments required for installation of train protection and warning system
and upgradation of track structure for high speed trains. Full exemption from import duty on certain
categories of specified equipment needed for road construction, tunnel boring machines and parts of their
assembly.

Hon'ble FM has proposed to make 8,800 km of highways in FY 13; outlay has been raised.
Hon'ble FM has indicated FY12 fiscal deficit at 5.9% and FY13 fiscal deficit at 5.1%.

"A policy is a temporary creed liable to be changed, but while it holds good it has got to be pursued with
apostolic zeal." — Mahatma Gandhi

We should not forget the philosophy of Mahatma Gandhi who dreamt about the villages of India. One after

one we have attended 11 five year plans and going to begin with the 12t Five Year Plan. Our yearly
spending in the budget has gone up to 14 lakh plus. But we still do not have a model plan for our villages.
More than one lakh villages are situated along the rivers in the country which are always suffering from the
effect of flood, water-logging and sandcast. Our spending on the entire area is unable to give permanent
relief to the villagers. The ethnic problem of religion and caste conflicts has divided the villages into pieces
which need to be addressed permanently to build a strong village with unity, peace and progress. Therefore,
it is necessary to prepare a village model plan which should address all the issues and ensure a strong
developed village with participation of one and all of the villagers. The deficiencies of the Panchayati Raj
should also be dealt with in the model plan.

I would like to draw the attention of the government towards the issues of the western districts of Odisha.
Educationally KBK, is the most backward region and the people of Kalahandi which is situated in the center
of KBK region have been demanding one rural university, agricultural university and a medical college. These
institutions are needed to be located in Kalahandi to address the long pending deficiencies of higher
education, agriculture and medical problems.



Overall I am reasonably happy with the present Union Budget for 2012-13 brought by Hon'ble Finance
Minister Shri Pranab Mukherjee and support it.
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*SHRI BADRUDDIN AJMAL (DHUBRI): First of all congratulations for presenting the nation a well
drafted budget.

Your emphasis on GDP growth rate of 6.9%, infrastructure development, direct subsidy to farmers, the
introduction of GST in place of VAT, Rajiv Gandhi Equity Savings Scheme, declaration of 1000 new banking



facility under SWABHIMAN Scheme, education, social sector development is appreciable.

You are aware that our party AIUDF supports UPA Government on the understanding that this will help in

solving some of the critical issues of Assam like flood and erosion, early completion of ongoing time and cost

over-run national projects, minority development schemes, etc. Here, I am highlighting some of the major

issues of Assam and requesting for inclusion of some Assam specific development programs.

However, after detailed scrutiny of the General Budget 2012-13, I failed to detect any special provisions

aiming to solve the national issues of Assam and development deficits. Instead, I have found that the special

needs of Assam and other NE states have been ignored to a great extent.

1.

10.

11.

Declaration of flood and erosion as a national problem, new projects or special grant for setting
up a dedicated fund to take up studies on the issues relating to flood protection and river bank
erosion management (sand formation increases the water level of Bramhaputra every year).

Rehabilitation of the erosion victims.
Construction of Dhubri-Fulbari bridge over river Brahmaputra

Establishment of Medical College, Engineering College, Agricultural College and Fishery College in
the Muslim majority districts of Assam.

Establishment of the special campus of Aligarh Muslim University in Dhubri.

Re-opening of Rupshi Airport

Re-opening of International River Port of Dhubri.

Establishing of "The Grameen Bank Project" in all Char and Muslim majority Panchayat of Assam.

Reservation for Muslims in all Govt., Semi-Govt. Private Sector appointments and admission of
Muslim Students in the IITs, Medical Colleges, Engineering Colleges, Agricultural Colleges,
Polytechnics, IITs of Assam as per population pattern.

Provide Patta for Char land.

Review and re-consideration of MSDP schemes sanctioned for Assam.

Points of deprivation to Assam and NE States: Assam and NE States have been completely ignored and
deprived. Only mention on North East is the Rs.500 cr. pilot scheme for promotion and application of geo-

textiles.

Major specific instances of Deprivation and Discrimination:

1. 18% increase of funds for ST/SC. Good! But not a penny for minority people.

2. Farmers will get direct Subsidy from now but there are around 20 lakh farmers living in the coastal
(CHAR) area of Bramhaputra in Assam who don't even get KCC loans also.

3. Increase of service tax as well as excise duty tax for 2% at a time will put extra burden upon AAM

Janta and will increase price of necessary commodities.

4. The Budget and Hon'ble Prime Minister's speech after the Budget is a clear indications of further hike



of fuel price which will add an extra point on the miseries of common people.

5. This budget has exempted tax for the people earning below 2 lakhs/annum which is just Rs. 25,000
more than previous slab but it should be upto 3 lakhs. It will help common people little bit.

6. Non-declaration of Flood and Erosion as national Calamity despite all party demands of several years.

7. No specific mention of the completion of three time and cost over-run national projects of Assam viz.
Bogibeel of rail-cum road bridge, east west corridor and Silchar-Lumding broad gauge conversion.

8. No relief to the jute farmers and small tea growers of Assam who are in distress.

I am sure, Hon'ble Minister will appreciate that all the above proposals will have significant impact in
addressing the development deficits of the entire Assam wherein majority of the population belong to
minority community.
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*SHRI SANJAY DHOTRE (AKOLA): Agriculture is the backbone of our country. Agriculturists of this country
help us in fulfilling one of the three basic needs in our life. I feel it sad to mention that even after several
years of Independence, we could not become self-reliant in agricultural produce. Every year, farmers of the
country hope some relief in the Budget. However, like every year, they have been disappointed this year
also. Hon'ble Finance Minister, through, conveyed sympathy towards the farmers of this country but
wrapped their problems in few lines of the Budget. It is amply clear from the policies of the Government that
the future of the agriculture or agriculturists is very dark. 70 per cent of population is totally dependent on
agriculture. However, due to lack of will on the part of the Government, farmers of this country and the
workers of unorganized sector are on the verge of starvation.

As you are aware, cases of most of the suicides of the farmers are from Vidarbha Area and the majority of
the farmers committed suicide were cotton growers of Vidharbha area of Maharashtra. Six of such districts of
Vidarbha area are severely affected and are declared as suicide prone districts of the country. Packages were
announced by the Prime Minister and Chief Minister of Maharashtra in the past. However, the benefits of
those packages did not reach the needy farmers due to rampant corruption and absence of proper
guidelines for the purpose. An Inquiry Committee was also set up for this purpose which clearly indicates
that the Government is also well aware of the corruption involved. Besides, there is no clear cut policy of the
Government as far as export and import of cotton is concerned. Sometimes, Government impose abrupt ban
on export of the cotton resulting in huge losses to the farmers and sometimes, it reduces the import duty on
cotton benefiting cotton growers of other countries and leaving this country's cotton growers farmers on the
verge of starvation. There should be a clear cut policy in this regard.



I wish to point out that the indigenous demand and requirement of the cotton in our country is 200-220 lac
bales, and since last five years, the production is around 350-380 lac bales There is a surplus of 150-180 lac
bales. However, Government is granting permission to export only to the tune of 25-50 lac bales every year
and that too sometimes, ban is imposed on the export of the cotton abruptly. Instead of promoting the
exporters, the Government is engaged in harassing these exporters in the pressure of Textile and Garment
Lobby. There is a growth of around 400% in the Garment industry, whereas the cotton growers and cotton
exporters, which are in a large number, are being harassed just to benefit few people. I strongly demand
that the Government should grant permission to export cotton to the tune of 150-200 lac bales every year.

Besides cotton, similar treatment is being meted out to the farmers growing onion, oilseeds, pulses.
Whenever, they are in a position to earn from their produce, Government imposes abrupt ban on export of
these items and reduce or remove the import duty on these items resulting in a huge loss in long term to the
farmers, just at the behest of middle-men involved in export. A strong racket has been developed in our
country which is being strengthened with the help of Government. There is no guarantee to the importers of
these items for the regular supply of these items to import every year in the absence of any clear-cut policy
on the part of the Government. There is also huge variation in the prices of these commodities due to this.

I strongly demand a white paper should be published by the Government in this regard as to under which
circumstances Government was forced to take such decisions against the farmers.

It is pertinent to mention that the loans of the farmers worth Rs.72,000/- were waived off by the Government
in the past. However, the real beneficiaries of the scheme were not the farmers, but the banks. This means,
instead of providing any relief to the farmers, relief was provided to the Banks in the name of farmers and
only those farmers who have land up to 5 acres only, which are very less in number, could get benefit of the
scheme.

The only problem of the farmers, Hon'ble Finance Minster could see, is only related to the loans and the
Government's sympathy towards farmers is only limited to the loans being provided to the farmers.

There is a mention of the interest subvention scheme for providing short term crop loans to farmers at 7 per
cent interest per annum to be continued in 2012-13. It has been mentioned that additional subvention of 3
per cent will be available to prompt paying farmers. In addition, the same interest subvention on post-
harvest loans up to six months against negotiable warehouse receipt will also be available. This will
encourage the farmers to keep their produce in warehouses. However, the Government has failed to identify
the real problems being created by the Banks and the Financial Institutions. Though farmers wish to repay
the dues promptly, instead of charging 4 per cent interest per annum, Banks are charging 7 per cent
interest per annum on the ground that they don't have any clear cut instructions from the Government.
Besides, sometimes, in the name of service charge, the Banks are charging a lump sum amount to the
farmers arbitrarily. There is no control of the Government on the Banks and they choose to close eyes when
these farmers are being harassed by the Banks and Financial Institutions. I urge upon the Government to
provide loans to the farmers at 4 per cent interest not only on term loans but also for purchasing all
agricultural equipments such as tractors, infrastructure to create small irrigation facilities etc.

There is a mention of food security by the Hon'ble Finance Minister in his Budget Speech. It has been
mentioned that to ensure that the objectives of the National Food Security Bill are effectively realized, a
Public Distribution System network is being created using the Aadhaar platform. I wish to draw the attention



of the Hon'ble Finance Minister towards the various loopholes in the existing Public Distribution System. The
food grains meant for supply through Public Distribution System are being smuggled and are being sold
openly in the neighbouring countries like Nepal. The needy people are still deprived of the quality food
grains through Public Distribution System. There are several problems like shortage of ware-houses and
godowns to keep these agricultural produce which have to be looked seriously, otherwise, granting more and
more funds to the Public Distribution System is meaningless unless we plug the loopholes and see that the
food grains reach to its proper destination instead of landing in the wrong hands.

Besides, it has been mentioned that National Programme of Mid Day meals in Schools has enhanced
enrolment, retention, attendance, and also helped in improving nutrition levels among children and an
amount of Rs.11,937 crore for this scheme has been allocated in the current Budget. However, 1 wish to
draw kind attention of the Government towards the sub-standard meals being provided to the students in
the school. In the recent past, we have witnessed several such incidents through print and electronics Media
about the rampant corruption involved in Mid-day-meal scheme of the Government. Besides, in some States,
the enrolment in the schools has enhanced in such a suspicious way that crease doubt whether enrolment of
a single student is being done in more than one schools at one point of time. All these things are required to
be looked into seriously and monitoring of the schemes, which is most important part of the scheme, should
be strengthened. Similar is the case with the Rajiv Gandhi Scheme for Empowerment of Adolescent Girls,
SABLA, which was introduced last year with a view to address the nutritional needs and other educational
and skill development initiatives for self development of adolescent girl. An amount of Rs.750 crore has been
proposed for this scheme. However, there is no monitoring whether the funds are being misused or are
being used to address the nutritional needs of the adolescent girls.

It has been proposed to increase basic customs duty on standard gold bars; gold coins of purity exceeding
99.5 per cent and platinum from 2 per cent to 4 per cent and on non-standard gold from 5 per cent to 10
per cent. In sync with these, basic duty on gold ore, concentrate and ore bars for refining is being enhanced
from 1 per cent to 2 per cent. On the excise side, duty on refined gold is being increased in the same
proportion from 1.5 per cent to 3 per cent.

There is a strong resentment amongst those who are involved in the business of Gold and agitations all over
the country are going on to roll back this customs and excise duty on Gold. Imposition of these customs and
excise duties will result in black-marketing and smuggling of gold and related items from the neighbouring
countries. As you are aware, we are already facing severe problems pertaining to circulation of
fake/counterfeit currency being imported illegally from the neighbouring countries and even after sincere
efforts, we are not in a position to stop import of counterfeit currency. We are creating one more problem for
ourselves by increasing the customs and excise duty on gold and related items, thereby encouraging
smuggling of these items from the neighbouring countries. besides, this, several procedural formalities have
been introduced such as keeping of record of a customer buying Jewellery worth Rs.2.00 lacs and imposition
of Tax Collected at Source (TCS) on them etc. which is almost impossible for a small jeweler and all these
procedural formalities needs to be reviewed and taken back. Besides, due to this inaction, the small jewelers
and work force connected with them would be wiped out totally within a span of few years and only big
Corporate Houses selling branded items and Multi National Companies dealing in the business will survive. I
fail to understand why Government is being upon to put these small jewelers and work force involved with
them on the verge of starvation and to see that they are wiped out just at the behest of Corporate Houses



and Multinational companies. I strongly demand that the customs and excise duty increased on gold and
other related items should be immediately rolled back.

One more important point towards which I wish to draw the attention of the Government. The problem of
naxalism poses grave threat to the internal security. The most important cause may be the poor
implementation of the different welfare programmes and policies in the needy areas in the country. The
Government is not taking adequate steps to deal with this problem which needs consistent efforts and strong
political will. Above all, we need proper coordination among the different agencies who are dealing with this
problem and ensure the developmental activities should be carried out without any interference in the
process. Attention in this Budget should be paid to the core sectors like improvement of health care and
sanitation in the tribal areas, improve the standards of education specially in the sector of girls education,
employment generation programmes and proper evaluation, strengthening public distribution system, better
communication etc. These are some areas, which need attention and Budgetary provisions if we want to
resolve the Naxalite problem in the country.

Coming to the Education Sector, I wish to point out that according to the India-specific survey findings of
UNESCO, whereas 76 per cent of schools in towns and cities have electricity, a mere 27 per cent in villages
have the facility. Fewer than half the schools in villages have toilets for girls. The implications of the urban-
rural divide are significant, given especially that India is one of the three Asian Countries where more than
half of the enrolment is in villages and less than 17 per cent in cities with more than 1 lac habitants. I urge
upon the Government to look into it seriously and besides creating additional infrastructure, the existing
infrastructure in this sector should be improved, else, the sole purpose of Right to Education Bill would be
defeated. Schools in the villages not only require quality education but also other basic necessities like toilets,
sanitation, drinking water, black boards etc., and due care should be given to them.

As regards Direct Taxes, the Parliamentary Committee on Finance has examined in detail the Direct Tax Code
and has recommended that the exemption limit on tax should be raised from Rs.1.80 lacs to Rs.3.00 lacs.
However, keeping aside the recommendation of the Parliamentary Committee, the Budget proposes
exemption of income tax up to a limit of Rs.2.00 lacs. Only. I urge upon the Government to look into this
serious aspect and declare exemption of income tax up to the limit of Rs.3.00 lacs.
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*SHRI NILESH NARAYAN RANE (RATNAGIRI-SINDHUDURG): With his incisive knowledge and
perceptive thinking, the Finance Minister Shri Pranab Mukherjee has been steering our economy through
turbulent times. This Budget reflects his abiding commitment to a strong and resilient economy.

Budget is a comprehensive document of the present economy that draws from past performance leading to
future projections on a range of sectors. The Budget 2012-13 has been termed by many as statusquoist. I
for one do not disagree with that. Status quo, to me, is not a pejorative term; it signifies the stability and
resilience of the economy. I think, the Government needs to be complimented for reconciling differing
perceptions in a coalition Government and at the same time thinking about the long term growth of the
economy. In almost all contentious areas such as FDI in retail, De-regulation of Diesel Price, land Acquisition
and SEZ, the Direct Taxes Code, GST, etc. Government commitment has been crystal clear. The Budget has

indicated to address the subsidy burden to bring it to 2 per cent from the current 2.4 per cent in the next
three years. The budgeted figures for oil subsidy indicate a decline by about 36.4 per cent. He has also
indicated a dynamic pricing regime for petroleum products. But all these cannot be accomplished in a jiffy.
The Finance Minister, with his innate conciliatory approach in policy making, is confident that the
Government will take on board all the coalition partners and also others in building a congenial environment
for reforms.

The Budget needs to be seen in the overall context the Indian economy, which has clearly been on an
upward growth path — from an average annual rise of three to four percent in the past three decades, to
over eight percent in most part of the last decade. Though the growth this year is just below seven percent,
it is still impressive given the overall economic scenario across the world. The Finance Minister has assured all
of us that the economy will grow little better this year. I believe that our growth record depends much on
the global economic impulses which are severely impacted by the volatile political environment in several
parts of Middle East and North Africa, further squeezing the international crude oil price. While cherishing
the growth record of national economy, we should not lose sight of the development score card of the States
in India. The recent data from Central Statistical Organization shows that the growth in the gross state
domestic product is starkly lopsided across the country. Seven States including Maharashtra are growing in
double digits, while five states are growing less than seven per cent. Need for a reasonably balanced growth
across states can hardly be overemphasized.

The Finance Minister has presented a budget which has the potential to put our economy in a high growth
trajectory. For this, he has rightly targeted the productivity growth of agriculture through greater allocation
of funds for agriculture R&D. The announcement of monetary grants for agricultural R&D in several state
agricultural universities is welcome indeed. Among the grants announced include Rs.100 crore each to Kerala
Agricultural University (KAU) and Acharya N G Ranga Agricultural University (ANGRAU), Hyderabad; Rs. 50
crore each to University of Agricultural Sciences, Dharwad; Chaudhary Charan Singh Haryana Agricultural
University, Hissar, and Orissa University of Agriculture and Technology, Bhubaneswar; and Rs.25 crore for

Agri B-School, Institute of Rural Management, Anand (IRMA). The Finance Minister has not paid any
attention to the state of Maharashtra. In this connection, I would like to draw your kind attention to the need



for augmenting agricultural productivity of Konkan region of Maharashtra, which is having favourable
agricultural climate of tropics, geographically the hilly region with long coastal sea shore gifted with long rice
culture, horticultural potential and the coastal agro-aqua farming. Dr. Balasaheb Sawant Konkan Krishi
Vidyapeeth at Dapoli, District Ratnagiri, Maharashtra has been undertaking a lot of R&D for the benefit of
the agricultural and horticultural farmers of Konkan. I urge the Finance Minster to consider providing liberal
grant to the Konkan Krishi Vidyapeeth for their R&D.

Lack of adequate infrastructure is another area that is a major constraint on our growth. The Budget,
therefore, has put thrust on infrastructure. The Finance Minister announced a slew of proposals, including
allowing financial institutions to raise about Rs.60,000 crore from tax-free bonds and envisaging a greater

private participation. He also indicated that investment in the sector during the 12t Five Year Plan (2012-17)
will go up to Rs.50 lakh crore, about half of which is expected from the private sector.

Apart from growth, fiscal consolidation is another are a the Budget has laid adequate thrust on. A
commitment to reduce fiscal deficit to 5.1 per cent of GDP is well thought out and planned. And, given the
Government's commitment to bring about buoyancy in non-tax revenue, the target is certainly achievable.
The Finance Minster has a road map to follow in the direction of Fiscal deficit reduction. I am sure, at a time
when the rating of the government and the country is dependent on how we are going to achieve this
target, some serious efforts should be made.

Before, I conclude, I would express my disappointment on one important area that this Budget has
neglected. That is tourism sector. Since I represent the Konkan region of Maharashtra, which is a region of
vital tourist importance, it pains me to know that travel and tourism sector, which is the largest employment
generator in the country, has once again not been given the importance it should have got. It has not been
granted the industry status, for which there have been demand in the past many years. Besides, the
hospitality sector and other tourism-related service providers, who earn foreign exchange, although included

as the 13t sector in the Service Export Promotion Council (SEPC), set up by the Ministry of Commerce
recently, did not get any benefits, unlike those extended to other service exporters, who earn foreign
exchange. The proposal to raise service tax rates to 12 per cent from 10 per cent is also going to adversely
affect the sector. Even then, I am not losing heart. The Government can always make course corrections
through executive decisions. Every thing cannot be said and done through budget alone.

There are many finer points in the Budget, which my learned colleagues have dealt with before me. . One

thing, I want to say that the Budget 2012-13 is important as the country embarks on the 12t Five Year Plan,
commencing from this year. There are several issues which need to be addressed on a five year basis. A
long-term perspective is inherent in the Budget. We need to support the Government in strengthening its
resolve to carry out long term economic reforms, in the larger interests of the poor and the deprived sections
of the society.

*SHRI P.C. GADDIGOUDAR (BAGALKOT): The rise in the income tax exemption limit to Rs.2 lakhs
would have been increased to Rs.3 lakhs thereby pleasing many.

The Budget also contained a promise of white paper on "Black Money" and some measures to tighten the



means of undisclosed incomes. These included, making it mandatory for all assets held abroad to be
declared and TDS Tax collection at source on high value cash purchases of Bullion, Jewellery, etc. is
appreciable. The time frame and mode has not been envisaged on White Paper on Black Money — this
money is sufficient enough to clear off the Indian Rs.40 lakhs Crores debts resulting in non-levy of taxes and
budget for years.

One of the biggest tax reforms, the Direct Taxes Code is kept in abeyance despite the parliamentary standing
committee having submitted its recommendations on the DTC bill; Also there was nothing much for the
corporate sector to feel upbeat about. One the much awaited Goods and Services Tax, too, it is merely
stated that the drafting of the model legislation was under progress.

It appears that there is no concrete measure to overcome inflation and no plans for removing supply
bottlenecks which have led to steep rise in food prices.

Imposing serious economic reforms, the Budget may increase the cost for both industry as well as
consumers. The programmes/efforts to accumulate extra Rs.45940 crores through indirect taxes may lead
further rise in prices.

The time frame/line for implementation of General Service Tax is not given because General Service Tax
once instituted/collected, the revenue will rise at macro level and problems can be solved.

There is no effort to reduce the wasteful expenditure on credibility of track records. Although much support
has been extended to agriculture sector there is no proposal regarding irrigation projects backed by requisite
power. The negligible 2.5% growth rate in agriculture sector cannot be considered as growth rate. The
Finance Minister would have reduced the interest rates on agriculture lending instead of giving 3%
incentives on loans.

The Finance Minister has explicitly stated that direct subsidy will be given to the beneficiaries through "Adhar
Cards" — but the "Adhar Card" work has not completed to the desired status and facing many problems.

The renowned project of linking of inter-State rivers which is very prominent issue in the interest of the
Nation has not properly been dealt with.

Under NREGA, funds have been generated but there is no yardstick of its utilization.

Permitting the airlines to raise capital trough external borrowings upto 1 billion rupees for one year and
allocation of Rs.4000 crores against demand of Rs.7293 crores in plan 2012-13 and proposal to allow full
exemption of customs duty on aircraft spares and equipments and allowing direct import of ATF (Aviation
Turbine Fuel) is a very good support to the sector. It is appreciated.

Like farmers, the weaving sector also require support. This sector is in pool of problems since long time —
some more assistance is needed to be initiated and it is the need of the moment.

*SHRI SURESH ANGADI (BELGAUM): At the outset, I would like to say that if anything is to be reversed
in this Budget, it should be the whole approach towards subsidy. Subsidy meant for people who make and
work for growth of GDO. This budget proposes to cap subsidies at 2% of GDP in 2012-13 and to bring it
down to 1.75% in the next three years. This GDP is produced by the people who are working as labourers. If



they produce more the GDP will grow. Thus, subsidy on their food, fuel and fertilizers is a must. It should not
be reduced. However, these subsidies are to be enhanced and ensured that they reach the beneficiaries
100%.

The policy of UPA-II is anti-citizen. The Government strongly believes that the people should be taxed
wherever they could be. It imposed tax on each and everything i.e. on earning, manufacturing, trading,
spending and even on education. An education cess is levied in addition to income tax. About 55% common
man spends on taxes either directly or indirectly.

The increase in excise duty by 2% is going to have adverse impact in manufacturing sector. It will be
sluggish. In this budget, there is no scope for industrial growth at all. For example, the duties and taxes
imposed on gold sector are going to affect the business of gold and jewellery making business adversely. It
will hamper its exports from the country.

Service tax has been increased from 10 to 12%. Number of services have been increased and brought under
Service Tax net. One cannot say that taxes should not be levied. Taxes are meant for construction of the
country; development of the country. But, these taxes do not serve their purpose. Instead, they pave way
for tax avoidance as well as encourage black money.

Infrastructure has been neglected and it is the most affected. The target of 20 kms a day in highway
construction is just 5 kms per day. Power sector is suffering with problems of coal supply and environmental
issues. Most of the country, especially in rural areas, the power scenario is very grim. There is no concrete
step towards improvement of power sector of the country.

The Government funds centrally sponsored schemes under various Ministers. JNNURM got the maximum
increase i.e. 68% in comparison to budget 2011-12. Rajiv Gandhi Gram Vidyutikaran Yojana got almost 40%
more. Though such higher allocations are good, the fact is that such hiked allocations do not reach the
target people. In JNNURM the maximum benefit still goes to middlemen. The Government did not make any
provision to ensue proper utilization of these funds to benefit the real beneficiaries intended to the.

One of the important taxpaying segments is salaried people of be country. Tax on their earnings is deducted
almost at source. However, despite the ever increasing inflation rate, the UPA-II Government made a mere
hike of Rs.20,000 only for no tax bracket from rupees one lakh eighty thousand to rupees two lakhs. Instead,
the no tax bracket should be upto Rupees three lakhs. But the UPA-I Government favoured the higher
income group i.e. Rupees 5 lakh to 10 lakh slab by including them under 20% net.

Agriculture is the backbone of the country. Even a child knows this. However, it is sad that the UPA-II
Government have conveniently ignored this sector. There are no plans or schemes in the Budget for growth
of this sector. Despite the announcement of loan waiver scheme by UPA-I, still the farmers of the country
commit suicide. Because, the benefits of the scheme did not reach the farmers.

Agriculture and industrial growth both are pillars of a strong economy. The UPA-II Government have
neglected these sectors due to lack of vision, policies and their implementation.

I would like to mention that Hon'ble former Prime Minister of India Shri Atal Bihari Vajpayee ji had courage to
initiate plans for interlinking river waters such as Ganga-Cauvery River Linking. The Hon'ble Supreme Court
have also directed the UPA-II Government to set up a special panel forthwith for interlinking of rivers on a



war-footing to benefit the entire nation. However, there is neither mentioning about the river linking nor
allocation of funds in the Budget 2012-13.

Overall, this budget is unsatisfactory augmenting the problem of poor and common man of the country.
Therefore, I strongly urge upon the UPA-II Government to re-look into the suggestions given by the Hon'ble
Members of this House and to work for the welfare of the country.
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*DR. MIRZA MEHBOOB BEG (ANANTNAG): The General Budget presented by the Finance Minister did not provoke exciting
responses. Nobody went jumping or shouting or Roll Backs were not heard. By & large response was mute, even critics
were restrained in their versions. One thing was very evident that the Government does not have an early election on mind
as population was not in sight, which is fashionable. Cutting down allocations on fuel, fertilizers or even food speaks of a
long term plan. Even a restriction on diesel subsidies is thought stimulating as those who can afford petrol are using diesel
and avail subsidy on diesel prices. Government had described presentation of Railway Budget as forward looking but in
mater of house the same Government had to 'bite the ballet'. Hope this one does not go that way.

Mr. Jaswant Singh from Opposition spoke brilliantly touched on credibility of the Government and said they wished



Government to succeed as that ment success of nation. The credibility of the whole political system has suffered a set back
and both Opposition and Government has to be above board to restore that. Had you sincerely wished Government to
succeed? The Opposition has a lot more to do to achieve success of the Government and therefore of the nation. Doing
everything to create perpetual uncertainty does not augur well for the nation. Talk of early polls day in and day out has
created that.

Mr. Finance Minister our State of Jammu and Kashmir has huge tourism potential; several number of places in Kashmir
remained unexplored. Kashmir's carpet, Saffron, handicraft, horticulture, floriculture could bring in huge revenue if attended
on priority at national level.

Due to political turmoil after 1989, we have huge number of migrants (Kashmiri) in Jammu, Udhampur and other places.
We cannot help their development from MPLADS also. Please allow us to use more MPLANDS in those areas.

Mr. Finance Minister, this Government has to muster courage to put brakes on population explosion and corruption. Unless
immediate, effective, concrete, time bound steps are taken on these two fronts, not much can be expected from the
Budgets to happen.
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*SHRI J.M. AARON RASHID (THENI): This is the seventh budget in a row by our United Progressive
Alliance Government led by Dr. Manmohan Singh who was chosen as a right man for the right job by our
UPA Chairperson Madam Sonia Gandhi. I also congratulate our Finance Minister Pranab Mukherjee for his
valiant efforts to have a balanced budget even at a time when we face enough of economic challenges.

On behalf of the Income Tax Payers, especially the Government Employees, more particularly the Group 'C
Employees, I would like to thank the Hon. Finance Minister for lowering the Income Tax by way of raising the
exemption limit to rupees two lakh. A sizable number of salaried class people would be benefiting with your
raising the 20% slab to rupees ten lakh as upper limit. At least Rs.4,000 crore would be the direct tax
revenue loss due to this.

The Finance Minister has indicated that the process of streamlining the fertilizer subsidy is in the pipeline. I
urge upon the Finance Minister to see that the subsidy mechanism is there in place without having scope for
mismanagement. When we have raised the farm allocation by 18% we must see that the benefits reached
the farmers so that our food production goals are met. I would like to agree with the critics of this budget
that the allocation for food subsidy is far below the need at the ground level. I hope the Food Security Bill on
the anvil would help fill this gap.

I want to be as optimistic as the Finance Minister who would like to fix a target for our economic growth rate
to be 9%. After three years of recessionary trend that prevailed in the economies of the Developed World, its
recoil effect is felt in our Indian Economy. The devaluation of rupee, the inflation of essential commodities
including that of food inflation, the overall price rise situation and the continued oil price increase have had
its impact on our Economy. Hence I would like to point out that most of the increased allocation may not
meet the requirements as they would be gobbled up by either the rupee depreciation or the inflation. So we
need to increase our production especially in the agricultural sector which is our mainstay.

In order to add pep to agricultural growth we must give stress to agricultural research and training and



utilization of modern techniques. Agricultural credit must be made available at the crucial hours when the
farmers may need them. I would like to point out that our Banks are still way behind in encouraging our
farmers in a positive way. Since banks are found to be discouraging the small and marginal farmers to
approach our Banking Institutions, our farmers are falling into the trap of private moneylenders. This gives
rise to huge debt burden on our farmers. Our much acclaimed loan waiver scheme that benefitted many of
our farmers must not go in vain. So I urge upon the Finance Minister to see that Agricultural credit facility is
given a thrust. This needs to be done to increase food production and successfully implement the proposed
Food Security Legislation.

Agricultural activities in the hilly regions must get a special package. For instance the spices and other cash
crops grown in areas like that of my constituency need to have storage and marketing facilities. When the
growers and the plantation owners get very less for the produce, naturally the agricultural labour and the
workers in Estates and the processing units may not be attracted to continue in Agriculture. When middle
men make huge money in the sale proceeds in the absence of a reliable marketing system in place, naturally
the labour and the workers may not be left with enough money to be paid.

At the time when prices are increasing, the increase in wages for the agricultural labour becomes a must. By
way of setting up processing units and cold storage facilities and ensuring better marketability of our spices
and promoting exports, we can help save that agro economic activities in the foot hills of Western Ghats.
Periakulam, Cumbum, Theni and Bodinaickanur, in my Constituency are witness to the traditional cultivation
activities pertaining to spices. Hence I urge upon the Government to identify and select different zones in the
country where tea, coffee and spices along with other cash crops are cultivated. Then the Government must
pump in money for increasing production which will help as to have viable processing units and enviable
marketing opportunities.

Employment opportunities in the farm sector especially in food production and food processing must
increase. There is also a need to retain the workers especially the youth in the farm sector. We also need to
attract more youth towards our traditional occupation of agriculture. When the majority of our populations
are young people, we must see that job opportunities are created for them. Our agricultural sector has got
enough of scope. There is an urgent need to have a road map towards increasing employment opportunities
along with the increase of food production. They must be complementary to each other.

Our gross tax revenue this year would be Rs.10.77 crore. When compare to the previous year the increase in
the gross revenue this year would be Rs.1.75 crore. This comes to the central kitty from the customs duty,
excise duty, service taxes, corporate tax and income tax. The share given to the States are found to be less.
Tamil Nadu gets only Rs.15,000 crore this year Some states are claiming share in the Service Tax also.
Balanced growth of all States could be made even by having a reconsideration to share with the State
Governments, the revenue mobilized by the Centre through Service Tax net cast by it in almost all the
activities of the Service Sector.

The Budget stresses on the need to give a thrust to boost our infrastructure. While welcoming this, I would
not like to be failing in pointing out to the moves by the Finance Minister to strengthen the facilities in the
health sector. I find more allocation has been made for NRHM and ICDS. At this juncture, I would like to
urge upon the Centre to extend these facilities to the rural people living in remote villages in the hilly and the
forest terrains found in places like that of my Theni constituency. At this juncture, I would like to welcome



the move of the Finance Minister to provide duty exemption to some of the life saving drugs.

It has been found in this year's Budget that allocation for Scheduled Castes and Scheduled Tribes has not
been increased this year. Special Component Plan and Tribal Sub-Plan must not be sidelined. When we aim
at inclusive growth taking along with us the deprived sections and the depressed class of people, we must
apportion adequate funds for their upliftment economically apart from lifting them up educationally. This
positive intervention is needed to help them come up socially.

While urging upon the Government to be cautious while resorting to disinvestment of our public sector units,
I urge upon the Hon. Finance minister to cautiously tread, taking care to avoid the repeat of forcing LIC to
be a forced buyer. We must help the PSUs to gear up in tune with the changing times in adopting modern
technology.

Requesting the Government to take effective steps to make available fertilizers that are in short supply and
found to be selling at a higher cost, I want the government to take necessary steps to protect our agriculture
and the agriculturists. Unfailingly I also appreciate the efforts of the Centre in this regard.

*SHRI G.M. SIDDESHWARA (DAVANAGERE) : The Union Budget for the year 2012-13 is disappointing and does not give
priority to economic reforms. Economy of the country is seriously affected but the Hon. Finance Minister has not taken any
reformative steps for its revival. The economic growth of the country is on the decline but the Budget has offered nothing to
speed up the growth.

For the last two years people of the country have been greatly affected by inflation, which has not gone below two digits.
Food inflation has touched upto 22%. Expectation of the people of the country for a series of economic reforms has been
left in the lurch.

Central Excise Duty and Service Tax has been raised by 2% each. It would not only lead to further rise in prices of all
essential commaodities and service charge but also lead to rise the inflation level. This would have an adverse affect on the
poor and the middle class.

It appears the Budget has depended heavily on the service sector, which contributes 59% to the country's gross domestic
production. Further dependence on this sector would affect the country's growth. There would be difficulty if we neglect the
primary and secondary sectors and encourage only service sectors. The economic slow down has been common in the
western countries because those countries were much dependent on the service sector, which led them to witness
economic crisis.

People of the country expected that the Hon. Finance Minister would take steps to bring down the diesel and petroleum
prices. No such efforts are made in the Budget. Repeated increase in the prices of petroleum products has caused
escalation in the prices of essential commodities, but the Hon. Minister has not taken any steps to curb the same.

Excise Duty on the branded and non-branded gold jewelries is raised by one percent. It would not only burden the
customers, but also lead to increase in the prices of gold jewelries by 3 or 4%. Hence I would like to request the
Government to look into this issue.

As far as industrial growth is concerned this Budget is disappointing as there is no encouragement for industrial
development as they are already facing power crisis. The entire country including Karnataka is facing power crisis.
Therefore the Hon. Finance Minister should encourage the state to generate more power. Power is very essential for
growth, but unfortunately it is neglected. There was an announcement that coal blocks would be allocated to power
projects, but there is no clear policy for supplying of coal to the power projects.

Indian economy is based on agricultural and its allied sectors. Steps should be taken to encourage agricultural production.
Otherwise it would lead great the country to difficulty. 70% of our population depend on agriculture. By allocating 1.98 lakh
crore for agricultural loan the Government has taken a little encouraging step for the agricultural sector.



Major problem in the agriculture is lack of post harvest technology, but no preventive step is taken to set up cold storage
and other facilities. Small holdings are another big hindrance for agricultural development. To tackle this issue there is a
need to encourage contract farming like it is prevailing in the state of Punjab. Big companies are providing all agriculture
inputs like fertilisers, quality seeds to farmers and agriculture produces are purchased by the same companies from
farmers. This kind of system should be introduced in the entire country.

The Budget has not paid sufficient attention for infrastructure needs. There is no mention of infrastructure development in
the Budget for the city of Bengaluru . But it is satisfactory that only Rs.900 crore was allocated for the Namma Metro
Project of Bengaluru.

There are 120 talukas in Karnataka which are declared as "drought hit". The Government of Karnataka has made several
representations seeking financial assistance to take up drought relief works including providing drinking water. But the Hon.
Finance Minister has not taken any step in this regard. Subsidy is reduced by the Government to tackle the fiscal deficit
problem. But it would have negative impact on farmers and poor people.

Although the overall Budget is disappointing, there are schemes like direct transfer of chemical fertilizer subsidy to farmers,
direct transfer of TPDS subsidy to its customers, allowing the use of ATM Kissan Credit Card, setting up of 6,000 model
schools, enhance in the widow pension and disabled pensions Rs. 100, which are good schemes.

*SHRI PRALHAD JOSHI (DHARWAD): The Budget for 2012-13 presented by Hon'ble Finance Minister

Shri Pranab Mukhejee on 16 has both the side blunted and devoid of any significance either to poor or
rich. In fact the country had expected much of this budget considering the last one in UPA II before the
election budget for the year 2013-14 and hence the finance minister had all the opportunity to take some
tough and stringent measures required to boost the downward looking economy. But unfortunately he
missed the bus in that sense but I must say the bus is missed deliberately, mindful of the fear of a possible
backlash from some partners of the coalition.

Much was expected for the agriculture sector which is the backbone of our economy. In a simple economic
term all that was to be done was to increase the allocation for this sector which employees 60% of Indian
population and has the potential to tilt the economy either way, despite the much projected dreamy picture
about this sector for 2011-12 the agriculture growth admittedly is below 2.5% of GDP. The Budget speaks of
increase of 18% in allocation to this sector but there are no definite road map towards taking agriculture for
a new green revolution which is the need of the hour considering the food security Act. Considering the size



of this sector, Rs.20000 crore. allocation seems to be a drop in the ocean.

Today what needs to be done for agriculture and farmers is not a direct helping hand in form of popular
measure like waiving the loans or writing of fthe interest burden, because that takes nowhere the Indian
farmers. Agriculture credit flow is being increased year by year and this time also it went up to 5.75 lakh cr.
nearly a 18% hike. But these measures never stopped farmers suicides in all corners of the country. Much is
talked about scientific and technological breakthrough in raising agri productivity but Rs.200 crore. is just
microscopic in achieving this end. This is really disappointing that every year the Govt. rushes to catch the
bus so fast but misses the bus deliberately and this year no exception again and drops all expected measures
to boost agriculture. What is required to boost agriculture is large investments which this budget has utterly
failed to do.

Failure to streamline the export-import policy of agriculture produce is another feature of this Budget. There
has been always problem in export policy of onion during its harvest season. Even, I had on many occasions
brought this aspect of the matter to the notice of the Govt. and stressed the need for having a fixed and
standardized onion export and import policy to avoid politicizing of this issue and causing hitting hard the
onion growers especially in Karnataka. This budget failed to take care of this important issue and help the
farmers.

Once again Govt. has shown its casual approach to the burning problem of black money which is cancerous
to our economy. In fact Budget is a real platform for giving promise to the country about what it has in store
to address this problem. Mere putting the white paper will not catch the thieves in this areas. The Finance
Minister has once again made it clear that Govt. has no seriousness about this.

There are no concrete proposals by Finance Minister to tackle this burning issue price rise and inflation. The
rising inflation of food grains is a negative face of our economy and GDP growth is always hit by this aspect
of economy. At one end the subsidy bill on food always becoming fat but still prices are sky rocketing
indicating utter failure of Govt. in managing this issue.

There is nothing much for the corporates feel upbeat about industrial growth. All that finance minister could
promise was to continue promising pursuing reforms such as FDI in multi brand though there is no
consensus still reached on liberating certain areas of financial sector by introducing bills in Parliament there is
no much commitment.

At last the Govt. and especially Finance Minister recognized my continuous and persistent demand for
sanctioning grants to Centre of Excellence in form of UAS Dharwad. I thank the Govt. and the Finance
Minister for announcing a grant of Rs.50 cr. to Agri University of Dharwad, my constituency for taking up
new research and studies in the field of seed development etc.

The Finance Minister kept one of the biggest tax reforms i.e. the Direct Tax cold in abeyance despite the
parliamentary standing committee having submitted its recommendations to the DTC Bill. He chose not to
specify a timeframe for its implementation is a clear indication of the fact that this Govt. has no nerve to go
for any economic reforms which helps in shaping Indian economy. On the contrary, the Gowt. is set to bring
retrograde amendment to IT Act to nullify SC's recent judgements in some cases.

Much was expected for streamlining an important Flagship Scheme, NREGA. Though the allocation for this
scheme is increased, the Govt. had all the opportunity to further rationalize this scheme in making it more



agriculture friendly. A section of the farming class in all the states have spoken for its making more clash free
implementation especially during the monsoon and other crop seasons causing the problem of availability of
agricultural workers. I urge this Govt. to address this problem and incorporate suitable changes in the
budget as regards this aspect of the matter.

Increase in service tax and excise to 12% and 10% respectively may end up in further aggravating the price
rise and inflation. This move may hit the micro service sector and hence needs to be reviewed.

But the exemption limit of income tax up to 2 lakh is a welcome step and FM deserves compliment in this
regard.
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*SHRIMATI POONAM VELJIBHAI JAT (KACHCHH): It is a budget with no dimension and no
discretion. Middle class is suffering because of new taxes. Rise in service tax will lead to higher inflation.



Higher rate of tax will lead to tax evasion.

Tax on transfer of property is also not desirable. It is a budget to make everything costly and burden is on
common man. Govt. should declare names of persons with amount in foreign countries and their investment.
Donation exceeding Rs.10,000/- should be by cheque otherwise disallowed. This is wrong decision.

Tax on purchase of gold not good. Gold is a saving medium of Indian women or limit should have been
higher upto 10 lakhs.

Due to change in tax rate, tax benefit is given to income earner upto Rs. 5 lacs which is only Rs.2060,
whereas in case of person earning upto 10 lacs the benefit is Rs.22660. So higher benefit to person earning
more rather than to common Indian. What is surprising is the fact that more benefit is given to man
compared to female. Whereas senior citizens were given no additional tax benefit at all by way of increasing
tax slab.

The service tax itself is not a complete and separate act in itself. It still goes on in India on the basis of
different pronunciations, legislations and budgets. There are a number of complexities in different provisions
of service tax. Rather than solving and simplifying service tax provisions, rate of service tax increased from 10
to 12%. But what is more heartening to note is that not only rate of service tax increased, but rather
numbers of services virtually jumped as now onwards service tax is applicable on negative list. As
such,except those services mentioned in negative list, all services will be taxable. So not only increase in tax
rates, but also huge increase in taxable services will add fuel in price hike in future all over India.

In the budget, it is proposed that to get benefit of double taxation agreement entered by India with
different countries, such Indian or foreign parties will be required to submit residence certificate. This will
prove genuine difficulties particularly to shipping companies. If foreign parties may not be knowing this
provision, and may not be able to submit residence certificates in time, then for leaving any Indian port, at
least 20% tax will be collected from such parties.

Extension of alternate minimum tax to all tax payers will definitely prove hardship to some genuine tax
payers. Earlier such AMT was applicable to companies only in the name of MAT.

All NRIs will be required to file return of income if such NRIs have any assets, business out of India. Here
two points to be noted, first NRIs are the very good source of foreign exchange to our country. So this
provision will definitely depress such NRIs. Secondly, who will make cross check whether NRIs hold any
assets out of India or not? Please note that an Income Tax Officer will not have any power to inquire out of
India. And for this purpose NRIs too should be taken into confidence that they will not face any harassment
from IT department, otherwise India will get lesser remittance in terms of foreign currency.

TDS on sale of immovable properties was not necessary at all. Department has failed to gather information
and take steps against those parties who have sold properties at lesser rates than what is prescribed by
stamp duty valuation authority. So adding one more provision, without making proper compliance of already
inserted section, it is nothing but an attempt to make law more complicated.

What a surprise, cycle, a vehicle of poor people, will be costly, whereas luxury goods like LCD will be
cheaper.



*SHRI ADHALRAO PATIL SHIVAII (SHIRUR): The most common feeling is that the budget presented
by Union Finance Minister, is a great disappointment; it will fuel high inflation, and add to financial burden
across the board. The budget is full of contradictions and anomalies, I propose to mention a couple of items
which need review by the Hon'ble Finance Minister.

As you know, those who are engaged in jewellery business are small/medium level artisans, goldsmiths and
other businessmen. They are already facing heavy slowdown due to exorbitant prices of the yellow metal.
They will also be hit due to increase of basic custom duty on import of gold and other precious metal, and
increase of excise duty on refined gold.

The Hon'ble Minister has proposed to bring non-branded jewellery within the ambit of excise duty.

Jewellery business has export potential and we need to make steps to promote export in this area, I request
the Hon'ble Finance Minister to review the levy of additional custom duty on import of gold/precious metals
and the excise duty on non-branded jewellery.

The relief in personal tax is minimal. Raise of Rs.20,000 in exemption limit is an eye wash. This needs to be
reviewed / raised in line with the cost of living.

Revision of tax slabs is distorted; the 10% Income Tax slab remains unchanged upto Rs.5 Lakh; while 20%
slab has been raised from " Rs.5 lakh upto Rs.8 lakh" to "above Rs. 5 lakh upto Rs.10 lakh". This means that
major tax relief for those who have income above Rs.8 lakh. Actually the benefit of tax relief should be given
at the lower level of tax payers. The tax slab should be changed as under:

Above Rs. 2 lakh upto Rs. 7 lakh 10%
Above Rs. 7 lakh upto Rs. 9 lakh 20%
Above Rs.9 lakh 30%

There is no raise in the exemption limit for women (in fact for women there is how no separate exemption
limit) and senior citizens. This is a regressive step at variance with past tradition.

For women,exemption limit should be fixed at Rs.2.5 lakh and for senior citizens Rs. 3 lakh.

The Service tax is a new albatross around our neck. All services except those in the negative list are now
under service tax net. Services are not properly defined and could lead to harassment to the public. The rate
of service tax goes up from 10% to 12%.

SERVICE should be defined/delineated.
The additional 2% service tax should be moderated or rolled back.

Excise duty has been raised on numerous items. This will impact the entire fiscal structure and the cost of
living will rise. This will add to the inflation and increased burden on the people.

The budget does not provide any measure to improve urban infrastructure. The main problem of the major
metros is the growing influxes of people from rural area. The Govt. has not attended to this issue at all.

Similarly, though the Finance Minister has vowed to declared a detailed programme to bring back the black



money hidden outside India, it cannot be done without effective enactments and operational work. The
direction to this issue is grossly missing.
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*DR. G. VIVEKANAND (PEDDAPALLY): I congratulate the Hon'ble Finance Minister for his focus on fiscal
consolidation, agriculture and manufacturing while simultaneously taking care of infrastructure, social sector
and reform of our tax laws.

Our country grew at 6.8% GDP despite the following hurdles:
(1) Europe crisis
(2) Weak US growth rates
(3) High fuel oil bill of 140 billion as against $ 100 billion last year.

Yet we have been able to export $250 billion (23% growth) worth goods, 6.8% GDP growth and also lower
the poverty levels from 32% to 29%. We have also produced 250 million tonnes food grains which includes
100 million tonnes of paddy and around 90 million tonnes of wheat during this year.

Finance Minister mentioned 5 areas of importance:
(1) A good domestic market so that world recession does not impact our country
(2) Private investment so that more jobs are created.
(3) Higher Agricultural growth so that the impact of high inflation like last year is negatived.
(4) Reduce malnutrition in 200 districts which will help India have a healthy young generation.
(5) Improve deliverables of govt. programme so that more subsidies reach the poor.

Although reduction of subsidies to 2% & later 1.75% is planned, the FM has planned higher resources by
ensuring better deliverables e.g. the adhar card programme in Karnataka and would help the Govt. give
direct monetary subsidy into their accounts rather than working ineffectively and less amount reaching the
poor. I would request the Finance Minister that sending children for education should be made compulsory
when moneys flow in to the accounts directly.

Here again I congratulate the Honourable Finance Minister for containing the fiscal deficit at 5.9% for the current year and
targeting 5.1% for the next year. In my opinion, there cannot be an ideal number for fiscal deficit target irrespective of
circumstances. It is subject to the environment through which the economy is passing . But for the escalating oil prices, high
inflation resulting in higher interest rates, high material and other input costs of the industry and recession in the developed
world resulting in decreased exports, we would have been on target in respect of the fiscal target. It is unfortunate that we had
continuous troubles during the last few years, all imported from other countries starting with the global financial crisis of 2008.

Agriculture and Agriculture Finance is the most important area for our economy and our people
especially from the last couple of years. The initiatives taken in the last couple of years have yielded
significant results in the form of agriculture growth of 2.5%. Though this is lesser than the 5.4% growth
registered during 2010-11, it is still a good growth considering the present circumstances Production of 100
million tonnes of rice, 90 MT of wheat, & 340 lac bales of cotton was possible by the great Indian farmers
despite reduced rainfall.

Despite erratic rainfall, our farmers have produced 250 million tonnes of food grains and Indian farmers
need to be applauded for this. Food inflation is down thanks to the wonderful measures taken by the



Honourable Finance Minister. Food inflation which stood at a whopping 20.2% in February 2010 came down
steeply to 9.4% in March 2011 and finally turned negative in January 2012. Considering the importance of
the Agriculture sector from the point of view of increasing the GDP as well as containing inflation, the outlay
has been increased by 18% from 17,123 crores to 20,208 crores. The Honourable Finance Minister has
announced increased budget from Rs.400 crores to Rs.1000 crores for Green Revolution in the Eastern India
and the promotion of 60,000 tonnes pulses in rainfed areas. These have resulted in a dramatic improvement
in output by 9 million tonnes during the last 2 years. Agricultural credit was enhanced by a whopping
Rs.1,00,000 crores to Rs.5,75,000 crore an almost 25% increase over last year. Along with this, water
allocation for drip irrigation will help to reach 300 million tonnes of foodgrains at the earliest. Rs.5000 crores
have been allocated for creating housing facilities which will help the farmer store the goods and get a better
price for the farmer. I thank the Finance Minister for agreeing for viability gap funding in the irrigation sector
which will increase food grains productivity.

The National Food Security Bill, 2011 which is before the Parliamentary Standing Committee is a
landmark legislation to ensure food security as a legal entitlement. To ensue effective implementation of the
subsidy, the following measures have been initiated:

1. Computerized Aadhar platform by December 2012.

2. Allocation for Child development services scheme is being enhanced by 58% from Rs.10,000 crores
to Rs.15,850 crores.

3. Encouraged by the improvement in enrolment, retention, attendance, the allocation for the National
Mid-Day Meal Scheme in Schools has been enhanced from Rs.10,380 crores to Rs.11,937 crores.

4. Scheduled Castes and Tribal Sub-Plans: These represent the weaker sections of the economy and
deserve proper support. I laud the Honourable Finance Minister for making plan allocation for SC
sub plan (SCSP) and Tribal sub plan(TSP) under separate minor heads. The allocation has also been
increased substantially by 18% for SCSP to Rs.37,113 crores and by 17.6% for TSP to Rs.21,710
crores. As expenditure under above minor head is not shown, there is need to (A) Give a separate
major heading for these sub plans; (B) these funds should be non lapsable and non divisible; and
(C) A nodal agency should be announced to monitor use of these funds.

Government has announced a programme for making it mandatory to purchase 4% of goods from
SC/ST Rs.500 cores out of the proposed Rs.5000 cr. SIDBI venture capital fund will encourage
entrepreneurship amongst the weaker sections. This, I am sure, will help ensure that our weaker section
also come on par with the ret and the development will be broad based.

5. Drinking water and Roads and backward area development: The allocation for drinking water and
sanitation has been increased by 27% from Rs.11,000 crores to 14,000 crores. The allocation for roads
under the Pradhan mantra Gram Sadak Yojana has been raised by 20% to Rs.24,000 crores. The
allocation for development of backward regions under the backward Regions Grant Fund Scheme has
been increased by 22% to Rs.12,040 crores. The allocation under the Rural Infrastructure Development



Fund has been enhanced to Rs.20,000 crores.

6. Education and Health: The allocation for the Sarva Shiksha Abhiyan under the Right to Education
Act has been increased by 21.7% to Rs.25,555 crores. Thrust is being given for setting up model schools at
the block level. Out of the total target of 6000 schools, 2,500 will be under public-private partnership. The
allocation for the Rashtriya Madhyamik Shiksha Abhiyan for quality secondary education is increased by 29%
to Rs.3,124 crores. The allocation for National Rural Health Mission is increased from Rs.18,115 crores to
Rs.20,822 crores. These initiatives will help to ensure that our vast youth will get proper education and be
employable and participate in the growth process of the country in the yeas to come.

There are many more measures aimed at employment, skill development, (Rs.10,000 crores) widow
pensions, (increase for Rs.200 to Rs.300) disability pensions which will ensure that all sections of the people
are taken care of by the Govt.

7. Income Tax Concessions: Real incomes are getting eroded year after year on account of inflation
and rising costs due to the increased excise, customs and service tax rates this year. But, it is my humble
suggestion to the Honourable Finance Minister to partly protect the vast middle class from this impact by
increasing the exemption limit to atleast Rs. 3 lacs, if not Rs.5 lacs. It is my considered view that the cost to
the exchequer will be more than offset by the savings potential and purchasing power of our people which
will also influence growth positively. An important element of social welfare involves providing support to the
citizens after their working age. The Government employees are provided pension which increases
progressively based on the cost of living index. Also, there is no tax on any imputed allowance every year
during their working age in this connection. The large and ever increasing population of the private sector
employees do not have this benefit. Hence, they create Superannuation funds to which their employers
contribute funds during their working life which will be available for providing a pension in the form of an
annuity after their working age. Even this annuity will get reduced progressively if the interest rates come
down over the years while the rising costs will erode the real value of their annuity. Currently,
superannuation above Rs.1 lac per annum is being taxed. If this is exempt, it will ensure better social welfare
by increasing the pension available to these citizens during their old age and ensure they are not dependent
on others. This will also ensure better motivation for people to join the private sector and help increase
growth.

We all know how important and scarce coal is in the world today, especially for India. I represent a
constituency which is vastly comprised of coal mines. Miners constitute above 30% of my constituency . If
the exemption of underground allowance under Sec 10(14) read with Rule 2BB of the Income Tax Act is
increased from Rs.800/- (Rs.9,600/- per annum) to Rs.1,750/- per month (Rs.21,000/- per annum) for coal
miners it will greatly help to alleviate the hardship of the Coal miners. This will also motivate more people to
work in the mines and also increase in production of coal which is very essential to increase production to
500 million tonnes which will help in bridging the power gap which is presently there.

By the year 2025 we will be in a unique position in the world of having about 70% of our population in the
working age. This also gives us an opportunity of becoming a developed country by that time if we
plan properly from now itself. We have to plan appropriately to take care of the interest of this young
generation so that they become a valuable asset for our country. We have to take initiatives not only for



their nourishment and health but also employment opportunities and making them employable through
right education and skill development.

8. Infrastructure and Industry: The target of Rs.50 lac crores with 50% from private sector for this sector
during the twelfth plan speaks volumes of the attention being paid to this important sector. These
investments will spur growth and create more employment opportunities. The Finance Minister has
announced a Rs.5000 crores SIDBI venture capital funds for promotion of medium/small scale industry
20 per cent of Govt. purchases from the SSD.

Fuel supply constraints for the power sector have been addressed by advising Coal India Limited to
sign fuel supply agreements with power plants that have entered into long term power purchase agreements
and would get commissioned before march 2015. The importance given to this is obvious from the fact that
an inter-ministerial group is being constituted to review the progress of this initiative. ECB's are being also
allowed to part-finance rupee debt of existing power projects and thus make more resources available.

9. Roads and Civil Aviation: During the year 2011-12, projects covering a length of 7,300 kms have been
awarded which is a 44% jump over the previous year. For the next year, the target has been set at
8,000 kms which is a jump of 10% over the increased base. This is expected to reduce the transport
constraint significantly. The allocation has been enhanced to Rs.25,360 crore which represents an
increase of 14%.

10. Fertilizers: A pricing and investment policy has been finalized for Urea so that our import dependence is
reduced and we become self sufficient in manufacturing urea in the next 5 years. The Cabinet sub
committee on Economic Affairs has approved the reopening of Fertilizers Corporation of India (which is in
my constituency) by given allocation gas and the quick implementation of the project will help reduce
imports of urea.

11. Black Money: Unlike the traditional amnesty schemes of the past which only give courage to people to
accumulate black money, our Honourable Finance Minister is attempting to address it systemically from
the roots which is a significant positive departure from the past. His 5- pronged strategy announced
last year to deal with this problem is laudable an speaks of his vision and long range systemic planning.
It may be appropriate to publish the names of the persons and the amount of black money recovered
in an appropriate site to disincentivise this practice. The progress on this, in the form of 82 Double
Taxation Avoidance Agreements, 17 Tax Information Exchange Agreements is laudable. The results
could be seen from the fact that information regarding bank accounts and assets held by Indians
abroad has started flowing in and prosecution may start anytime soon.

12. In the backward regions of Telangana, Krishna and Godavari rivers flow 70% of their terrain in
Telangana. However, the water consumer in Telangana is only 22% due to the improper planning of
projects on these rivers. Pranahita Chevella project envisaged by my father Shri G. Venkataswamy who
was a 7 time member of this August House would ensue that the barren lands of Telangana upto 17 lac
acres can be irrigated by this project. I request that this project be declared a national project. Also, the
development in Telangana has been adversely affected during the last many years. The people of
Telangana are not involved in the Government. Telangana area is clearly viable as a separate state. Even
the Srikrishna Commission confirmed this. The wish of the people is also very strongly in favour of a



separate state. Hence, the people of Telengana are looking forward to the formation of a separate state
and we hope this will be acceded to.

Under the progressive leadership of Madam Sonia Gandhiji, Prime Minister Manmohaniji, our youth
leader Shri Rahulji, Honourable Finance Minister Shri Pranab Mukherjee supported by committed and
patriotic Ministers, professionals and economists, we have made significant progress in the law few years and
we are on the doorstep of achieving much more glory and soon become a developed country. I once again
congratulate the Honourable Finance Minister for presenting such a wonderful budget which not only can be
called a reform oriented budget, a development oriented budget, a growth oriented budget, a budget aimed
at fiscal consolidation but also a Budget for the Aam Aadmi and the young Indians.
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*SHRI LAXMAN TUDU (MAYURBHANJ): I represent the people of Mayurbhanj district of Odisha, which
is one of the most poor and backward tribal districts of India. Since Independence, nothing remarkable has
been done for the socio-economic development of the poor and backward tribals of my district and for the
all-round development of my district. I am sorry to say that this time also nothing remarkable has been done
in the Union Budget 2012-13 for the all-round development of my district and the socio-economic uplift of
the poor and backward tribals of my district. When the Central Govt., in its several speeches, is emphasizing
on the development of tribals and backward areas in the country, I am sorry to say that the Central Govt. is
not at all considering my district for such development. Therefore, I would like to attract the kind attention of



the Hon'ble Finance Minister to some of the major demands, proposals and requirements of my district for
all-round development of my district.

You would be surprised to know that even after more than 60 years of Independence, my district still lags far
behind in industrial development. It is very pathetic to see that even though my district has a huge reserve
of iron ores and other minerals, no private investors are interested in setting up any large scale industrial unit
in my district. This also leads to multiplicity of unemployment in my district. Therefore, I would like to request
the Hon'ble Finance Minister to kindly take necessary steps for the setting up of a large Iron and Steel
Manufacturing unit of Steel Authority of India Ltd. (SAIL) at a suitable place in my district as no private
investors are interested in setting up a large unit in my district and to make an initial budgetary allocation of
at least Rs.50 crores towards this in the Union Budget 2012-13. The setting up of this unit in my district will
also give employment to the poor and backward tribals of my district and thereby will be helpful in the socio-
economic uplift of the tribals.

Similarly, you would be happy to know that every year, large quantities of quality mangoes and other fruits
are produced in my district. But due to non-availability of any food processing unit in my district and the
perishable nature of fruits, these fruits are sold to various parties in and outside my district at a very cheap
rate. Therefore, I would like to request the Hon'ble Finance Minister to kindly make an initial budgetary
allocation of Rs.20 crores for setting up a central Govt. sponsored food processing unit at a suitable place in
my district. This will also help in employment generation and socio-economic development of the tribals in my
district.

Necessary steps should be taken to establish and/or to setup a good number of Central Govt. sponsored
warehouses and cold chain in my district. Therefore, I would like to request the Hon'ble Finance Minister to
kindly allocate an initial amount of Rs. 5 crores in the Union Budget 2012-13.

Setting up and smooth functioning of any industrial units depends upon heavily on the infrastructure.
Therefore, development of various infrastructures, such as, road, rail, airports, warehouse, cold chains etc. is
also a big necessity.

In the light of this, the National Highways (NH) 18 and 49 passing through in my district need to be
upgraded and the construction of Ranchi-Vijayawada new national highway should be speeded up. Whereas
NH 18 is proposed to be upgraded to 4 lane under Build Operate and Transfer (BOT) model, there is no
proposal to upgrade the portions of NH 49 in my district to 4 lane. Moreover, I am very sorry to say that the
portions of NH 49 in my district are in a very pathetic situation. The NH is full of several pitholes and the
bridges are also very weak. This endangers the safety of the road users. Therefore, I would like to request
the Hon'ble Finance Minister to accord priority for the repair, maintenance and upgrade of NH 49 in my
district. Similarly, NH 18 should be upgraded to 4 lane on priority basis.

As far as rail connectivity is concerned, I would like to request the Hon'ble Finance Minister to kindly consider
taking up the Bangriposi —Gorumahishani new BG line project in my district as a "Project of National
Importance" because this new line will bring in the much awaited development in my poor and backward
tribals district.

As far as airport is concerned, I am proud to inform you that the Rasgovindpur Airfield of my district is the
largest airfield in Asia according to area. But unfortunately this airfield is in a deserted condition and has not



been taken up for development as a regular airport. Therefore, I would like to request the Hon'ble Finance
Minister to kindly take up this airfield for developing as a regular airport trough Public Private Partnership
(PPP) mode. For this purpose, an initial sum of Rs.10 crore should be allocated in the Union Budget 2012-13.

You will be happy to know that my tribal district is the home to North Odisha University. There is an urgent
need for upgrading this university to a Central University. Therefore, I would like to request the Hon'ble
Finance Minister to kindly consider upgrading this university to a Central University. Moreover, I would also
like to demand a budgetary allocation of Rs. 5 crores, in the Union Budget 2012-13, for the infrastructure
development and growth of this university.

The poor and backward tribals of my district are unable to get advanced medical treatments as there are no
medical college and hospitals in my district. Moreover, the poor financial conditions of the tribals deprive
them from getting advanced medical treatments in hospitals outside my district. Therefore, I would like to
request the Hon'ble Finance Minister to kindly make an initial budgetary allocation of Rs. 5 crores, in Union
Budget 2012-13 for setting up a Govt. Medical College and hospital at Baripada, the district headquarter of
my district or upgrading the District Headquarter Hospital at Baripada into a Govt. Medical College and
Hospital with financial assistance from Central Govt. This will go a long way in providing affordable advanced
healthcare and medical services to the poor and backward tribals of my district in particular and to the other
people of my district, its neighbouring districts in Odisha, Jharkhand and West Bengal in general.

As you would be aware that the Chhau Dance of Mayurbhanj is world famous and I am very proud of this. A
Chhau Nrutya Pratisthan and Research Centre is currently working at the district headquarters Baripada for
training and development of Chhau dance. Therefore, I would like to request the Hon'ble Finance Minister to
kindly set up the proposed National Chhau Dance Academy at Baripada as it's the Mayurbhanj Chhau Dance
which is world famous and has carved a niche for itself in the world. The Hon'ble Finance Minister may also
consider elevating the Chhau Nrutya Pratisthan and Research Centre at Baripada as National Chhau Dance
Academy with an initial budgetary allocation of Rs.5 crore in the Union Budget 2012-13. Similarly, I would like
to demand that every year, a national level Chhau dance festival must be organised at Baripada by the
Central Govt. to promote Chhau dance. Moreover, national level scholarships should be given by the Central
Govt. to the students of Chhau dance every year.

I also take pride in informing you that my district is also home to the famous Jhoomar Folk Dance. This folk
dance is also very popular in Bihar, West Bengal, Jharkhand and North Eastern States. In this context, I
would like to recite few lines from the popular Jhumar dance song "MADALA BAJIN DEBO HEY DESH DUNIYA
NACHEIDEBO AMAR MAYURBHANJ RE JHUMAR GAIHN GAIHN HEY DESH DUNIYA NACHEIDEBO" Therefore,
I would like to request the Central Govt. to set up a Jhoomar Folk Dance Research Centre at Rairangpur in
my district for the promotion of Jhoomar folk dance.

I feel extremely proud to inform you that my district is home to the world famous UNESCO Biosphere Reserve
"Simlipal National Park". Besides Simlipal, there are innumerable tourist spots and destinations in my district,
such as, Khiching, Haripur Garh, Deokund, Lulung, Bheemkund, Baripada, etc. The list is very long. All these
tourist spots and destinations attract lakhs of lakhs tourists, both domestic and foreign, every year
Therefore, I would like to request the Hon'ble Finance Minister to kindly declare a special package of a least
Rs.50 crores in the Union Budget 2012-13 for the upkeep and development of these tourist spots and
destinations of my district. Similarly, I would also like to demand for the formation of "Simlipal National Park



Development Fund" with an initial corpus of Rs.10 crores from the Central Gowvt. for the upkeep and
development of Simlipal National Park as it is the pride of our nation.

Now I would like to express my views on the current direct and indirect tax proposals contained in the Union
Budget 2012-13.

Though it is a welcome move to raise the basic income tax exemption limit to Rs. 2 lakhs for other than
senior and very senior citizens, it is unfortunate that there is no increased basic inform tax exemption limit for
women assesses who are not senior and very senior citizens. It does not at all go well with the image of
Central Govt. who always talks of women empowerment. The Central Govt. has to show women
empowerment in its deeds also. Therefore, I demand to increase the basic income tax exemption limit to
Rs.2,10,000 for women assesses who are not senior and very senior citizens.

Similarly, I am sorry to say that the basic income tax exemption limits for senior and very senior citizens have
not been increased. At the age of a senor citizen, healthcare and medical expenses are quite high.
Therefore, to cope with the rising inflation, healthcare and medical expenses, the basic income tax
exemption limits must be increased for senior and very senior citizens. Hence, I would like to request the
Hon'ble Finance Minister to kindly increase the basic income tax exemption limits to Rs.2,70,000 for senior
citizens and to Rs.5,30,000 for very senior citizens.

In a progressive and welfare country like ours, people with more income should pay more tax and people
with less income should pay less tax for the inclusive growth of all. But I am sorry to say that in the indirect
tax proposals contained in the Union Budget 2012-13; both the poor and the rich will have to bear the
burden of tax equally. This will lead to undue hardship on the part of the poor and not so well to do people
of our country. The indirect tax proposals treat the poor and the rich equally as far as the incidence of taxes
is concerned. In this backdrop, I would strongly advocate and demand that the poor must bear less tax
burden and the rich must bear more tax burden. Therefore, I would like to request the Hon'ble Finance
Minister you to roll back all increase in indirect taxes on such items which will have a higher tax incidence on
the poor. Meanwhile, I would like to propose to the Hon'ble Finance Minister to make one more slab in the
personal income tax slabs for total taxable income higher than Rs.60 lakhs a year. This will lead to taxing
total taxable income from above Rs.10 lakhs to Rs.60 lakhs at 30% tax rate. Similarly, the total taxable
income above Rs.60 lakhs should be taxed at a marginally higher tax rate of 32%. And by dong this, the rich
will have to pay marginally a higher tax. Moreover, I would like to propose to increase the existing corporate
tax rates for both domestic and foreign companies by a marginal 1%. This will help in collecting more
revenues for the exchequer.

So, as I come from and represent the poor and backward tribal district Mayurbhanj of Odisha, I strongly
oppose the budget.
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*SHRI RAJAIAH SIRICILLA (WARANGAL): Hon'ble Finance Minister with a solid experience has crafted a very
clever Budget. I would call it a "Recovery Budget" as it proposes to pull the economy from a level of 6.9%
growth during 2011-12 to 7.6% of growth in GDP during 2012-13

It is a matter of great satisfaction that the Indian economy and its financial health remained intact
inspite of world recession. Indian economy's macro indicators could absorb the shocks of global crisis and its
aftermath.

The Country could successfully control inflation that entered double digit. Monetory and fiscal policies
adopted to control inflation had their side effects on the other organs of the economy. The country could not
achieve the targeted growth rate. The targets set for resource mobilization, through taxes particularly direct
taxes and disinvestment could not be realised on the other hand expenses increased as a result of higher
subsidies on fertilizers, food and fuel. The resulted in widening the gap between revenue and expenditure
and hence the fiscal deficit touched 5.9% mark. As such external factors as well as less realisation on the one
hand and more expenses on the other derailed the financial management of the economy. The present
Budget tries to put the finances on the rails.

Besides the target to achieve a growth rate of 7.6% during 2012-13 the budget also proposes to
reduce fiscal deficit from 5.9% in 2011-12 to 5.1% in 2012-13. Moreover the next year i.e., 2012-13 is also

the first year of the 12t Five Year Plan which targets to achieve a growth of 10% for the whole 5 years plan
period i.e. 2012-2017. To achieve a growth of this magnitude the Finance Minister has taken certain hard
decisions in the Budget.

The budget has identified 5 objectives viz domestic demand driven growth recovery, rapid revival of
high growth in private investment, removing bottlenecks in agriculture and core infrastructure sector,
addressing the problem of malnutrition and improving the delivery system with addressing the problems of
black money and corruption. The budget provides a road map to achieve these 5 objectives.

The Budget speaks about fiscal consolidation which is proposed to be achieved by better management
of revenue expenditure so as to release resources for capital spending i.e. expenses on creation of assets.

Subsidies are also proposed to be reduced to 2% of GDP in 2012-13 by better targeting of these
subsidies.

The Finance Minister has proposed to enact "Direct Tax Code Bill" and "Goods and Services Tax Bill" to
Bring reforms in taxation.

There is a proposal to mobilize Rs 30,000 Crore through disinvestment during 2012-13. The
Government could mobilize only Rs 14,000 Crore against the target of Rs 40,000 Crore through disinvestment
during 2011-12. The Finance Minister has not Spelt out the reasons for shortfall in direct tax realization as
well as less mobilization through disinvestment. Let this should not be repeated in 2012-13.



Investment Environment has been proposed to be strengthened by encouraging FDI and advance
pricing agreement to remove tax uncertainly to foreign investors. The budget has also incorporates reforms
in the capital market. There is a proposal to introduce new legislations for financial sector reforms which
include Micro Finance Institutes, National Housing Banks, Small Industrial Banks, Regional Rural Banks etc.

With a view to recover the economy and put it on accelerated growth path, the economy needs a
strong infrastructure which includes Power, Coal, Petroleum and Natural Gas, Railways, Civil Aviation and
Telecommunications. There is an urgent need to increase power generation mainly through Hydal and
Nuclear Sources, Production of Coal mainly through underground mining, increase in indigenous production
of Crude oil, expanding the capacity of transport sector mainly Railways by construction of dedicated freight
corridors. All this require huge finances which the Budget proposes to mobilize through Public investment
and Public Private Participation.

The Finance minister has reduced income tax burden by enhancing the exemption limit thereby
foregoing a sum of Rs 4500 Crores. All services except those in negative list have been brought under
Service Tax net which has been increased from 10% to 12%. This is a bit high and I would like the Finance
Minister to keep it down to 10% only.

Heavy excise duty should be imposed on pan masala, gutkha, Chewing tobacco, Unmanufactured
tobacco and Zarda Scented tobacco Pounees. The Finance Minister has not mentioned in excise duty on
these products which are causing health problems has been increased in young people.

The Finance Minister proposes to mobilize Rs 18660 Crore through Service Tax during 2012-13. His
Proposals on customs and Excise Duties bring Rs 27,280 Crore to the exchequer. On the whole, on the one
hand the Finance Minister has given a relief of Rs 4500 Crore on the other hand he has imposed a burden of
Rs 45,940 Crore of Indirect Taxes on the General Public. The net burden thus comes to Rs 41,440 Crore.
Government should always try to mobilize resources through direct taxes thereby keeping the burden on the
common man to the minimum. Let this may not accelerate the inflationary trend.

On the whole this is a good Budget and I support the Budget proposals.

Iureiel Aeic: ofidrcdl slRnIRa ok drca mu difem)

SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): Thank you, Sir. In an economic atmosphere of global gloom due to the
slow down of the world economy, our people look towards this Government and towards the General Budget for assurance
of shelter from this environment and decisive decisions for our economy towards a defined and progressive path to meet
the challenges of the nation.

While I have no doubt about the skills and the brilliance of our learned Finance Minister, I cannot deny the listlessness and
the lack of enthusiasm in the policy imagination of the 2012-13 Budget that has been presented. What could have been a
big ticket reformist Budget with all an encompassing growth strategy for all to prevent the country from entering into a
financial crisis of slow economic growth, reverse slow down in public and private investments, high inflation, high
unemployment and to address all the issues which are affecting the common man today, which is price rise, inflation,



unemployment, corruption, etc., I am sorry to say that the Budget, instead of addressing any of these, was nothing but a
mere statement of accounts presented by the hon. Minister.

15.07 hrs (Shri P.C. Chacko in the Chair)

Sir, if I reflect the sentiments of the Aam Aadmi today, I would not be wrong if I say that today the common man is taxed
for everything he does. If he earns, he is taxed; if he sells, he is taxed; if he buys, he is taxed; if he uses the road, he has
to pay octroi tax; if he uses water, he pays a tax; if he uses electricity, he pays a tax; if he saves, he pays a tax; and even
if he goes for entertainment, he has to pay entertainment tax. Besides eating and sleeping, this Government taxes the
common man for everything under the Sun.

So, if we were to calculate all these excise duties, taxes, the educational cess, the octroi, the VAT and all the various
taxes, I would not be wrong in saying that the common man pays almost half his earnings in the form of taxes. If after
paying a bulk of his earnings in taxes, the least he expects from his Budget is that it should address his major needs, which
is to bring down the price rise, give him good and affordable health and education, skill facilities, job opportunities for our
youth and their children and address the agrarian crisis, the farmer issues, stimulate the economy and the industry and
lead the country towards prosperity and progress for all. This is what the Aam Aadmilooks towards the Budget.

But, unfortunately, Sir, I feel the Government has failed to address all these issues. What they say and what they do is
poles apart. If they say that they are going to work repeatedly, they will promise that they are going to bring down the
prices. But what do they do? They increase the service tax from 10 to 12 per cent, which will further fuel price rise. They
say that they are working wholeheartedly to reduce poverty. What all they do is bring down the poverty line from Rs. 32
and Rs. 26, which has now been brought down per person earning, to Rs.27 and Rs.22 in urban and rural respectively. Now
that is the poverty line. So, all it seems that this Government is only interested in bringing down the poverty line, but not
the poverty. For them, poor people are just humbers to be played with, but not real living suffering people.

So, Sir, I would honestly urge this Government as they are spending only 2 per cent of the GDP on essential services
like health, education, water and sanitation. That too, they have reduced, at the cost of the social sector, the expenditure
of the GDP on social sector from 14.8 per cent in 2011-12 Budget to 14.7 per cent in this Budget. Whereas the figure should
actually be in double digits to deal with the growing demands of health, education, water and sanitation which is required
by the huge population and to ensure that they are not just concentrating on raising the growth rate but actually the tax-
payers' money should reach the aam aadmi, the common man, the poor and the farmer.

Sir, I would like to come to three basic points. If 60 per cent of our population is into farming and 70 per cent of India lives
in rural India, then should not rural prosperity be the key driver of overall growth? Today, when agriculture is the backbone
of our economy, the country is faced with the worst agrarian crisis because the Government is not spending enough on
agriculture that it needs to spend because in the name of economic reforms this Government has reduced subsidies to such
an extent that they have taken away the cushion that the farmer had from rising prices of fertilizer and petroleum products.
The fertilizer subsidy has come down from Rs. 90,000 crore to Rs. 60,000 crore. The petroleum subsidy has come down
from Rs. 68,000 crore to Rs. 43,000 crore. But the cost of inputs, namely, seeds, manure, machinery has increased many
times over and the Minister has further hinted at further reduction of subsidy on petroleum prices which is going increase
the prices even further.

MR. CHAIRMAN : Please conclude.

SHRIMATI HARSIMRAT KAUR BADAL : Just in the last nine months, fertilizer prices have gone up by 80 per cent. In the
last couple of years, diesel prices have gone up by 50 per cent. But the MSP each year goes up just, meagrely by 5 per cent
for wheat and hardly 8 or 9 per cent for rice. So, the Government is making policies which are forcing agriculture to become
unviable. Today lakhs of farmers are committing suicides because the Government is not addressing the reason why they
are going into debt but turning a totally blind eye to the reasons.

So, I would like to give an example of my State of Punjab. We are 2 per cent of the land mass....(Interruptions)
MR. CHAIRMAN: Your time is over; please conclude.

SHRIMATI HARSIMRAT KAUR BADAL: Sir, this is a very important issue.

MR. CHAIRMAN: You take one minute more and then conclude.

SHRIMATI HARSIMRAT KAUR BADAL: Sir, I will need at least five minutes. I am the only person speaking from my party.
Some Members have spoken for 15 minutes. I would request you to give me five minutes to speak.



MR. CHAIRMAN: Please do not argue; take two minutes more and then conclude. Your time is over.

SHRIMATI HARSIMRAT KAUR BADAL: Sir, it is a very important issue. So I would request you to listen. My State is just 2 per cent
of India's land mass. We produce 50 per cent of the nation's food grains. Today, if Punjab is forced to stop producing the food
grain which feeds the second largest population of the world, Sir, you tell me, will there not be a crisis in our country of food
grains? Then, if Punjab does not produce the food grains, the Government is forced to import food. Today, every 7th person in the
world is an Indian. So, if the food grains are imported, it will not just create a food crisis in the country but it will create a world-
wide food crisis. So, when a State which is so small and which plays such an important role in ensuring food security of the nation,
this Government talks about a Food Security Bill but does not talk about securing the assets of that State which is ensuring the food
security.

I have been crying myself hoarse in this House innumerable times that the water table in my State has depleted to such an extent
that even NASA has said that in the next 15 years Punjab will turn into a desert because we have a 150 year old irrigation system
and we have a loss of 30 per cent of water due to leakage from that system. We are asking for just Rs. 5000 to revamp that system
but this Government can spend lavishly on various schemes but cannot give Rs. 5000 to revamp it which ensures the food security
of the nation.

MR. CHAIRMAN: Please conclude. Take your seat.

SHRIMATI HARSIMRAT KAUR BADAL : Sir, when this Government gives farmers loan of Rs. 70,000 crore in 2008-09, the
farmer which gives 50 per cent food security gets one per cent of that. ...(Interruptions)

MR. CHAIRMAN: Take your seat. Your time is over.

SHRIMATI HARSIMRAT KAUR BADAL: Sir, this is my last and very important point for the entire nation, not just for Punjab. If
you are concerned about rural prosperity, Sir, all you have to do is to implement the Swaminathan Commission where the
farmer gets his cost of inputs and 50 per cent of profit. If the farmer has the money, he does not need the food security. He
can buy his food and use the additional money to buy other essential commodities which will give a stimulant to other
industries and consumer goods. Why not use this formula and save yourself from those other subsidies and empower the
farmers to be self-reliant? In this case, you can use your money to give the basic health and educational facilities that our
country requires....(Interruptions)

MR. CHAIRMAN : Please conclude. This is not the way. How many times I have to extend the time for you.
...(Interruptions)

SHRIMATI HARSIMRAT KAUR BADAL: Sir, I need just two minutes for raising important points of my State. a€|
(Interruptions)

MR. CHAIRMAN: Please get the last minute; otherwise, I will call the next hon. Member.
...(Interruptions)

SHRIMATI HARSIMRAT KAUR BADAL : If we look at the state of health of our country today; if we look at the basic things
like maternal mortality, it is amongst the highest in the world. Infant mortality is also very high. In the last few years, we
have got one AIIMS. The population has trebled but we do not have AIIMS like facilities....(Interruptions)

MR. CHAIRMAN: Hon. Member, whatever you are saying is not going on record. Please take your seat.

(Interruptions)» G€;

*SHRI M.K. RAGHAVAN (KOZHIKODE): I would like to support the Budget because it is addressing all sections. Not only
that, it is clearly mentioning about the inclusive growth. Our country is performing well in agriculture and service sectors.
Also, we have achieved great success in coal, fisheries, cement and electricity. These are showing our growth of economy.
I would like to draw the kind attention of this august House that Government should take strong steps to contain the price
hike at various levels especially in the fields of food items and drugs. Otherwise, if we are failing to contain it, then surely
the common man will suffer. So, I humbly request the hon. Railway Minister and hon. Finance Minister that we should
concentrate more attention on pro-poor life. I would also congratulate our hon. Finance Minister that he has presented a
balanced budget.

While I am concluding my speech, we are very proud of our nation because we are becoming one of the super powers at
the international level.



*3f. dorRI SIRRTare (uf2per aeurer): 7 Yo o1 oI MRt & b 3oaler Rb a1 €¢ o1 gordi smuvT fdpen TRiifs 3 €T dictol b vl 3 Soalol
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€ #NUT D] Al SRl P AT AeAH i ¢l ST Slot D ATt b fe1e dA Sirr e} Sit o siuot siwvr 3 wer e, I quote :

"Recovery was interrupted this year due to intensification of debt crisis in Euro Zone, political turmoil in Middle
East, rise in crude oil prices and earthquake in Japan."
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1. Mobile based fertilizer management system for nation wide roll out for 2012.
2. LPG- transparency portals
3. Adhar enabled payment for various government schemes in atleast 50 districts within six months.

4. Subsidy related to food security act will be fully provided.
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MR. CHAIRMAN: Please take your seat.
Mr. Ijyaraj Singh, you can start your speech now.
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MR. CHAIRMAN: Please take your seat. This will not go on record.
(Interruptions)* 8€;
MR. CHAIRMAN: Only what Mr. Ijyaraj Singh is saying will go on record. Rest will not go on record.

(Interruptions)* 8€/
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SHRI IJYARAJ SINGH (KOTA): Thank you for the opportunity given to me to speak on the Budget.

I would like to congratulate the Finance Minister for presenting a very pragmatic Budget aimed at growth and stability in an
environment of difficult circumstances. The Budget is an exercise, which sets not only the financial parameters for our
country but also shapes the development polices for the future. The lasting impression of this Budget is an emphasis on
concentration on agriculture and infrastructure.

In agriculture, the outlay has been increased by 18 per cent over that of the previous year and it would be pertinent to note
that agriculture, while accounting for only 12.3 per cent of GDP, has 65 per cent overall employment. Our country is still
predominantly rural and people living here are involved in agriculture and related activities. The farmers have been
experiencing difficulties over the past several years and in fact, a recent survey by the NSSO has come up with the fact that
50 per cent of our farmers, given a choice, would not want to continue with farming.

Now, what are the problems and the issues that farmers face? They are related to rising input costs, availing of adequate
finance and credit in order to go about with the farming activities, effective irrigation systems, post-harvest losses which
might even go up to Rs.44,000 crore as well as getting good price for the crops. The Budget has tried to address all these
issues and the target for farm credit has been increased by 21 per cent in this Budget as compared to last year
Correspondingly, loan repayment benefits continue to be extended to the farmers with 3 per cent incentive for payment on
time, which makes an effective rate of 4 per cent, the normal rate being 7 per cent.

Sir, Rs.10000 crore have been allocated to NABARD for refinancing Regional Rural banks so that they can disburse this loan
to the small and marginal farmers for disbursing short term crop loans.

However, the fact remains that farm credit is given primarily or based on land rights and those that are tenancy farmers
cannot avail of these farming credit. Therefore, this is an issue which needs to be addressed and is privileged in major
parts of the country.

Post harvest losses occur due to there being a lack of proper cold chain storage as well as warehousing. Proper
development of these would enable farmers to eliminate spoilage and to sell their produce at the right time. But, if we look

at the facts, India is the 2"d largest producer of fruits after Brazil and if we take fruits and vegetables, 30 to 40 per cent get
spoiled or lost post harvest. In 2009, the facts were collected that the post harvest losses were upto Rs.44000 crore.

The Budget tries to address these issues by trying to improve the food supply chain through a whole lot of measures such
as development of agriculture markets, national mission on food and availability of post harvest loans.

Investment linked tax deduction in cold chain facilities, warehouses and storage have designed to encourage private
entrepreneurship and partnership in this sector.

Procurement of food grains by Government agencies such as Food Corporation of India (FCI) is vital for farmers to realize
the Minimum Support Price that the Government guarantees. However, the FCI and such agencies do not have adequate
infrastructure and in order to do the procurement have to coordinate with State agencies. Often due to coordination issues,
these procurement centres are not set up in time as a result, the procurement happens late and farmers suffer financially



and have other issues. Schemes such as Decentralized Procurement in which the State Government does the task of
procuring, storing and distribution, should perhaps be encouraged more in the Budget by giving more financial incentives to
the States.

The Budget also extends viability gap funding for irrigation, terminal markets and common infrastructure in agricultural
markets. Hopefully, this will improve productivity and encourage further the private sector participation.

Regarding infrastructure, Sir, progress in this sector encourages the pace of nation's development and in this sector the
increase in tax free infrastructure bonds from Rs.30000 to Rs.60000 crore is indeed a very positive step. However, issues of
land acquisition as well as programme implementation remain.

Moving on briefly to the sector of roads, the target of awarding 8000 kms. under National Highways Development
Programme to be completed in the coming financial year is indeed laudable. This is coming on the back of the target of
7300 kms. during the current financial year, which is set to be achieved and this 44 per cent higher than any previously
achieved target, which is the great achievement indeed. Allocation to the Ministry has been increased by 14 per cent over
last year and coupled with the reduction of withholding tax from 20 to 5 per cent as well as allowing of external commercial
borrowings will help this sector develop further.

Notably and hearteningly, the additional 20 per cent increase in the Budget allocation to the Pradhan Mantri Gram Sadak
Yojana, is all set to boost rural infrastructure further and better road connectivity will certainly boost the quality of life in
the rural sector.

However, another major issue, that needs to be paid a lot of attention to is the quality of roads within villages. These roads
are katcha and have often mud and slush rendering them impassable at certain time of the year. There is a crying need for
some kind of a project in mechanism to implement better roads within villages.

Now, briefly addressing the power sector — availability of adequate power is vital for our industry and for the day to day life
of our villagers.

MR. CHAIRMAN : Please conclude.

SHRI IJYARAJ SINGH : Now, this has been addressed in various ways. In this case, external commercial borrowings as well
as reduction of duty free import of coal and natural gas would help in reducing cost.

Whereas we find that the input costs of these fuels such as coal, natural gas and other associated natural energy resources
are under pressure, projects in these sectors continue to have problems. However, if you look at new energy sources, you
see that consistently the new energy sources have outperformed the targets whereas the traditional sources of energy coal
and others have underperformed.

Therefore, there should be more focus on new and renewable energy and this could be by way of solar thermal, solar photo
voltaic, wind energy and biogas. In a report the Estimates Committee stated that considerable investment in renewable
energy would give manifold return. Such investments have the potential to improve the lives of the marginalized sections of
society like the rural poor, tribals and women. The Committee also recommended that the budget for this Ministry of New
and Renewable Energy should be increased to one per cent of the total budget. However, if you look at the figures of 2010-
11, the Budget for this Ministry was only 0.024 per cent and in the current Budget it is only 0.096 per cent, which still is a
long way away from the one per cent desired. Therefore, we need to approach this with far more greater deal of attention.

I would briefly like to suggest that in this sphere we should have a Risk Guarantee Fund. At present there is a Payment
Security System for only grid connected solar power projects under phase-I of the Jawaharlal Nehru Solar Mission.
However, this is not possible for other renewable energy sources such as wind energy or biogas. Therefore, we need a
mechanism of risk guaranteeing all renewable energy projects irrespective of technology used, whether supported by
Centre or States.

Finally, I would like to mention that in my own home area of Kota there has been a dharna and protest against certain
levies in the sector of gold and jewellery, which I think needs to be paid attention to. We have also seen that the Budget
has the support for the Civil Aviation sector as well as companies in aviation, which is of great interest to us in Kota
because we are trying to have an airport where possible. We have adequate infrastructure for road, railways as well as
water.

The lasting impression of this Budget is the attention given to the Aadhaar card platform which is sought to be introduced



in 50 districts in the country and this is an anti-poverty measure which, with better target subsidies, will enable us to be
more effective in our subsidies. It is a very heartening step of this Budget and perhaps it is not being given the accolade it
deserves.

I would like to refer to the weavers package that has been announced recently of Rs.3884 crore. This is a very welcome
step which addresses the needs of the weavers all over the country. However, any package that does not include the
weavers of Kethun which make the world famous Kota sarees is an incomplete package. So, I request the Finance Minister
to include them.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Mr. Chairman, at the outset I would like to say that the Budget allocation for
the Ministry of Minority Affairs is highly insufficient. There are three reasons for this. The first one is that this is the first

year of the 12t Five Year Plan. The Ministry of Minority Affairs has asked the Planning Commission for Rs.47,000 crore in

the 12th Five Year Plan. If you see the figures, a meagre allocation of Rs.3154.70 crore has been given which will never
touch the target of the demand that has been made by the Ministry to the Planning Commission.

Secondly, for this year, 2012-13, the Ministry has asked for Rs.4000 crore. The Government has not acceded to that
request. The third and the most important point is that recently poverty estimates have been released by the Planning
Commission. Though there has now been a decrease of 7.3 percentage points in the poverty in both rural and urban areas,
the most important point over here is that when you come to the religious groups in urban areas, who has the highest
poverty ratio at all India level? It is the Muslims, that is, 33.9 per cent. The surprising fact over here is that in the so called
most developed State of Gujarat you have Muslims who are living in poverty to the extent of 42.4 per cent in urban areas.
You have the most fast developing State like Bihar. There are 56.5 per cent Muslims who are living in poverty. In Uttar
Pradesh it is 49.5 per cent. The same is the case in rural areas.

The headcount ratio for Muslims is very high in rural areas — Assam-53.6 per cent, Uttar Pradesh-44.4 per cent as
also in West Bengal. That is why, these figures clearly show that in the last eight years there has been no substantial real
improvement that has taken place as far as removal of poverty of Muslism is concerned. You take Grant-in-Aid to Maulana
Azad Education Foundation. Rs.100 crore has been decreased for 2012-13. Though the corpus is increased to Rs.1000
crore, it has no substantial scheme.

This Government has provided 4.5 per cent reservation to minorities in education and employment. To achieve this
reservation of 4.5 per cent, you require Government to help. You have schemes like free coaching allied scheme and Rs. 18
crore have been given to it. There is a scheme called support for students clearing prelims for UPSC and State Public
Service Commission. Only Rs. 3.5 crore have been given. How can Muslims get 4.5 per cent reservation and that too in
minorities, when you are making meagre allocations of Rs. 18 crore and Rs. 3.5 crore? The national average is seven
percent and out of this seven per cent, only four per cent Muslims have higher education degrees. So, this allocation is
totally insufficient. Since I am an ally supporting the Government, we were told that we should not move Cut Motion. It is a
different story that the ruling party Members are stalling the proceedings of the House. What should I do now? Is the



Government willing to increase this allocation, which his highly insufficient?

Take the case of merit-cum-means, pre-matric and post-matric scholarship schemes. These three schemes are in high
demand everywhere. For each scholarship, there are 10 applicants over there. A promise was made by this Government
that the saturation level will be reached, but they have not stuck to their promise. Again, we are going for numbers. This is
highly insufficient. Mr. Chairman, through you, I would request the hon. Finance Minister, the Leader of the House, to
please follow the saturation approach for merit-cum-means, pre-matric and post-matric scholarship schemes.

For the purpose of a scheme for promotion of education, 100 minority cities and towns out of 251 towns were identified as
backward. Only Rs. 45 crore have been given. That comes to Rs. 4.5 lakh for each town or city. That will not be enough to
construct even a small class-room. So, I would request the hon. Finance Minister to increase this amount. We are not ready
to accept all these things because we have to go to the people. You cannot fool the Muslims any more.

The real demand from the Muslim community is security and development. These are the two most important issues.
If you provide one and do not provide the other one, you are out of power. You have to provide both these things.

What about housing? Rangnath Mishra Commission has stated that the highest number of people living in rented
houses in urban India is Muslims. There is no talk about providing housing to the Muslims. There is a good scheme and I
welcome the scheme of providing free cycle for girl students of class nine. Again, a meagre amount of Rs. 4.5 crore is given
whereas in the State of Bihar, every girl is getting a cycle. At least Rs. 20 crore should have been given for this scheme for
girls.

Now, I come to MSDP. Again, the amount allocated has been decreased from Rs. 998 crore to Rs. 887 crore. The
surprising thing is that in 2010-11, only 68 per cent has been spent out of the money allocated to MSDP. A promise was
made to us that the criterion would be decreased from 25 per cent to 15 per cent wherein 63 more districts would be
added. That is not to be found. The most important point is that in MSDP, the targeted communities are Muslims, but it has
been diverted to other communities due to adoption of the area approach because the focus is on districts and not on
Muslim-dominated hamlets. As an implantation unit, we have been requesting that this is happening on the ground — in
nine TMCDs whatever schemes are there, not even a single benefit has accrued to the Muslims.

I may now take the priority sector lending scheme. The hon. Finance Minister is here. The target of the Government
is 15 per cent, but in that 15 per cent, not even two per cent Muslims are getting loans under the priority sector lending
scheme.

Then, there is grant-in-aid to wakfs. The allocation is Rs. 13.50 crore. With this amount, they cannot improve even
one wakf property in any city of India, leave aside any other property. So, what will be the income generated by the wakf?
This has to be increased to at least Rs. 300 crore.

Sir, skill development initiative is a new scheme and Rs. 18 crore have been given. For God's sake, please do not give
us khairat. We do not want this scheme. Under the Prime Minister, there is a Skill Development Commission. If you give us
15 per cent of that, it will be good enough.

Then, NMDFC's allocation has been decreased from Rs. 150 crore to Rs. 90 crore. What will this corporation do with
Rs. 90 crore? There is a subsidy of Rs. 655 crore for operation of Haj Charter. Sir, I would request the hon. Finance Minister
with folded hands that we do want this Haj subsidy. He may take away this subsidy of Rs. 655 crore and give it to the
minority girl scholarship scheme because this is nothing but giving it to a loss-making enterprise, Air India, in the name of
Muslims. We do not want this scheme of giving subsidy of Rs. 655 crore. The Government should re-negotiate the bilateral
agreement between India and Saudi Arabia. Why are they duping us by saying that they are giving Haj subsidy? Those
Muslims will go to Haj who have the economic means. I am not saying that remove this subsidy; I am saying that use this
amount for educational upliftment of minorities.

Then, no allocation has been made for the Equal Opportunities Commission. If the Equal Opportunity Commission is
established, then it will go a long way in helping dalits, backward classes and the Muslim minorities to get their rightful
share in the society. Hence, I would request the Government to look into it.

The allocations have to increase. This argument is a very specious argument that the Twelfth Five-Year Plan is going
to come and we are going to increase it. I have not seen tomorrow any more. Please increase it now because this has sent
a wrong message.

The last point is what Shri Jaiswal has also mentioned, namely, to remove the excise duty on jewellery. In my constituency,
100 per cent jewellery shops are on strike and 90 per cent of those workers are from West Bengal. They are telling me to



convey their grievance to the hon. Finance Minister. Please remove the excise duty on jewellery shops.

MR. CHAIRMAN: I now call upon the last speaker. The other hon. Members -- who have given their names -- may place
their speeches on the Table of the House.

Shri Yashwant Sinha.
...(Interruptions)

MR. CHAIRMAN: You can place your speech on the Table of the House.
...(Interruptions)

oft oIt cIPIaR A (FAFHI) : AU HBIG, MUD 2K 3 oft &3 At oldl wr 3B ... (=)

MR. CHAIRMAN: You can take your time after Shri Yashwant Sinha speaks. You please take your seat.
...(Interruptions)

SHRI YASHWANT SINHA (HAZARIBAGH): Sir, let him speak....(Interruptions)

MR.CHAIRMAN: Shri Sinha, You please speak.

...(Interruptions)
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oft arorda Ricar & Asmufer #A8IG, i Po Hiferd ardl bl 3R Acel DI RAl6l DA Dol S f1e Ast U2 ST F3AI & cifcbol A fAWI U2 316l A
uscl 3 GISIR RIwIfeer $31 ari ot A8l 7 dFel b el Sl dAepIg9rl & 317 8, 3oId! Jeic UR dicTol Pl AR freToll AIfde| dl B ASHIfID
ool A B)...(zxawrme)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
Sir, the entire day was washed out yesterday. We wanted to ...(Interruptions)

SHRI YASHWANT SINHA: I am coming to it. The entire day was washed out yesterday ...(Interruptions)

SHRI PAWAN KUMAR BANSAL : We have kept ample time for it, but the fact is that this has to be concluded and the hon.
Minister has to reply at 4 o'clock. ...(Interruptions)

MR. CHAIRMAN: Now, it is decided that the hon. Minister will reply at 4 o'clock. Shri Sinha may please speak till 4 o'clock.
...(Interruptions)

oft arordd Rioar = Asmmufer Sft, #SI oft s @A @ A6 8 o Dt @I ARI ot sl 3 Ao Bl SR 3MIST DI 3w {61 AAH 8l ORI PR IRDR
IcioNell 3 IS U2 3ol bl g8 A1 U BRI BIdl...(=aeel) i ©& 8T & b 3iet 3MU el c11sy) & cllol dciolell BT U IdHelel Bl B e

~

e 2 ciftpor 3mu et a1t ofdl &) MU gl BT AT qWiG B2 33 3. (IaEeT)
MR. CHAIRMAN: Shri Sinha, please speak on the Budget, please.
...(Interruptions)

SHRI YASHWANT SINHA : I am going to speak on the Budget. ssmufer s#dice, 31 Sor &t siefemazen & siifered ere=n a=u 3?7 32t Bt
3iI? AGol Pl &6l MDA Dol D e i ST B3 §) 3A G9I D selcrazen bt FAlferd Al FGRIf &) 3l e ]l sl @ s Ady 8t
ADdI 3 1 suciorel aIcT & Adlall 3 efid-¢ffy ofia smen 3 cifdbol Beadt & Sl 3licbs 3T 3, 3 UAl dcidl & b suciorel b2 316! 46 28I 3| Th
PRI T S SUCITST BT G2 PR 7 3ii2 8 yfererd aar o Y &1 ciloll ot agd fiidr Bl oft| 3iIeT 31 clisT $A dId BT A Al & 5 SUcIoreT bt
52 7-8 yferora offir am orft 8 sfiR firT Jicfl St 30 Brp2 diert & fop 20 yferora off sfie asi 3 7 yferord wR 3n orft 3 Sucioel 3PR PogiI HET &
ar =it 37

3PR 31 fUeel B% auf & s Jord= SH Al 3mu urws! b ai 2007-2008 ao Japs fepet St e ad 2003 3t 312 PIfdeT g SRIaa Ris
Sft 531 So1 & fore it & 2003-2004 3 531 S9I of BeTiol eons 32 331 doft 3 JefIazer P &1, 3 316! ol ool ... (AWEIET) 31 T8 uel, fordl
Al udr ael| 33 9 of Betiol cons 3R 33b arg 3ma 2007-2008 b1 stichsT 36102 S Al MU urst 6 39 Pw afsar e sjter 3¢ 9 yferera 3



SR I, fbApa SfbRic dglel i oI, Fo=] SBRIC Dlet 91 oI, SUCI9lel 3¢ Delel 31 AT, AfISI I 36T AP 3dell oldl 33, 37 Yferord sacdic 3¢
3 g2 39 yferord 3l 51| $A B A e A doit A B! 76 W ) 3rrerd 2008-2009 F a3 537 Ao I Ub IRIGID €9 U 2l SR
TRIfD 33 AT IDIR of AIDR UIcl Gl A BAS A RAGI JG1 &2 0b drRd dRI 39IR BAS dolc 3 o, a6 d6d2 dlel dRd dRI 39k BAS
A BUR el 3R foeT skt Sft of sruol wsie siwvr 3 st Acol 3 wRITel &R el b BiToll BRI @reT waT &, 3A 31U Reger Al ofifSe i gforan
912 3 Sl WISOIfORICT BISAST RN &, 3AD fe1e &1 RegeA § 28 &) sAfere A 51 cira BAs sdHal Regert & & s smu SRad o dai A Briac
B3 9% 5% a 2008-2009 3 fbzper SflRic &: yferora 3t sk, 3o Sfblie 216 ar yfirerda 3t sk, 3P a1 AgrRbIfa i g2 4.8 yferora
A GED2 3O YeI9rd 3l 9 3l dd A cPIAR $A g9l DI sreicaazen i Pride sn 28l &) qelifs v ageds 8, v fd9rt Aside &) as fdort
Arsfebet a1l & b SIel 3MUDI ARPRI Ulel dB9ll 312 $A Al I8 Ui oIRd DAS SWI AAD RI 32 SIEl 3MUDI UleT Q9 dl IADI 3R HGRDIl
P BW Ussl, S AGRBGIT R 3RR USSH 3R IRPR PO oldl Dl Al JIRHISIS gD 3 RPI 3R RIS 3AD TG RAGI G2 TG Yb
DI 13 IR RS of RS &2 IGTE 3| 4 RIS of RITST G2 IGTolt 9% DI Al 3D UG IADI oIS A B3l [ 91 I Sl soldecoe aldl
2, uoft forder 3lar 3, 3P HuL 3ADI 3RR UsI, wiifce Money not only became unaffordable, it also became unavailable. & s 3
T e sfiz S

15.52 hrs (Madam Speaker in the Chair)

TSI el 3APT RS G2 Seloll ol fob cllsil of Pal [ 3 soldecdoc o3l DI 3R S Ioai0l soldIcaoc oldl PRIl AT Soldcdoc Dol DA B2
o A 33D TG IADT SRR P I¢ W TSI 3R Sl dRe fEIE & sips s 3, afs a8 6.1 yfererd 8 sri 8 A 3adb e dlal RBiwdieor &,
3rarold el 2t s 3 a15) 2008-2009 31 so8iol wal fob gforn i wiseifdrIcr MISAST 8l 3R, PRIDI B db DI D2 3R)| IAD A5 IS
P& 38 8 b R Sitet 1 aysrst 31 srm; 2008-2009 3 smuet et vaRirsst B 62 #@et 3t 3k R 12 gferord 3 acrd: 3o yfererd o2 &= 33
PRI AB A DA AT TSI PR W Silol DI PISAST & dl Ul 33 GA A dRE Yferord dRil D2 &) ARI Dsol & &b Gleil A3t o8l 8l Add
PR B Al 3 Al a8 At oid e 3ii 3PR as A 2 Al A5 ALt oIl oMy 3| = B 3BT 2 b SRt 337 doic J fae it Sft o war f5 "I am going
to be cruel in order to be kind." 531 wsic @1 ordist @6 331 &6 A8 41 ok 42 &oIR BAS W STA 3 IoTol Sl B 3| IAD ATe U Iy
ol @I Sl disl 3, TRID2 Sl e 3¢ 8, 33U Siis Sife Al 31y uris! b sof A 2ften 3RR AGRGIF 1R uSen 32 sl @I oIS forME a8
o1&l D&l [ 3MIU areT IaK S3l 37 IADI 3R S1dl USsI 3IADI 3RIR AGRKIT U2 ussn, AGrREIfer b sl 3 31! agsil sz Sucioel d are
3 a1 orn 3 b It is the worst form of taxation; it is taxation without legislation. = @1 @@t 3ot H s ot 2 6 AgRGIfT
a6 31 3, sAf 3 qear! Il asd 3| Acel D er FisRt I a8 St WprR aRicT it We are back to that vicious cycle of rising
inflation because of Government deficit, 35 a1 interest rate hike, lack of investment, impact on growth rate, & fert aicft Sft
A 3MUD ALREA A Dsoll ABAI § [P MUD oI of $A ARG DI dlsol D [ Pe o1dl [ PR 36l 4 ASI WS BID Sl DE [ I 8H
clll IRPR 3 I Al B0l $A TP DI dAls R0 ey 3 st w2 IS & 3l Sl eller af-af, B2 IS & 3oldDl & Pooll ABAL §) ...(RUQEeL) 31U 33
PR ©3 Al of DI ...(RATEIOL) 3T 33} IADR D2 AT of DY, Afebol GORN $A a1 DI ALoIcdl & b g1 ol B Ao 3 7S o1t offy o1 ol
& A 3 $3¢ 3¢ DY Afucot fopen srm e ... (=aemer) swft Jdforen Sft s w2 At 3

sreaett Sft, st AAcor I Sra Afern St Juar Sft di Sers 46t &S off aa d &9 clsll Dl IRPR D e v sifddRT ®I Ym o off sl e
SREIeT A DURR fper o1 @b &a1e R 3 Siel 3¢ TR 2T, 3UD A 3 el 3¢ TRIL | Daoll dladl § [ob 3 Bib v st DRR Hifse
b 231y A9 3 F1gons foperofl oft sz smudh 9T 3 w1gons fopaofl 37? ...(=raemar)

31ERAST ABICI & Iog dicTal SIfIe,

4€| (caauro)
31”181 ABICA & Bi¥al W Sft, 3 Jo SISy,

a€| (czauror)
3181 ABIGAT & SIoIG Il uret Sit, 34 sft Jo SsPE)

&€ | (ceraeron)
31€181 ABIGAT & PURII 9l Bl SISE, do SISy

a€| (craeron)
31€18T HBIGAT + A T 31 BT 87

a€ | (caeron)

31e=18T ABIGAI & IO SISY, Jo SISy

a€| (caqerror)



oft srora Riaar & srexetn Sft, 3 ORI I ©I 3R IRPR DI €AI6l 3P DI AEAI I T8 AS & [P $A TDRIG A 31 3IUGH! R DI
foTopTeTolt 3 131 oI & 3z & ggd sfledr P AT 33 I DI B W § b e A} Sft D1 St 531 ATeT BT Tole 3, T6 33 3R SAGT SAD! IE;AS
3 Srroe 33 B9 BRIGT ofdl ol dIet 3 PR A8 2 Al b2 8 a=n 3¥3flc BI? vp-al ard 3k ©3 D2 i Uil ard AHATT Do,

o dl IB 8 fop Asl wR ShuAct ol @t 83 &) 3wl sIer 3 Al of Acel AcA A DI Sl 361Dl DRI I, IAD A2 I [T HGICRI Dl BD Ue)
ferear 5 3are 19 3oIR TS I 3US HU2 forawerd 3, i smuor et A ad @ 4 yferard A oA o2 b 2 yfererd o2 & 2 3l «s
el & 891 AU DI DUGRIC DY) ASAT DI SiI IRIA TS 8 33} Fol D TSR 3U6I 368 AB DB (ST [P 891 6 FSIR DRAS I UD! Gol 3R
BARI-JF8RI 3 A6 3l SR, 3 & ISl DI SAD 3l IS M oidl $9Y) 3 Sreied! 2 fp et =it 6t safer b Sfieerct oy ol at
APl 3 3R Sfieict o1y ordt Aot Al At MPR Dadl 2 b TSt 9113t JeR BT Do &) ad a=n en? A vorRfdH siv g sl FHt T ot
D2 3@ g cifcpol 3PR fArii ydere 3 sl B Are SISATG! Db 3{2 IS 31U A SR Bl 3 Al 3ol 3 $A dId Dl 3FHIG o1l D2 AP 3 b
Sftuarct cotol 3 q 3MMUhI AseeT DIy

3 3much e A freid} St 3 dag yrefolr wer & b iget et Al DI b IR DI Sl S 3, I8 360 IUCIT DAY Alfs d 3ol PBIeI-
PISI dcll D)

G131 I, Si 89112 S AR of Dt fop AT Sor T RIwT areiR 12 56l A d &) BRI ot 3 woic s 2 334 o1 A MRiwT asR s3I w2 &)
13 I8 SIREAVS DI 8l, AGAGIAIG DI 8l, iGoil dId DI 8, 3GAEIG DI 8, ABRINE, DI &l 3R Al IERIA DI 3l, G 9T DI IR I6IR TG 3|
a2l TIPI6! I PR PH 3oldd & &, Al A A 3ol8Id D IR U2 DF ADI § b 3ol BICH-BIct IJRAWI bl gloll U3 S TPl B2 MUD! P
firctor arenr o1&t 3 Rrb udt Bon 5 MU UGt SMust 3z 31 cllsll bl Uollel B2ol) AP dIG, HECIAR DI Sl e 3, PRRI &1 9
uf3fera &, 32ft o1 agrar Brcem smum o1 Eat freror aren o1dt 3

16.00hrs.

safere & foe Al Sl A s1elE Dol darsdl g &b PuRIl 3ol A8 Sit Ea PRI 8, 33 S DI 3, S 3MU SIA Gol & fé1e 3691, 3IU WIsoiA
i1 @1 $cAeIR 91 HIRE, smu A&l Uz diwvn BRI 5 smuet RIpT B Hu2 Sit TaRT PR 3, IA U AUA o I 3| AIfdd 3ol oAl cllsll Y
Reflw Bret AP, Si eliol 316l ssdre R & 3R el Asi-Act 3oR] fesol oRit 8, Iof vl B fere 3 MRl Yelk Riwpifyer ol g b 3 358
AE UG,

& v sifoad 9 3R Dsoll aredl g, Puferd] ik PIssorRI &l ard 8, 31Ul dl clsll I Sl W SIPI Sicll| 41 3ok DRAS FWRI 33 A fordret
fore, Sifepol 31UGl JDBIR P FId DI DIcal P fo1e a1 o w2ar & fere a=n fasen? Where is your expenditure management?

FAG, & Igd G2 B2 $A AT DI DFoll AIEAT & b ADR 3 e i) St of o1l war b FifeRll  ASer ol w2 &3 A oon 3 3 3oalal
oIel el b TS IPR! UGIHEDIRN & Sl Sl U2 39 2D ool 38 3| 36alol oldl Dal b Sl Safciol TAl36A &, 33 B A Deldl D2 3B 3
3calol 3ol HIcTl 3 o1d Dal b DIeT b Gloll A3 TISU B3| 3oalol Uckel, Stolcl 3fe fepit oft <fisr & a2 3t o1t war) sifeci¥dt & @z 3
go1chl aote Tl 3 v gleg o1dl 3| J9T Y 31U Dad 2 b Acc dierd2 deR &l S, cdlcic g2 3T 2aT 3| Uadl Al 3 3MUoll dcc diell; 3T Uil
dcc ol qitel, MU P30l IXPR DI RS0l VSl ASIAel 3, Al Gof Pl Slofdl MUt ard =i Aol ? il A6l SRR Aed S 8, DIy i
etz 3 3 5 * J€/(aatiet) A G BED2 AW J)... (atior)

31ERIST ABIGAT & 33U JHATH D3| AT Bl ORM 3|
€| (caerrar)
orret Fidt (off ofigeptor SIRRTaTeT): 31U 3R A B Sk A3 A YFAd B2 2B 3. (=awet)
oft rerdd Rroal & 3 PIoIY2 3 WRIT6T TH2 3R 3 5 *...(aemer)
off ofiyesTer SIRERTaTCT & V2t I 3muc! ol dictofl Tnfde; s 3ot Zfiforr dae 8, g1 smuA Vet 37l ol @ 3)...(cuaemar)
off 1o RIeal & UM A4 3RAGR 3 BU SRN 3, 31T IR AT D2 23 37...(Raerol)

31e=A8T ABICA = 9 Rieal Sft, 3/ 3mu eI BISRY,

off arerdd Bieal : #&lG:, dgd AR ard off, ciftbor gy 3 3 Az B T g b 3 J91 B AT GARI DISRY| S9I DY STeldT B TSl SATH DI



3I IE Si 3MUel TP $RIeIP P2 FU SR &, T2 F, 3MUDI Sl Qud ASA &, e e Sft a8 o1&l Siaar & aRiifen IumT JFPAAI 3N ASA 8T
3[CBI TPl 3| SAMRIE 3 MR DEoll ARSI b PWRI FIPASY, Sl DI SToldl Pl A UGASY| S9I Bl Soldl MUDI ol cioll, I DI sA
PR 3 oIl @, RRET Sor &t Stetdr ot eiisT $ft fiar &) spR it 91 fararet & at smuet 8, $AD! Foll 230l G|
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*SHRI P.T. THOMAS (IDUKKI): At the outset, I would like to express my sincere thanks to the Hon'ble Finance Minister Shri
Pranab Mukherjee for his contribution to the whole nation as a Finance Minister. Madam, he is the man who stands like
Mountain Himalayas in the field of economic experts. I am whole heartedly supporting this Budget which is introduced by
our Hon'ble Finacne Minister.

First of all I am supporting the steps taken by the Finance Minister for the betterment of Agriculture sector. Madam,
in last Budget, we allocated Rs.4.75 lakhs to Agriculture Sector whereas this time the allocation is 5.75 rupees. It is a real
farmer oriented budget. This huge amount will give livelihood to our farmers who are struggling to withstand. Madam, up to
Rs.3 lakhs farmers will get loans from the banks at the rate of 4% interest. Madam, anybody in the Hon'ble House can find
any fault with it? This declaration is welcome fully by the rural India where the true farmers are living.

The banks are trying to sabotage this farmer oriented scheme. They are not ready to give loans. The Banks are
unnecessarily putting so many conditions to get this loans.

I am requesting the Hon'ble Fiannce Minister to make an in depth study about the disbursement of agriculture loans.
I am also requesting a spot verifications of this. Madam, in our State Kerala , almost all banks are denying the agriculture
loans to the needy farmers.

The second item, I would like to mention is the allotment of funds to the education sector. More than 75,000 crores
is allotted to the entire education field. It will strengthen the education system in a good manner. After the introduction of
Right to Education Act, our country is forwarding in a right direction. The amount which is allotted to education will help
the entire nation.

The interest-free education loan which they are getting since 2009 onwards is a pro-poor decision. Madam, I am also
requesting the Hon'ble Finacne Minister to take some revolutionary steps for reducing the interest rates to the education
loans. Now, it is 12% to 18% interest. Madam, how can a poor student can afford such an interest rate.

It is not practical too. Madam, I am requesting the Finance Minister to introduce a model education loan scheme in
which the interest rate is not fixed more than 5%. Madam, the education investment is not a mere expenses. It is an
investment to the future. I am also congratulate the Government for allocating the amount more than 21.7% over 2011-12.

The declaration in the budget regarding rural infrastructure development is also notable. The enhancement of
allocations for rural infrastructure development fund to Rs.20,000 crore.

Yet another important step for the poor people is the social security measures. On the death of the Primary bread
winners of a BPL family in the age group 18 to 64 years, a lump sum grant of Rs.20,000 amount is a deep rooted benefit.

I would like to request the Government to introduce a uniform fee structure to the nursing students all over India. Now the
nursing schools as well as the colleges are charging huge amounts from the nursing students. After the completion of the
nursing course, these students are getting only a little amount as salary. I am also requesting the Hon'ble Minister to
introduce the minimum salary to the nursing staff. Today they are getting below Rs.10,000/-. Madam, my humble
suggestion is that the Union Government will fix the lower limit of the salary of the nursing community all over India to at
least 15,000/- Today all over India the nursing staff are on striking. An early settlement is also needed. With these words I
would like conclude my and words and I am fully supporting this Budget.
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* off Tor9d sroRPAl (Sirclier): IRPR o Sl dsic Y9I Rl &, SR 35T SPI DI 319 311G A Sl BRIGT f&RM &) 31191 STeldl Pl Gt Sif &t
Al DI vb TSI ASIEdATol drcl [ Hcf} of Dizdiee Ade dI ¢t Sl areft B2 AfRAST 3 DI Bldl o1t Bl 3| VA AR S IRDIR DI AszA
3iofe a3l 23T & ad oft duforil ot St et arcft @2 ge 3 20 Gl gerast &t o1 3 arel i ad 2011-12 & Slerer duforit @ 5,39,552



DS BUT DI B2 PRI St 315, Sl 3119 Slofdl Dl 3l Silol diedl Aafst A copel Sl 3| 3t oft JemR Al 28t & b e Stetal 3l el
@I Sl SIf 28 343w, el a UQMerRI AfSAST 3 peldl bl SRl FIDPR of eicazel B spil3 Bletlid & dIdslgs [ #dl of PRUlRe ©2 & AP i
51,292 @315 Fuu & ge D2 Jehel SPId Dl ASA Sol DI DI I 8 SIafdD 31191 STeldl Pl SRIDR B ARICK I &AIST e SD2| G 32 AaT B2
3R 36< 3YrAST D3 DI GRRI AGID2 I 3MGat B St gt 138 Bieft o2 &t &) spft A8ft gz el Blol arclt &) 53 8 A IDR of 31w 3Gt
& el el foper 3

IXDR of Yditiz AR & 8I¥d Dfel clrol Pl usel Dol DI PROR AGKI B8 A Alstoll & 3ideel 3 2011-12 3 400 w315 3 apiast @2 2012-
13 3 1000 @315 @2 f=n 8 531 s Bl Alstell IR YS9l fpimell b fore =il o1l arel, bt srfty Sor 9 IR SRIGT p3AT6l JeAsl B2 3B 3
PR DY SIPRH| IRPR AR USol & dig Il ST Sl 3) S #BRINg, fice! fbArell gRI siicHsl Dol A o8 Dol HUA Dol & fore ddbet
I gy B, $3ADT pAD! BRIGT 331 3 As At SIor 3| cifcpol f[poll DI Al s it g3 fAdum2 AT AASKT &1 IR Yoo 3 al apft s
ol AP 3idcat 3 Abs! SHfABIfRI B St uRK sR1 8 3l IIPR 3ol U2 Plojoll PRIAE B2ol El dId B2 28t &) Al FA IRPR A AG DEoll &
b s fparrell 6t Wl D1 s Fotror b fore @il oidl Aa B 3| 3T B WD waAfeRl b A I war srn 3 fop Jor i 40 yferera
fepare1, Afe; 33 INfSIiPI Tetiol P 18 GRT IS fddey fIet Adl, Xl Bisel @I AR &) IRPR Kool Pl AT D2 3l &) pil Al fbatrer B3
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*SHRI BANSA GOPAL CHOWDHURY (ASANSOL): I lay the following points of the general Budget
placed by Hon'ble Union Finance Minister.

The country is now facing three major problems.

(1) Unemployment (2) Price rise and crisis in our economy due to depression of western world. In this
budget, government has not placed any positive target to solve the major problems. Only the
increasing rate of GDP has been quoted but it is required to fix up target in every sector that is
agriculture, industry and service sector.

Actually, it is urgent to increase production to create employment. There is no such mention in this budget.
The worst affected area is Agriculture in the country. Now, it is required to extend irrigation facilities.
Now only 48% land is covered by irrigation facilities. But allocation in agriculture is Rs.1500 crore. 3%
of plan budget has been allotted only.

How employment will be generated in agriculture sector? This budget has no provision. You may kindly study
the condition of the farmers in the country which is now horrible. The poor farmers are committing
suicide. This is happening in my state West Bengal also. But the Government has decided to reduce
the amount of subsidy on fertilizer. Subsidies for DAP and MOP fertilizers will thus be slashed by 27.4%
and 10%. Subsidy rates for nitrogen, phosphate and potash nutrients are being cut by 11.6%, 32.6%
and 10.3% respectively.

The policy to decontrol fertilizer prices must be scrapped. The Government is not providing support price to
market agriculture products. Is there any clear direction to generate rural employment in the budget?
The answer is negative................... the allotment for Rural Employment Generation Programme is
Rs.33,000 crore. The amount has been reduced. Similarly, allotment in small scale and cottage industry
is less than current year. Infrastructure Development is essential to raise production to increase
employment. Government is encouraging private participation to build infrastructure.

Neo-liberalization policy has created depression worldwide. How the Government is depending on foreign
investment. Government expenditure to build infrastructure will create employment. But the budget
has avoided the issue.

Now I am coming to the point to discuss high price rise in the country. Many times the issue was discussed.
The high rate of inflation in the country is a dangerous sign. Food items are out of reach of the poor.

How government will provide money directly to the poor. Clear division between the BPL and just above BPL
is not the solution. Government should stop forward trading. The government should check monopoly
in the market. Again, there will be price rise due to increase of indirect taxes; subsidy has been
reduced for cooking gas, diesel and public distribution system. Total Rs 73,000 crore will be indirectly
collected from the common people by this way which will lead to price rise.

But why the budget is so generous to corporate sector. The tax concession for rich and corporate houses is 5
lakh 29 thousand crore. This is real kindness of the union budget. We can't expect much more from



the government. I would request the Hon'ble FM. to save the gems, and jewellery, industry by
reducing excise duty.

Government has announced the policy of disinvestment there is ho mention about the unorganized poor
workers of the country. They are living in the country without job security and proper salary structure.

There is no kindness in the budget for these poor countrymen. My question is why the life time savings of
the workers in provident fund is targeted. Unlike other deposits including term deposits, fixed deposits
in banks and financial institutions, the provident fund of workers is a social security fund and this fund
remain with the government, continuously for long twenty five to thirty years. The government has
punished the workers in the country.

After Independence the report of Housing Census 2011 is shameful for the government. But Budget is not
for those people who are living in such pitiable condition though they are majority in number. Hence I
cannot support the Budget.
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*SHRI N.S.V. CHITTHAN (DINDIGUL): The 2012-13 Union Budget presented by the Honourable Union
Finance Minister Mr. Pranab Mukherjee is a deft effort to balance the book without imposing unbearable
burden on all. The intention of the government to go ahead with its committed path to ensure inclusive
growth so that poor, vulnerable and rural people who constitute the bulk of the population don't suffer is
amply reflected in sparing the food subsidy, though other subsidies such as fertilizer and oil would be
capped within two per cent of the GDP in the next fiscal. The Prime Minister Dr. Manmohan Singh while
appreciating the effort of the Finance Minister to limit subsidies, stated that this required the government to
put forward an effective programme for adjusting the prices of petroleum products and adjusting other
relevant prices. In this context the Prime Minister reassuringly said in a post-budget briefing that "when the
time comes to take relevant important decisions which are tough, we will consult all our allies and take them
on board". This reveals that this coalition government will follow every cannon of coalition dharma and will
not be found wanting in taking bitter pills to cure the economy of its various maladies and to put in place " a
sustainable strategy for managing the economy" as elegantly expressed by our honourable Prime Minister.

The budget has made earnest efforts to provide an impetus to both the economy and equity markets, which
are important in terms of meeting the aspirational demands of millions of Indian youths. On the front of fiscal
consolidation so as to ensure growth without inflation, bringing all services except 17 services under tax net
is the boldest bid considering the fact that the services sector continues to bloom and its share in gross
domestic product (GDP) is close to 57 per cent. Rightly the FM has announced the introduction of
amendments to the Fiscal Responsibility and Budget Management Act (FRBM) 2003 by way of expenditure



reforms to control no-plan and unproductive expenditure which is ballooning year after year. The move to
put in place effective revenue deficit which reflects the difference between revenue deficit and grants for
creating of capital assets is a laudable initiative. Because, this will help control consumption component of
revenue deficit and create space for increased capital spending for durable asset creating and framework
sets forth a three year rolling target for expenditure indicators which would go a long way in planning
essential expenditure and weeding out the inessential ones.

The thrust of the Budget is to create an enabling environment for accomplishing the targeted GDP growth of
7.5 percent in 2012-13 against 6.9 percent growth estimated this fiscal year. Both the Economic Survey and
the subsequent Budget laid due emphasis on growth propelled by revival of the industrial sector as this job
creating manufacturing segment has of late been a laggard in India's growth story. For manufacturing
industry, a slew of customs duty cut was announced on plant and machinery imported for setting up of iron
ore pellet plants or iron ore beneficiation plants, coating material for manufacturing of electrical steel, nickel
ore and concentrates and nickel oxide/hydroxide. Relief has been extended to stressed sectors such as steel,
textiles, branded readymade garments, low-cost medical devices, labour-intensive sectors churning out items
of mass consumption and matches produced by semi mechanised units. In view of the need to contain
energy cost as imported crude oil is threatening to blow up import bill, the Budget has rightly outlined
concessions and exemptions for encouraging the consumption of energy-saving devices, plant and
equipment needed for solar thermal projects. Similarly, the increase in basic customs duty on import of gold
and other precious metals and extend the excise duty on unbranded jewellery is also designed to reduce the
growing import of gold which is adversely impacting the current account deficit.

Since no growth could occur without adequate resources, the budget has pertinently focused on adding
vibrancy and dynamism to the capital markets by simplifying the process for applying for Initial Public Offers
(IPOs), allowing Qualified Foreign Institutional Investors (AFIIs) to access the Indian corporate bond market
and raising Foreign Institutional Investment (FII) limit in government bonds.

As infrastructure holds the key to development, the Union budget proposes allocation of Rs.50 lakh crore

towards infrastructure investment during the 12t plan. About half of this is likely to flow from the private
sector. Hence, the budget has eased constraints on funding sources of the private sector through several
innovative plans and programmes. This would allow corporate to access low-cost funds and also to promote
higher level of investments in several key sectors.

The Budget has several positive features such as measures proposed to deter generation and use of
unaccounted money, a white paper on black money and the commitment of the government through its tax
proposals both on the indirect and service tax fronts to move towards Direct Tax Code (DTC) and the Goods
and Service Tax (GST). Income tax exemption limit has been raised from Rs.1.80 lakh to Rs.2 lakhs and the
upper limit of 20 per cent tax slab has been raised from Rs. 8 lakh to Rs. 10 lakh in a major move to accord
relief to numerous salaried people, both men and women, which will help them to save or enlarge their
disposable income in discretionary spending.

For kisans of the country, the Finance Minister has been extremely generous as the target of agricultural
credit for the next fiscal is raised to Rs.5.75 lakh crore, representing a massive hike of one lakh crore of
rupees in a single year. This will definitely address the farmers' need for timely access to affordable credit
abundantly. The budget has also proposed a host of excise and customs duty exemptions which would help



spur additional investments by the private sector in agriculture, horticulture, dairying and animal husbandry.
Provisions have been liberally made for augmenting the grain storage capacity by two million tonnes through
the construction of modern silos and bins. The budget has provided substantial additional allocation to
irrigation and agricultural research and extension. The rationalization of various schemes for agriculture
under five main missions would help focused support for these.

The constraints confronting him to ensure funds for various real sectors of the economy, the Finance Minister
has made a conscious bid to raise the bar for all players in the economy so that resources get efficiently
allocated and the benefits ensured to all stakeholders and shareholders in the hard development journey.

With these words, I welcome and support the Budget.
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SHRI NAMA NAGESWARA RAO : Madam, he says, "For Indian economy, recovery was interrupted for this year due to the
Europe debt crisis, political turmoil in the Middle East, rise in the crude oil price, and earthquake in Japan". What it means
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MADAM SPEAKER: Very nice. Thank you so much. Please take your seat. Nothing else will go on record.
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*SHRI A. SAMPATH (ATTINGAL): Even though I applied my heart and brain the best I could do, I find
no way to appreciate or support the General Budget of 2012-13. This document is a manifesto for neo-
liberalization at the expense of the common people. This is a regressive budget which will throw the working
class from the frying pan to the fire.

If the Government says that it aims for "austerity", I may say that it is austerity at people's expense. The
Government still play music to the rich, neo-rich and elite classes at the expense of the poor. No bold and
concrete measures are announced to prevent the growth of the parallel economy which has grown into
gigantic proportions and dimensions, consisting solely of the black or illicit money, I doubt the intention of
the Government is to further allowing the way and means of money laundering.

The food security is at peril. Food production does not show a rosy picture. Farmers' suicide has become a
daily incident. Manufacturing sector has not achieved the targeted growth. Then how can the Finance
Minister justify again the sale of Public Sector Undertakings for another 30,000 crore of rupees?

This budget utterly fails in the field of employment generation. Even the lakhs of vacancies under various
government departments and public sector undertakings are lying vacant for the last so many years. The
reduction of interest rate of the Provident Fund just before this budget clearly sends the signal the smoke
and smell. I strongly oppose this economic policy and hence this budget.

The different documents provided by the government along with the budget clearly portray the lacklusture
performance in the global economy. Unemployment rates are unusually high not just in American Continent,
but also in Europe. Even in countries like China, where the rates of growth is high, employment is not
increasing at a reasonable rate. Nowadays governments are increasing their expenditure to relieve people
from distress and despair. While the entire nations of the world is pursuing expansionary fiscal policies, with
increased expenditure and urge for controlling the corporate houses and also for the common ownership of
the scarce resources, we fail to understand, why we are keen on reducing our deficits under the pretext of
reducing the subsidies?

It is not surprising that this year's budget also grants tax concession to the large corporate houses and the
income tax payers, and shifts the burden to the common man by increasing the excise duties and service tax
to 12%. Even the cess levied on domestic oil production has been increased. The Hon'ble Finance Minister is
trying to take pride in the reduction of both revenue as well capital expenditure, that too when the
employment opportunities for the rural population is too less and fast diminishing.

Let us remind ourselves that the tax-GDP ratios in our country is far lower compared to different other
countries in the world. We have a good number of our countrymen privileged to be in the world rich men's
poor. In certain regions of our country, the human development index and levels of poverty are worse than
in sub-Saharan Africa. In addressing the aspirations of the common man, the Finance Minister has proved to
be a big failure. After giving concession on Direct Taxes to the tune of Rs.4500 crore for the year, he has
cleverly shifted the onus of bearing the same on the common man by increasing the indirect taxes through
increase in excise duties and service taxes to the tune of 45,940 crore.



Across the world, while Governments are trying to regulate and control the capital markets, so that they do
not have a negative impact on the rest of the economy, our Finance Minister thinks otherwise. Only in the
previous year had "Occupy Wall Street Movement" drawn attention to the greed in the financial markets.
Why is that, at this juncture, the FM thought in terms of reducing the securities transaction tax from 0.125%
to 0.1%? This is definitely going to contribute to high volatility in our capital markets.

This Government lacks political will to mobilize and collect tax revenue. The Revenue forgone under the

heads of Customs Duty, Excise Duty and Corporate Income Tax is shocking. It constitutes more than 1/3™9 of
the total budget. This is a budget for the rich, by the rich and of the rich — and again only for the rich! And
now, the Government claims without any shame that it would try to go in for public-private partnerships
towards implementing the next Five Year Plan. The country is already a witness to a number of protests
against projects made on PPP basis. It is excluding people's access to public roads. The negotiation of
contracts under PPP lacks transparency and many of them virtually denies the very basic constitutional
principle of social justice. Moreover, our previous plan period have clearly revealed private sector would be
less forthcoming with respect to projects related to infrastructure which would have a long gestation period.
Wherever the private sector has been roped in for delivery of public services, there has been huge
controversy. It has been very shy in the manufacturing sector. The plunder of precious natural resources
happens with State aid. Where is the PPP in North-Eastern States?

We seem to the making a mountain out of a molehill on the issue of subsidies. The subsidies are provided for
fertilizers, food as well as petroleum in any civilized society. Compared to other countries, our subsidy bill of
2.2$ (2010-11), to begin with, was too low. Now the FM is suggesting that it should be reduced further to
1.7%. Our fertilizer subsidy in the coming year has been reduced by Rs.6000 crores which will definitely
affect the livelihood of millions of farmers. The reduction in petroleum subsidy when oil prices are less likely
to fall globally means that we are going to have period bouts of oil price increase, which will ultimately spur
the rate of growth of inflation.

The FM had made certain sweeping statements about the flagship programme of the government. According
to the Expenditure Budget of the Ministry of Rural Development in the current financial year, i.e., 2011-12,
even in the context of rural distress, the government has failed to spend the 40,000 crores assigned to the
MGNREGA. The revised estimates mention that it has spend only to the tune of Rs.30,000 crores. For the
year 2012-13, budget has allocated only Rs.33,000 crores. And remember that this is just 0.32% of the GDP
of our country. At the same time, while the government has been making claims that it would look into the
matter of linking wages under this scheme to the cost of living, the allocation of funds in this head is too little
too less. In the backdrop of global financial crisis, economic and political commentators worldwide has hailed
the MGNREGA in India to be responsible for reducing the extent of distress in the rural hinterland. Even
when the conservative estimates of government, as revealed in the Economic Survey (Page 309) mentions
that poverty is as high as 57.2% in Odisha and 54.4% in Bihar, it seems that the government is not very
keen on tackling the issues of poverty and unemployment. Quite a humber of flagship programmes of the
Union Government are only half-hearted measures without any determination. Even in the RKVY and

NFGMP, 1/3"9 amount allocated was not spent.

Ever since the global financial crisis of 2007-08, the gross capital formation in our country has decreased
from the peak of 38.1% to around 30% of GDP in the current year. So far as the private corporate sector is



concerned, the decrease has been maximum — from 17.3% (2007-08) it has decreased to 12.1% now, i.e.,
a decrease of around 5%. At such a juncture, wouldn't it be appropriate to increase the plan capital
expenditure of the government by going for huge infrastructure projects. Rather than doing this, the budget
documents reveal that our capital expenditure is slashed from 2.0% (2010-11) to 1.99% (2012-13) (E). Even
the plan capital expenditure is just 0.98% of the GDP.

The non-resident Indians, I mean, the Indian Migrant worker abroad were again and again anxiously looking
for every successive Budget for some relief and welfare programmes. But alas, there cries go unheard. Even
last year, the more than 3.5 million Keralites working abroad specially in the Middle-East, have sent their
remittances to a tune of about 30,000 crores of rupees. It is about 7 times more than the budgetary
provision of the Union to my State. Since the global financial crisis, the employment opportunities and the
income of the people working abroad have severely affected. There is no mention of any relief and
rehabilitation welfare measures for the NRIs.
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* DR. TARUN MANDAL: I strongly oppose the out and out anti-people, pro-rich, pro-capitalist Union Budget 2012-13, which
is destined to spell further disaster in the lives of the wretched, impoverished and destitute people of India. The proposed
Budget is for the rich, by the rich and of the rich. Hon. Finance Minister, I am bound to say, has been 'severely harsh' on
common people and 'immensely kind' to the industrialists and corporate sectors.

It is queer that any talk of people's welfare, giving some relief to the poor is termed as 'populist’ while all anti-people
measures starting from flat increase in indirect taxes, extension and hike of service taxes, galloping increase in fuel tariff,
abolition and reduction of subsidies are called 'growth and development oriented' brave steps.

While presenting last year's Budget, the Finance Minister told in this House that Indian economy was a resilient one and
was well insulated against overseas shocks. Then, why the Finance minister is talking now of economy having a downturn
because of global situation. He should not try to hide the endemic crisis of capitalist economy of our country and it is
equally true to the USA, European Union countries, Japan, China — whoever pursuing the same economic model.

If the purchasing power of the common people suffering from mounting unemployment, retrenchment, job loss, wage
freeze is on a steady swindle, there has to be market crisis for the capitalist rulers and owners, who are on the hunt for
maximum profit. There is no respite from that.

The Finance Minister is talking of containing inflation by increasing interest rate but there is a complaint of less off-take of
credit that fuels artificial situation of demand. If interest rate is brought down, excess money circulation is

pushing inflation. No quackery can save capitalism from this double whammy. They are somehow starting off a crisis to
plunge into a bigger crisis.

Let me ask hon. Finance Minister are the common people, the wretched, the impoverished have-nots is responsible for this
economic collapse? If not, why should they bear the burden of this crisis? Why should they pay tax and the rich and affluent
would get away by evading tax, defaulting bank loans, embezzling Provident Fund money or receiving thousands of crores
of rupees as fiscal stimulation from public expenditure to make good business losses?

While there is a cosmetic relief of around 4000 crores to the individual tax payers who constitute barely 7 to 8 per cent of
the populace, an estimated increase of about 41,000 crores is expected to accrue by way of additional impost of indirect
tax the brunt of which would be borne by one and all in the form of further push to the already spiraling price line.

Reduction of interest of EPF will deprive large section of employees. Indication of FDI entry into multi-brand products will
create catastrophe to both small and middle level traders as well as to the farmers of our country. Liberalization of inflow of
foreign investment in 'capital assets particularly in speculative capital market' is brought with immense danger. Not
increasing direct share of Budget to education and health sector, the Finance Minister has shown the path of public private
partnership model which will further squeeze health and education from the common people and will encourage health and
education 3€!a€].



I fail to understand as to how Government unilaterally takes decision of disinvestment, of PSUs which were built up in
Independent India under public pressure with public money.

It is sad to mention that due to unholy nexus of many Ministers, politicians, bureaucrats and corporate bosses, public
exchequer of lakhs of crores are being defrauded while debt-trapped farmers of Maharashtra, Karnataka, West Bengal and
other States are dying by committing suicide.

The augment revenue collection, big private sector units selling refined oil abroad be taxed and Government must stop
cheating the people by showing 'under recovery by the ail firms' as losses.

5

*SHRI JANARDHANA SWAMY (CHITRADURGA): I understand it is a daunting task to put together a
Budget that satisfies everyone. While I appreciate the Honourable finance Minister on the job done, I would
like to express my views on the Budget 2012-13 as follows:

Increase the Direct Tax exemption Limit; It has been increased from Rs. 1.8 L to Rs. 2.0 L in order to provide
comfort to the people of this country who are working hard but not able to make a decent living with low
income. I believe it should have been increased to at least Rs.4.0 L.

Salaries must be increased in the Public Sector in order to enable the Public Sector work force to provide a
decent living to their families and dependents. The lower wages create harder options for living which
normally yields to the corruption.

2.9% GDP in Agriculture is very low given that majority of the population of this country depends on the
agriculture; serious steps must be taken to improve this.

The Budget failed to encourage modernization of Agricultural sector.

20% Food Inflation is too high. It is obvious that the lower sectors of the society are struggling to get food
for living and this level of inflation reflects the poor performance of the government.

What is the vision by the Hon. FM for this country? The government seems to have failed to portray the
bigger vision for this country and failed to provide a Budget that to accomplish that. For me, it appears like it
is more of some percentage adjustments to the previous years' Budget numbers. The GOI should have used
this opportunity to outlay a vision for this country and aligned the Budget to accomplish that. Another missed
opportunity.

The stability of the India's economy is largely due to our isolation from the rest of the world, not necessarily
due to strong economic plans or strategy.

The Budget is more of maintaining the status quo by keeping the things the way they presently are.

The Budget is based on While Money only. What is the impact of the Black Money floating in this country?
Could Hon. FM please clarify?

Why are we maintaining "don't-ask — don't tell* policy on the Adhar? The Parliament and the Public deserve
to know more on this project.

There were no plans or strategy outplayed to prevent tax evasion.



Rs.50 L cr. to provide Public Infrastructure (for dams, oil and gas, telecom, etc.) in PPP model is welcome.
The Budget did not elaborate on the Defence spending.

The Budget also failed to outlay the importance of the Education Sector in which India has lot more to do
compete at the global level.

No serious importance given to river linking.
An increase from Rs. 3K Cr. to Rs. 4K Cr for rural housing is still too low.
Rs. 5K Cr for venture funds is also too low given the status of Indian ventures.

The MPLAD funds, which is less than Rs. 63L per Taluk is way too low and even less than MLA's funds which
lowers the image of MP's in the general public.

The GOI also failed to show the seriousness towards the research in the solar energy.

My constituency Chitradurga is draught prone area and the GOI has failed to provide any relief making the
labours and farmers to leave the villages and migrate. The budget did not talk about the relief funds.

India has some of the world's potential places for tourism. For example, my constituency Chitradurga has an
historic fort which is attracting tourists from all over the world; however, the Budget did not talk about
promoting such tourists attractions by providing basic facilities such as water, maps, safety, etc.

I was hoping that the Hon. FM and the GOI were going to use this opportunity to provide a vision for
upliftment of the poor and enable India to compete at the global level.

In summary, the Budget appears like some adjustments of few numbers from the previous year's Budget. It
does not appear like it is using all the experience, wisdom, and experience of the Hon. FM and Hon. PM.
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*SHRI THIRUMAAVALAVAN THOL (CHIDAMBARAM): I would like to point out that the tax proposals contained in this
Budget would affect common people especially those who are in the lower strata of the society. Service Tax and Excise
Duty have been increased, this would hit-hard the marginalized people like Scheduled Castes and Scheduled Tribes more
than others. Hence, I urge upon the Government to roll back these tax proposals.

It has been proved again that our budgetary exercises seek to ignore and fail to focus attention on the special need to
ensure the development of SCs and STs. I would like to remind this Government of our UPA Manifesto which promises
reservation for the SCs and STs in the private sector. We have completed three years in our second stint and it is paining to
note that we are neglecting our responsibilities and fail to take care of the interests of SCs and STs and their upward
mobility in the social order.

These sections of the society are getting reservation in jobs only in the government service and in PSUs. When privatization
is in full swing in almost all spheres of activity, there is an impending danger that the reservation available as of now may
get wiped-out. Dalits can have social security and protection only when the reservation is ensured in the private sector.
Dalit people are not in a position to compete with people from other classes and castes of the society, hence they cannot
share power and get empowered socially. Hence, I urge upon this UPA Government to legislate as a first step to provide for
reservation in private sector for SCs and STs.

Lakhs of Dalit people are still carrying on with their traditionally forced upon occupation of manual scavenging. Not only
railways many municipalities, corporations and town panchayats are continuing with this despicable social practice. In the
Northern parts of the country this practice of carrying the night soil on the heads continues unabated. People are made to
collect it with their hands and carry it on their hoods the human waste from inside the private houses in some parts of the
North even in the vicinity of the National Capital. This must make our heads hung in shame. We cannot hold our heads high
in the comity of nations. Hence, I urge upon the Government to do the needful as spelt-out by the President of India in her
Address to the Parliament so that this undignified labour comes to an end.

I urge upon the Government to provide reservation in jobs for Muslims and other minorities based on the reports of
Rajinder Sachar Committee and Ranganath Mishra Commission with this I conclude.
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Madam, first of all I would like to express my deep appreciation
to all the hon. Members — including my colleague Shri Yashwant Sinha who was my distinguished predecessor, not
immediate predecessor but who had the record of presenting six budgets including one interim budget when Chandra
Shekharji was the Prime Minister from 1998-99 to 2002-03 — who have made very valuable contributions.



Up to now, 24 hon. Members spoke on the floor of the House and as many as 114 have laid their speeches on the Table of
the House. If normalcy could have prevailed, some of them could have made their observations to the benefit of all of us.

Madam, when I stand before you and before the august House, I have no intention of scoring any debating points or any
brownie points. I want to explain, as I did, to the best of my capabilities, during the presentation of the Budget and in
response to the various observations made inside the House and outside the House, where I have responded to some. I will
try to elaborate what prompted me to formulate the Budget proposals in the context of the situation prevailing within the
country and outside the country. The situation prevailing outside the country has some relevance and we cannot ignore it.

Just a few minutes ago, I was accused that I am increasing the petrol and diesel prices. Most respectfully I would like to
submit that in the last one year, from June 2011, we have not increased the petrol and diesel prices even once. But the
petrol and diesel prices are increasing on the other hand. In June 2011, when we deregulated petrol and enhanced some
price on diesel, kerosene and LPG. We sacrificed Rs.49,000 crore in the form of taxation. Therefore, the energetic and
articulate Member of the SAD, I would most respectfully submit that it is not me who has increased; I do not have the
capacity; I would have been glad if I had the capacity to control the world market. I have not increased. I did not have the
privilege which my distinguished colleague, Shri Yashwant Sinha had; during the entire six years period of NDA regime,
petrol and crude prices varied from 12 dollars per barrel to 32 dollars per barrel and throughout the year, I had to buy Brent
petroleum crude which we use, at 115 dollars per barrel.

We produce only 39 million tonnes of crude; we import more than 100 million tonnes. The Petroleum Minister is here;
perhaps it may be 106 million tonnes or 110 million tonnes. That is the difference. One of the most important ingredients in
inflation basket is oil; we have food, fertilizer and fuel. Therefore, we shall have to place the budgetary proposals in the
perspectives of the situation which is prevailing around us. We are not living in isolation. We do not produce enough petrol
and petroleum products in our country; we have to depend on imports. Therefore, what happens in the Middle East, affects
the fertilizer prices. I have to import the entire NPK; it is not indigenously available. If there is crisis in Libya or if there is
crisis in Syria, our farmers do not get NPK fertilizers; it affects us. We are not living in cocoon.

It affects us when Europe is in a serious crisis as it accounts for 36 per cent of our export and if our exports come
down, resulting in enhanced current account deficit, then I cannot but feel concerned about the developments of Euro
Zone. I find that throughout the year, except in the last two months, FIIs are going out not because of my policy. It is
because of the hard fact of the domestic requirements of the Foreign Financial Institutions, which have invested in India.
When they withdraw them, that surely is a matter of concern to us. We cannot ignore it. We cannot if there is a slow
recovery in Europe, poor and fragile recovery in USA and major economy of Japan struck by an earthquake and nuclear
accident. It is because from day one, Japan is an important contributor to our developmental process through ODA.
Therefore, when I talk of international crisis, there is no need to trivialise it. We have to try to understand it in its proper
perspective.

I do appreciate your anxiety. Sometimes I wonder, perhaps, in thought that this old man has a magic lamp or magic
wand and he can address all the contradictory situations and bring out something which is acceptable to all of us. I feel
flattered. I feel proud when I see that this type of confidence is there in me. But, at the same time, I shall have to keep in
mind the ground reality. The ground reality is that we do not have the clear absolute mandate. Yes, we have a mandate but
that mandate is limited, which carries others with you. Therefore, we shall have to carry others with us. Others may not
share many of the decisions, which we consider necessary. But simply I cannot brush aside their perception. However,
strenuous and time consuming it may be, I shall have to carry others with us. It is because my ultimate objective is not to
win a school debate but to get things done through consensus, which will have more lasting impact and exactly, Madam
Speaker, I am trying to do this.

What prompted me to formulate the Budget proposals? I am fully aware of it that we shall have to - in the context of
uncertainty prevailing in the international and external environment - work out a domestic demand-driven strategy, which
will help me to achieve higher GDP. I have indicated it in my Budget Speech. I will elaborate on all those three objectives. I
had primarily three objectives. I must come back to the path of higher growth trajectory. We are having a growth of nine
and a half per cent upto 2007-08. Particularly, in the previous three years and perhaps, for the first time, Yashwant Sinhaji
has agreed that in the last three years we had higher growth, inflation was modest and moderate. And the fiscal deficit
was within the prudential management. But we had the crisis. I entirely agree with him. Yes. I injected a stimulus package
of Rs. 1,86,000 crore in the Interim Budget which I presented from here in February, 2009 and subsequently in the full
Budget in July, 2009. I did not roll back. I reduced the excise duty from 14 per cent to 8 per cent. I did not roll back. From 8
per cent , I went to 10 per cent and from 10 per cent, I have gone to 12 per cent and not 14 per cent. Please remember



that in the pre-crisis period, excise duty was 14 per cent.

Why did I increase the service tax? It was on a broad consensus. Shri Jaswant Singh and many other hon. Members
including Shri Mulayam Singh Yadav, our good friend, Shri Jagdambika Pal have referred to about the excise duty on
jewellery and CST. I will come to it a little later Hon. Member, Shri Harin Pathak had led a delegation. I will come to it a
little later.

But the short point which I am flagging at this stage is that there was a broad consensus that ultimately, when we want to
have GST, we will have to align the taxes. There should be common tax for goods and services which I am trying to do by
having 12 per cent service tax and 12 per cent central excise duty. And at the next stage, there will be alignment with the
State taxes so that there will be avoidance of cascading effect and it will of a very high rate. When GST will be put into
operation, smooth transition can take place. That was the rationale behind it.

Regarding the formulation of the negative list, item-wise, it is 17 but a large number of sub-items are there. Apart
from the negative list, there are exempted categories where a large number of services are kept outside the taxes. Why
have we done it in two stages? For the negative list, if any alternation or amendment is required, we shall have to come to
Parliament every time. Exempted category can be addressed by amending the rules which is within the executive power of
the Government. When we will have GST, the States have a vital interest and when I shall have to address their problems,
I thought that I could keep a basket as a separate group where their dues can be accommodated, and hence, I created this
exempted category.

Let me come to the main three points, namely, how to achieve the domestic demand driven growth, how to achieve
fiscal consolidation and how to achieve the moderation of inflation. Coming to the domestic demand driven growth, what
are we expected to do? We are to make investment in agriculture. We are to make investment in infrastructure. We have to
make investment in rural sector. We have to inject money at the hands of the rural population. Please examine the
budgetary proposals. I have made an attempt to address these three areas.

You may say: "Mr. Minister, what you have done is not adequate". Most respectfully I would accept that. Yes, it is not
adequate. If I could have stepped up the allocation by 20 or 25 per cent more for agriculture, I would have been the
happiest person. I take this opportunity to congratulate my distinguished colleague, Shri Sharad Pawar because for the first
time rice production in India has crossed 100 million tonnes. This appreciation is not coming from us alone. We are not
indulging in an activity of praising each other. This has been recognised by Mr. Robert S. Zeigler, Director General of

International Rice Research Institute, Manila. I would like to quote him. He said: "The most heartening aspect of India
crossing the 100 million tonnes of rice production is that a major contribution has been from the Eastern India."

When I talked of extending the Green Revolution to the Eastern India and allocated a sum of Rs. 400 crore, somebody
pooh-poohed that idea and asked: "What would happen?" But something has happened. In the last Kharif, seven million
tonnes of extra rice production has come from that area. By way of recognition, I have stepped up the allocation from Rs.
400 crore to Rs. 1,000 crore. I do hope that it would be possible to maintain this level of food production.

I entirely agree that food production is the most important component of the food security. Without food production, what
security can we give? There is no country in the world which can feed 121 crores plus people. We will have to produce our
own food grains. But that cannot be achieved merely by words. For that we require, correct planning; effective investment;
we have to ensure farmers interests; we have to give them remunerative price; we have to provide extension services; and
most importantly, which brought the Green Revolution in this country, we have to provide good research atmosphere. That
is why I have emphasised encouraging our young scientists of some of the most important and prestigious agricultural
research institutions which I have detailed in the Budget and I am not going to repeat them. We have given Rs. 200 crore
to encourage these scientists for innovation, for new research work which can be path-breaking.

Please look at the investments which we have made. I know there is a problem in Vidarbha. Some hon. Members
referred to it. Farmers are committing suicide there even now, despite the loan waiver of Rs. 65,000 to Rs. 70,000 crore in
2008. That is why I have provided, under RKVY, Rs. 300 crore to Vidarbha Intensified Irrigation Development Programme to
bring farming areas under protective irrigation.

One of the important shortcomings is lack of storage facilities. Everyone of us has talked of storage facilities. Since 2009-10

we have already created 47 million tonnes of storage capacity. We are going to add another three million tonnes by 315t
March, 2012. Forty-seven million tonnes is the existing capacity and within a few days, additional three million tonnes are

going to be added; and additional 12 million tonnes will be added by 315t March, 2013 and 315t December, 2013. The



incentives which we have provided including the viability gap funding, including the concessions in ECB, including the
support to ensure that the storage facilities are created, if we want to have the food security in true sense of the term. We
shall have to produce enough, we shall have to procure enough, we shall have to store enough and we shall have to
prevent the leakage and the wastage. We shall have to ensure that the Public Distribution System which will be the vehicle
of implementing the Food Security Act, which is a legal and no doubt is a daunting and challenging job, but the nation
collectively with the cooperation of all concerned — from this side of the House, from other side of the House and from all
sides of the House — we shall have to implement it. We can do that.

Madam, much has been talked about the Mahatma Gandhi National Rural Employment Guarantee Scheme. I agree that
there are no two disputes or two opinions that though basically it is wage earning scheme, demand-driven wage-earning
scheme, it cannot be linked with the asset creation activities. I have no quarrel with that. But please do not forget that we
passed the Minimum Wages Act in 1948 within one year of getting the Independence. Before the drafting and adoption of
the Constitution, within one year of India's Independence, the Provisional Parliament passed three important Acts — 1948
Industrial Resolution, 1948 Trade Union Act and 1948 Minimum Wages Act. But in most of the States the Minimum Wages
Act could not be effectively implemented. At least, Mahatma Gandhi National Rural Employment Guarantee Scheme has
ensured that today you cannot get a wage earner in the rural areas earning less than whatever has been provided by the
Mahatma Gandhi National Rural Employment Guarantee Scheme as minimum wages. Yes, there are problems in
implementing any scheme. You will face those teething problems and those teething problems are to be addressed. I do
not deny that. But that does not mean the effectiveness of the Scheme is not there. I entirely agree when somebody
suggested that if we can implement it through the restoration of the water bodies, which long ago Mr. Chidambaram as a
Minister of Finance announced the scheme; that Mahatma Gandhi National Rural Employment Guarantee Scheme will have
to be linked with the restoration of the water bodies which will create durable assets and which will also provide
substantial assets creation and irrigation benefit, fishing activities and if it is a larger area, some sort of a little bit of local
tourist activity. The allocation under the Rural Infrastructure Development Fund (RIDF) has been enhanced to Rs. 20,000
crore. I have already mentioned about the viability gap funding. This is supporting the PPP in infrastructure, which is an
important instrument in attracting the private investment into the sector.

This year, it has been decided to make irrigation including dams, channels, embankments, terminal markets,
common infrastructure in agricultural markets, soil testing laboratories and capital investment in the fertilizer sector eligible
to have funds from the viability gap funding arrangement. Investment in infrastructure, investment in irrigation, investment
in the rural infrastructure, investment in agriculture — all these are leading towards strengthening the generation of the
domestic demand which will act as a fuel to attain the desired GDP growth. This is the reason why I have stepped up the
allocation for AIBP from Rs.12,620crore to Rs.14,242 crore. For drinking water, I have increased it. For rural sanitation, I
have increased it substantially. Apart from that, I am going to create a company, hundred per cent owned by the
Government, Irrigation and Water Resources Financing Company, to raise the resources for the long-term and mid-term
irrigation projects.

I have a series of tax concessions. I am not going to read it out which I have provided for agriculture equipment either in
the customs duty or in the excise duty including the warehousing facilities, interest subvention for our farmer. When he
keeps his produce in the warehouse, stores it, he will get bank loan with interest subvention so that he is not compelled to
sell his produce at the throw away price when the harvest takes place. Six months' facilities have been extended to him. All
these are to strengthen the domestic demand which will fuel our GDP growth and to some extent, not fully, it would
insulate the economies from the adverse impact from external environment.

Now, coming to the questions whether we will be able to achieve this fiscal consolidation, whether we will be able to keep
the fiscal deficit at the desired level, I would say this. I do agree with many of us sitting on this side, on that side, on the
other side who will say: "Mr. Minister, your message should have been strong. Instead of saying 5.1 per cent as fiscal
deficit, you should have reduced it further because already 4.9 per cent has been achieved the year before last as fiscal
deficit." But I became pragmatic and a little conservative. When I say that except on food items, except on food security, in
all other areas, we shall have to peg the subsidy at the level of 2 per cent of GDP, I mean it. I say this because like many of
you, particularly, of course, Shri Advani, said. Though he is senior to me age-wise, two or three years, perhaps, yet I am
senior to him in Parliament by nine months. He came to the Rajya Sabha in April, 1970. I came to the Rajya Sabha in July,
1969. So, perhaps, I can claim my modest seniority, not in stature, he is of very high stature, in
Parliament....(Interruptions) During all these years, I have seen what real financial crisis means. I have seen that when our
foreign exchange reserves came to the bottom, the Finance Minister at that point of time — I may miss my sleep for a few
days — had to miss his sleep weeks together

But he had to miss his sleep weeks together because hardly there was any foreign exchange; hardly anybody was there to



help India at that critical hour. It was not in some remote past. Please remember. Therefore we cannot indulge in fiscal
profligacy. It is a task which collectively we shall have to address. If somebody expects that it is the job of the Finance
Minister; Finance Minister may come and go. In this country, there has been no dearth of Finance Ministers. Quality-wise,
in this House, at least more than a dozen persons are present who can be better Finance Ministers than me, that is not the
issue. The issue is, collectively we shall have to address certain issues. If the petrol prices go on like this; if it reaches 150
dollar per barrel; if it reaches 200 dollar per barrel; would the country be in a position to import petrol and petroleum
products at all? We have to address it collectively.

Therefore, Budget is not the only exercise through which we can take decisions to correct the wrong or to take the
corrective, appropriate decisions to help the economy but there, the cooperation of all concerned are required. I think, we
have over the years built up that crisis. Again, I am referring to a couple of years back — rather, two decades back — from
1989, in no Lok Sabha elections, no single Party got the clear mandate from the electorate. No political party or group of
political parties; in pre-election, coalition got clear mandate in favour of, in terms of absolute number from 1989 onwards —
1989, 1991, 1996, 1998, 1999, 2004, 2009. What does it mean? That every alternate year, we have to go for General
Elections! There will be no Government! There will be constitutional crisis! Political establishments of this country, they
recognise the significance and tried to work out a mechanism through which we have successfully — whether it is led by
NDA or whether it is led by UPA I or UPA II - we have provided coalition Government, despite contradictions, despite
differences of views, despite divergence of approaches because we do recognise, as political institutions, the way, since
yesterday morning, the House reacted some of the remarks of a section of the civil society. It speaks of the inherent
strength of the House — I am appealing to that inherent strength of the House that this is a serious economic crisis we
shall have to address it collectively. Some efforts are being made through the budgetary exercise; but much more efforts
have to be made through our collective efforts, throughout the year because nobody can say, what would be the outcome
of it.

I am candidly admitting, Madam Speaker, to my colleagues that I wonder if the Euro Zone crisis extends to a major
economy in Europe, outside these four PIGS countries — Portugal, Ireland, Greece and Spain — what would happen? Any
amount of bail out package by European Banks or International Monetary Fund would not be able to resolve that crisis and
it would have its impact. We cannot deny that grim scenario. Therefore, what would be our contingent plan? How we could
insulate ourselves? I am grateful to my colleague, the Commerce Minister, who has made serious efforts for diversification
of our exports destinations as a result despite poor growth, poor recovery, poor demand — in Japan, in USA, North America
and Europe — which account for more than 60 per cent of our export earnings earlier, we are down but not substantially
down so far as our export performance is concerned.

Jaswant Singhji very correctly pointed out to me as to how I am going to address the current account balance. Yes, we
shall have to address it. But most respectfully I would like to submit that very candidly and honestly I have presented the
number as it is and I have not tried to provide any below the lines number. What is deficit is deficit, you are not to find out
from any small place whether certain other hidden figures are there. I have not done that. Yes, I candidly admit that the
shortfall of direct taxes is Rs. 32,000 crore because of the poor profitability of the corporate sector, including the oil
companies. I have requested my colleague, Petroleum Minister to ask some experts to examine that. After all, the
upstream oil companies would have earned some more profit when the crude prices were increasing because I calculated
90 dollars per barrel as the cost of the imported crude, they also calculated around that figure, but when they got at 115
dollars per barrel as consumer, I had to pay through the nose. But they should have made some profit. The experts will look
into it and laymen like us cannot make any comment on it.

From all angles, I have tried to put the numbers in proper perspective. So, we shall have to come back to the path of fiscal
consolidation. Through the FRBM amendments, which I have made, I have fixed the rolling target for three years of
expenditure. Why? It is because if I find that in any year we are not moving in the correct direction, we can have the mid-
year correction. That is why, I have kept this three years target and I would like to ensure that we adhere to it.

Yashwant Sinhaji asked as to why I am not talking about austerity now-a-days. Just two years ago, I had adopted austerity
measures. Many of my Cabinet colleagues were extremely unhappy when I told them that they had to travel by Economy
Class. More often than not, it so happened that I used to travel in Economy Class and many of my colleagues in Parliament
used to travel in Executive Class and sometimes I found them.

Therefore, these are the standard practices we do and surely I will look into it. If there is any profligacy of expenditure in
any section, I would like to control it. That is the job of the Finance Minister, as in-charge of expenditure, to ensure that. At
least all my Cabinet colleagues will bear with me that whenever they come to me, if some of them say 'Good Morning', my
response is, 'No money, Mr. Minister. Therefore, I don't say Good Morning', my response to Good Morning is, no money'. It

is not that we are not trying. But surely I do not want to press any panic button. Therefore, I have to ensure that these



things go in the right direction.

Madam Speaker, I would also like to talk of the most important issues about moderation of inflation. On the external side of
inflationary pressure like crude oil, certain metals etc., the volatility of international prices will affect us to some extent.
How to absorb it, how to address it, as I mentioned, we shall have to collectively think of it.

But last year, if you have noticed, Shri Yashwant Sinha digged at me that I said that I have brought it down to eight per
cent. Yes, I said that I have brought down food inflation to eight per cent because it reached as high as 20 per cent. In
February, 2010, if it reached 22 per cent, this is simply unacceptable and therefore, when it comes to eight per cent,
average eight per cent during the year 2011-12, and in the month of December-January it becomes negative definitely, it is
a satisfaction.

But there are two aspects. One aspect is the excess liquidity which has been injected in the market through stimulus
package. By tight monetary policy resorted to Reserve Bank of India, those have been substantially addressed and it is still
being addressed, though through CRR. Additional liquidity has been released to the banks, but interest rates are still high
and when the next time of revision will come, surely, Reserve Bank in consultation with the Finance Ministry will take the
appropriate steps.

But we are fully aware of the inflationary pressure. Only one advantage we are having and that is statistical that last
year it started with double digit, this year we have started with little less. But that is no consolation. We shall have to
address and which I have done adequately in my Budget Proposals by removing the supply constraints of agricultural
products, which cost substantial inflationary pressure, built up substantially inflationary pressure in the system.

About 60,000 plus villages, well-pump programme, fodder programme, which are now all being converted into
various agricultural missions, oil-seed villages, special thrust programme, substantial quantum of dairy development with
World Bank Aided Projects, all these are aimed to improve the production, preservation of fruits, vegetables, enhancement
of production of egg, milk, pulses, edible oil. Therefore, if we can address the supply constraints of the essential food
agricultural commodities, and there has been a change in the consumption pattern, surely, it would be possible to keep it at
a moderate level.

Of course, I am not claiming that I will go back to three-and-a-half per cent. It will take some time. But in this given
situation, if we are careful from the very beginning and if we can remove the supply constraints and if monetary policy and
fiscal policy move in close conjunctions, it would be possible, to my mind, Madam Speaker, to address these issues.

Now, I would like to address two-three issues because I will have another opportunity of explaining in detail when
we pass the Finance Bill. The first thing is about the Central Sales Tax compensation to the States. It is not merely Bihar. I
have just received the Deputy Chief Minister and Chairperson of the Empowered Committee of State Finance Ministers.

I am just placing the facts for the consideration of the House. It was decided in 2007-08 that CST will be brought down.
First year, from four per cent to three per cent; second year, from three per cent to two per cent; third year, from two per
cent to one per cent; and fourth year, from one per cent to zero per cent. That was the arrangement which was made in
2007-08 onwards. The States were to accept certain obligations; Centre was to accept certain obligations. When 2009-10
came, then the issue came because that was the financial crisis year. It was not a unilateral decision of mine as Finance
Minister but in consultation with the Empowered Committee of the State Finance Ministers, the then Chairman, we decided
that we will not bring it down further from two per cent to one per cent. It was a collective decision. And what was
agreed? It was agreed that the Centre will withdraw the devious concessional CST rate on purchase by Government
departments and agencies from 2007-08 onwards —we have done that — and allow taxation on 333 identified intra-State
services from 2007-08 onwards. Additional 44 items were to be added subsequently. The estimated revenue from 33
services was Rs. 3,480 crore in 2007-08, Rs. 4,750 crore in 2008-09, and Rs. 5,171 crore in 2009-10. All these three years,
I paid the compensation.

Then the question came —vyes, I raised this question — that I must see the light at the end of the tunnel when we are going
to have GST. Unless we have a time-frame, how long I can go on compensating? It is because, what was the idea? The
idea was that on tobacco, sugar, the States will also increase the VAT so that the overall compensation is reduced. Now,
some of the States have increased the VAT. But their position is that: "Look, this is my inherent right. I can increase the
VAT from 4 per cent to 5 per cent, from 5 per cent to 6 per cent; you do not take it into account while computing the
Central Sales Tax compensation." There I am suggesting and I am suggesting while responding to their issues that I have
not closed my mind. I am ready to sit with them, and I will sit with them and work out a mechanism so that I can give



them some compensation, but if I have that in mind that this is the time-frame, whatever it may be.

Some work, my colleague, Yashwant Sinha ji also is doing and I hope by Monsoon Session if he is in a position to give
me the report of the Constitution Amendment and the Bill which we have referred to because he is also having interaction
with the Empowered Committee of State Finance Ministers and other stakeholders. That is very much needed. And if we
can have that, whatever recommendation the Standing Committee will give, I will give the due consideration to that and I
will sit with the State Finance Ministers, and their authorised forum of the Empowered Finance Committee, I will work out
the mechanism through which we can ultimately reach the GST.

It is not correct to say that nothing has been done. A common portal has been created and through that common
portal, filing of returns, receipts, deposit, and payment has been simplified. GST network (GSTN) is going to be in place
shortly. These are the preliminary steps we have taken. I do feel that we will get the basic legislation because my anxiety
is that whatever you recommend, after the Government considers that, it will require special majority in both the Houses to
get the Constitution Amendment Bill passed. I am telling it candidly, we must come out of our mindset. If the mindset is
that, no, the States will have the sovereign right to impose the Sales Tax and nobody should be allowed to come into that
domain, then the whole thing falls flat.

17.00 hrs

As I am permitting that you will have the right to impose Service Tax, Excise Duty and Centre will like to have right to
impose Sales Tax. That is the reason why Constitutional Amendment is required because today's Constitution does not
permit it. Unless it is being done, further movement is stonewalled there. So, we shall have to be ready. If we agree then
'ves', here we shall have to make a compromise; 'yes', we will have the right. What is there in the GST Council? The
Finance Minister and his deputy; only two members and 28 States have their representatives. There is no 'veto power'. We
can work it out collectively with 'dispute settlement mechanism'. When we are having open minds and there is a regular
Institution, I do not feel there is any difficulty.

The last point in this respect, I would like to suggest is this. Day in and day out we talk about Sushmaj/s brilliant Hindi,
which I cannot imitate that zi=fr s u= ygre a1 3a1 3 I have no intention of attacking on federal structure. If I say it, how
from first Finance Commission to the Twelfth Finance Commission the devolution has increased.

In the First Finance Commission from 1952 to 1957, the devolution was — share of Income Tax was 55 per cent and

share of Excise Duty was 40 per cent. That was the total devolution. Today, it is the 13" Finance Commission — the
devolution is 32 per cent of the total revenue earning including Excise Duty, Customs and Service Tax. That Rs. 41,000
crore, which I am making as additional resource mobilisation and for which I have received huge gaal/i, will not be
appropriated by me, 32 per cent of that Rs. 41,000 crore will go to the States. They will also get a share but none of them
is sharing the gaali and criticism which I am having it here and outside the House.

In Tenth Finance Commission, it was Income Tax, 77.5 per cent and Union Excise Duty was 47.5 per cent. In the Eleventh
Finance Commission, it was 29.5 per cent; in the Twelfth Finance Commission it was 30.5 per cent; and in the Thirteenth
Finance Commission it was 32 per cent. Please remember the base of the devolution.

Between Twelfth and Thirteenth Finance Commissions, some of the States have got as higher devolution as 159 per cent;
not all but some of the States. These figures do not speak that we are encroaching. We are expanding and sharing.

I have some figures on petroleum products. We see that whenever the petroleum prices have increased we get huge
criticism. But what is the actual position? Price without tax — I am taking Delhi city — per litre of petrol price would be Rs.
39; per litre of diesel would be Rs. 33.51; per litre of kerosene would be Rs. 14.12. For kerosene, there is hardly any tax.
The Central Government does not have any tax. Some States have some tax, that is 4.8 per cent; but Centre has no tax. If
the Excise Duty, Customs Duty and State VAT taken together, it comes to Rs. 26.55.

You add Rs.39 with Rs.26, then it becomes Rs.65. I cannot tell the States, that you sacrifice almost half of these because
they will say: "Where will we get the money?" But I had to have a haircut, not remote past but in last June, as I mentioned
earlier, Rs.49,000 crore of revenue sacrifices I had to make.

The last point, which creates a lot of confusion, I would like to clarify is about the revenue foregone and revenue indicated
but not realised and what the position is. I will give you just one example. People have stated that these are the
concessions we are giving to the big houses and corporate sectors. Yes, we are giving some tax concessions to the
corporate sector which is in the 'exemption' category. That is why, we are advocating for DTC. I could not make the

recommendations of DTC implemented in this year's Budget because I got the Report, I think, only on 6% or 9t of March.



Therefore, what I have incorporated is the original provisions of the DTC Bill which I introduced in the House and which
was under the consideration of the Standing Committee. I will examine whatever recommendations that the Standing
Committee have made before we come to the House for its approval. But for the limited purpose of the Budget, I have
accepted one tax rate for the personal income tax. The original recommendation was exemption up to Rs.2,00,000;
thereafter between Rs.2,00,000 and Rs.5,00,000 - 10 per cent; between Rs.5,00,000 and Rs.10,00,000 — 20 per cent; and
above Rs.10,00,000 — 30 per cent. I have accepted that.

I have accepted GAAR — General Anti Avoidance Rules. I did not have the privilege of examining the recommendations of
the Standing Committee to incorporate it in the Finance Bill but surely I will examine and I will modify as and when it will
be required. This is essentially an anti-avoidance measure. This House gave me the mandate in the debate on black money
that not only to bring back black money stashed outside but also to take steps to prevent the generation of black money.
GAAR is one path. What we are saying is this. Sometimes we see that the investments are coming from 'no tax', 'zero tax'
or 'tax haven' countries. I do not mind if the investments come from the prospective investors who have their regular
business. But when I find there is no establishment, there is no office, somebody is making huge investment and getting
concession on capital gains tax, and the address is the address of a Chartered Accountant or the address of a Tax Advisor
or a Tax Consultant, should I not prevent that? We are trying to attain GAAR. It is not made for harassment. It is not for
harassing the honest taxpayers but we shall have to take action against those who are taking advantage to avoid taxes
because it is your mandate. This House, in an Adjournment Motion, told me: "Take appropriate steps not only to bring back
black money stashed outside but also to prevent the generation of black money." That is why I am strengthening the
transfer pricing mechanism. That is why I am adopting the AAP of direct taxes in toto. 1 will examine this in the context of
the recommendations of the Standing Committee on Finance.

I would like to clarify another point because a lot of viewpoints have been expressed about the retrospective legislation in
respect of taxation.

Please correct me. There are many knowledgeable Members. Hardly I find any Finance Bill where some retrospective
legislation has not been made in respect of the taxation items with reference to judgement of the court. In one year a
particular new Section was added to the Finance Bill, not during my time or Mr. Chidambaram's time. One new Section was
added. I myself have done it. In 2008, I have done it. In 2009, I have done it. What do we want to achieve?

The Supreme Court told that you clarify the intention of the Legislature about the determination of the tax and how
tax regime should be there. You explain the intention of the Legislature. The intention of the Legislature will be from the
day of legislation. It cannot be in between. Therefore, if the Act was enacted in 1961 or 1962, when I am giving the
interpretation of the interpretation of legislation, it will be with reference to that day. But that does not mean that all the
cases will be reopened for all these years from 1961 or 1962. There is another provision in the Income-tax Act which will
prevail where no tax case can be reopened beyond six years. So, where is the apprehension that 20 years or 50 years old
cases will be reopened?

India is not a no-tax country. India has a determined tax rate but it is not a tax haven. It is not a no-tax country. We have
the intention of having it. What intention we have is that you are not to pay double taxes. If you pay tax in your country of
origin, you need not pay tax if we have the Double Taxation Avoidance Agreement with the country of your origin. We are
exactly explaining that position. In respect of Vodafone case, it is not with any vindictive attitude. But I shall have to
prevent my own right. Otherwise, there will be outflow from the treasury. Those, who have similar cases, accepted the
interpretation of the Department and paid taxes. If I do not amend the law, if tomorrow they come and say that you have
to return the taxes because I have paid taxes, accepting your interpretation; and now, your interpretation has been nullified
by the Supreme Court; you have not made the necessary legislative corrections; you pay it back, can any Government
accept that position? We are not going to have a tax haven. At the same time, we are not going to say that tax laws are
arbitrary. Tax laws are transparent. It is firm. It is determined.

Madam Speaker, the last point I would like to suggest is this. I have received series of representations from various
political leaders, various individuals, MPs including my Party colleagues, both in Cabinet and outside Cabinet about the
excise duty on the small jewellers. I have no intention of causing any harassment or disturbing their trade. The intention
was very clear. Please remember, all the State Governments are charging VAT on them. What I indicated was that if you

pay VAT, you can pay excise duty also. But as there have been lot of representations, I am considering it. During the period
which will be available between now and the passage of the Finance Bill, I will come out with an acceptable formulation.

There are three angles. One is the requirement of PAN card for purchasing gold ornaments of Rs.2 lakh. That issue is to be
addressed. Realising the Excise Duty, re-introduction of the infraction tax has been addressed. The third area is about
import duty. I would like to submit most respectfully the quantum of gold import, which is taking place. Last year, it was



more than $46 billion - next to petroleum. Yes, the gold is a part of our culture, I admit, but at the same time, please
remember the precious foreign exchange. If it is spent on importing dead assets like gold, it causes problem. Therefore,
small jewellers, I understand their plight; the question of the value PAN Card, I understand; but surely not on the import
duty on gold and platinum.

Madam Speaker, I tried to address some of the issues pointed out by the hon. Members. With these words, I commend the
Budget for the consideration of the hon. Members. ...(Interruptions)

MADAM SPEAKER: Nothing else will go on record.
(Interruptions)* 8€;

SHRI PRANAB MUKHERJEE: Madam, if you permit me, there is one issue on which I have also received some
representations. But, there are two angles. Last year, I reduced the import duty on raw silk from 30 per cent to 5 per cent.
It is mainly to protect the large number of weavers of the whole of India because they were going to practically close their
activities. But, it has caused some problems to the sericulture farmers. To address the problems of the sericulture farmers,
to protect them, as I am to protect the interests of weaver, which I have addressed by reducing the import duty and
making available raw materials cheaper, I would like to address the problems of the sericulture farmers by working out a
special package in consultation with the State Governments and the Central Silk Board. I will come out as and when I can
formulate it. Thank you, Madam. ...(Interruptions)

MADAM SPEAKER: Please sit down.
...(Interruptions)

SHRI YASHWANT SINHA (HAZARIBAGH): Will the Finance Minister be kind enough to assure this House that after he has
reconsidered the matter of gold jewelry, until then there will be not tax. It will be prospective and not from the date of the
Budget. That is the only assurance we want. ...(Interruptions)

MADAM SPEAKER: Please sit down.
...(Interruptions)

SHRI PRANAB MUKHERJEE: The former Finance Minister is fully aware of the legal implications. I shall have to look into the
legal implications and without looking into the legal implications, I cannot make any comment. I will examine it.
...(Interruptions)

MADAM SPEAKER: I shall now put the Demands for Grants on Account (General) for 2012-13 to the vote of the House.

The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of India, on
account, for or towards defraying the charges during the year ending the 315t day of March, 2013 in respect of
the heads of Demands entered in the second column thereof against Demand Nos. 1 to 33, 35, 36, 38 to 63,
65to 75, 77, 78 and 80 to 106."

The motion was adopted.



MADAM SPEAKER: I shall now put the Supplementary Demands for Grants (General) for 2011-12 to the vote of the House.

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in course of payment during the year ending

the 315t day of March, 2012, in respect of the heads of Demands entered in the second column thereof against
Demand Nos.1 to 5, 7, 9 to 14, 17 to 20, 22 to 25, 29 to 33, 35, 38, 40, 42, 43, 45 to 48, 50, 52 to 55, 58 to
61, 65, 67 to 70, 72 to 75, 77, 78, 81, 82, 85 to 91, and 93 to 106."

The motion was adopted.

MADAM SPEAKER: I shall now put the Demands for Excess Grants (General) for 2009-2010 to the vote of the House.

The question is:

"That the respective excess sums not exceeding the amounts shown in the third column of the Order Paper be
granted to the President of India, out of the Consolidated Fund of India, to make good the excess on the

respective grants during the year ended on the 315t day of March, 2010, in respect of the heads of Demands
entered in the second column thereof against Demand Nos.13, 14, 20 to 23 and 54."

The motion was adopted.
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